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1.2

1.3.

The Food Safety and Standards Authority of
India (FSSAI) has been established for laying
down science based standards for articles of
foods and to regulate their manufacture,
storage, distribution, sale and import to ensure
availability of safe and wholesome food for
human consumption. The Food Safety and
Standards (FSS) Act, 2006 was operationalized
with the notification of Food Safety and
Standards Rules, 2011 and six Regulations w.e.f
5-August 2011.

The Food Safety and Standards Authority of
India (FSSAI) continued to work for promotion of
the cause of availability of safe and wholesome
food tothe consumers during 2014-15.

The previous year saw a few changes at top level.
The then CEO, Shri Dilip Kumar Samantaray
relinquished the charge on 26.08.2014. On
completion of his tenure, Shri K. Chandramouli,
Chairperson, demitted office on 23+ January,
2015. Shri Yudhvir Singh Malik joined as the
Chief Executive Officer of FSSAI on 20 October,
2014.

The Scientific Committee and Scientific Panels
had 6 and 48 meetings respectively to
extensively deliberate on various areas of Food
Safety.

All the core functions of the Food Authority i.e.
Licensing, Imports, Product Approvals were
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Overview

being undertaken through web based
applications with minimal public interface.
FSSAI launched the online Food Product
Approval System (FPAS) in September 2014,
which reached a steady state by the end of the
year. Version 3 of the Food Licensing
Registration System (FLRS) with a few additional
features to provide operational ease to the Food
Business Operators was also launched. Eight
(08) more states have gone live during the year
2014-15 using the FLRS.

Food safety cannot be ensured without a robust
laboratory system. Accordingly, FSSAI has
further strengthened its lab infrastructure by
notifying a total of 82 NABL accredited private
labs for analysis and testing of food products.

In the year 2014-2015, the Authority has
granted 4,640 central licenses and the State/UT
Governments have issued 86,056 licenses.
Further, a total of 3,04,677 Food Business
Operators (FBOs) have been registered in the
system. Additional Food Safety Commissioners
for Airports, Seaports and ports were
appointed. Appellate Tribunals were established
in 02 States/ UTs and Steering Committee in 04
States/UTs.

A total of 63,238 samples of imported food
products containing 8.25 million kilograms of
imported food products, have been handled by
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FSSAIl during the year 2014-15 at the ports of its
presence. In the process, 577 samples (0.91%),
weighing 12655.49 kgs of food, have been
issued non-conformance certificates/ rejections
as these were not meeting the standards
prescribed in FSS Act 2006 and the Regulations
therein.

Food Safety at field level can only be ensured by
Capacity Building, thus, FSSAI has conducted
extensive training programmes for the
Designated Officers, Food Safety Officers and
the Adjudicating Officers to sensitize them
about the Food Safety and Standards Act (FSS
Act), 2006 and the Rules and Regulations made
thereunder.

With increasing globalisation, there is a need for
greater International Cooperation to ensure
that safe and quality food reaches the
consumers. The FSSAI has actively participated
in the Codex Committee Meetings held during
last year. India had also proposed two new work
proposals in Codex Committees. India was also
the leader of 8 electronic Working Groups
(eWgs) and participated in 38 electronic
Working Groups (eWgs). In an effort to bring in
more stakeholders into the Codex fold, FSSAI,
the National Codex Contact Point conducted the
third workshop in the series on 12+ September,
2014 at Institute of Chemical Technology (ICT),
Mumbai, on the theme of Codex Alimentarius -
Principles and Procedures. One of the creditable
achievements in Codex Alimentarious
Commission for the Country is that India has
been named as Coordinator of Regional
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Committee of Asia (CCASIA).

To strengthen the spirit of “Ease of Doing
Business”, the Authority has taken initiative in
facilitating food trade in the country. Guidelines
pertaining to Import of Food Articles for
exhibition and tasting and facilitation for
imported food meant for 100% export/ re-
export were issued. In Food License and
Registration System (FLRS), a special category of
‘Exporting FBOs’ has been created.

Information, Education and Communication
(IEC) combines strategies and approaches that
enable the organisations, communities and
stakeholders to play a key role in achieving and
sustaining their defined goals. The Authority has
undertaken awareness campaigns with the help
of State Governments and joined up with the
Department of Consumers Affairs under the
“Jago Grahak Jago” campaign. Mass Contact
Activation Programme (MCAP) in 08 Districts of
Uttar Pradesh was inaugurated on 12+ January,
2015 at Din Dayal Upadhyay State Institute of
Rural Development (DDU SIRD), Govt. of Uttar
Pradesh.

Seven (7) Regulations were notified in the year
2014-15 pertaining to various activities of Food
Authority.

The Food Safety and Standards Authority of
India is making continuous efforts for effective
implementation of the FSS Act throughout the
country with active participation of the State/UT
Governments.

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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Salient Features of the

——— Food Safety and Standards Act, 2006

2.1

2.2

The work on consolidation of laws relating to
food into a single statute had been on the anvil
for some time, especially after the Central
Government declared its intention in this behalf
in the Budget Speech of 2002. The work
pertaining to consolidation of various Acts/
Orders governing food was entrusted to the
Ministry of Food Processing Industries, who
piloted the Food Safety and Standards Bill, 2005
which was finally enacted as the Food Safety and
Standards Act, 2006 by the Parliament and the
same was published in the Gazette of India
(Extraordinary) Part Il, Section 1 on 24* August,
2006 after receiving assent of the President on
23+ August, 2006. The Act was prepared after
extensive consultations with various
stakeholders and after a series of discussions/
deliberations in the Inter-Ministerial Group and
Standing Parliamentary Committee meetings
and its clearance from the Group of Ministries.
Finally, the Ministry of Health and Family
Welfare was designated as the Administrative
Ministry for the purposes of the FSS Act, 2006.

The passing of this legislation led to the
establishment of the Food Safety and Standards
Authority of India (FSSAI) in September, 2008. It
marks a shift from a multi-level to a single line of
control with focus on self-compliance rather
thanapure regulatory regime. It also introduced
uniform licensing/ registration regime across
the Centre and the States. One of the major
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responsibilities of the FSSAl is the development
of Science-based Food Standards by
harmonising the same with Codex Standards,
wherever possible. The setting of food
standards is undertaken through a number of
Scientific Panels and the Scientific Committee of
the FSSAI and final approval by the Authority
itself.

The Food Safety and Standards Act, 2006
envisages regulation of manufacture, storage,
distribution, sale and import of food to ensure
availability of safe and wholesome food for
human consumption and for consumers
connected therewith. If a Food Business
Operator (FBO) is holding existing license/
registration under any of the Food Law/ Order
which has been repealed on the
commencement of this Act, the concerned
FBO(s) is required to get the existing license or
registration converted into registration or
license under the Food Safety and Standards Act
by paying the required registration/ licence fees.

The FSS Act, 2006 is organised through a total of
12 Chapters.

Chapter-l: Preliminary

This section consists of the Short Title, extent
and commencement, Declarartion as to
expediency of control by the Union, and
Definitions.

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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% AU W Ul g§RT MEiRa A di &t
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2.4.2

2.4.3

Chapter-ll: Food Safety and Standards
Authority of India

This Chapter, containing Sections 4 to 17,
provides for establishment of the Food Safety
and Standards Authority of India, terms and
conditions of appointment and removal of
Chairman and the members and their terms of
office and other conditions, Officers and other
employees of the Food Authority, Functions of
the Chief Executive Officer, establishment of the
Central Advisory Committee and its functions,
establishment of Scientific Panels and the
Scientific Committee and the procedure for the
Scientific Committee and the Scientific Panels.
The chapter further details the duties and
functions of the Food Authority to regulate and
monitor the manufacture, processing,
distribution, sale and import of food. It also
provides for the procedures for conduct of
meetings of the Food Authority, transaction of
business at its meetings and procedure of voting
by Members, etc.

Chapter-lll: General Principles of Food Safety

Comprising only Section 18, this chapter
contains provisions on the general principles of
Food Safety, factors to be taken into account
while framing regulations or specifying the
Standards under the Act, and the principles to
be observed in administration of the Act by the
Central Government, the Food Authority, the
State Government and other agencies, while
enforcing or implementing the provisions of the
Act. The said authorities shall be guided by the
general principles of Food Safety such as risk
analysis, risk assessment, risk management, risk
communication, transparent public
consultation, protection of consumer interests,
etc. It empowers the Food Authority to notify
other general principles from time to time as per
the requirements.

Further, it stipluates that the provisions of this
Act shall not apply to any farmer, or fisherman or
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farming operations or crops or livestock or
aquaculture, and supplies used or produced in
farming or products of crops produced by a
farmer at farm level or a fisherman in his
operations.

Chapter —IV: General provisions as to articles
of food

Comprising of Sections 19 to 24, this chapter
stipulates that no article of food shall contain
contaminants, naturally occurring toxic
substances or toxins or hormone or heavy
metals insecticides, pesticides, veterinary drugs
residues, antibiotic residues, solvent residues,
pharmacological active substances and micro-
biological counts in excess of such quantities as
may be specified by the regulations. Section 19
prohibits use of food additives or processing
aids other than those prescribed under the
Standards/ regulations. Section 22 places a
restriction on various categories of food, which
are not in accordance with the standards
prescribed under the regulations.

Section 23 deals with the subject of packaging
and labelling requirements of food. Section 24
places restrictions on misleading
advertisements and prohibits use of unfair trade
practices. It also provides that packaged food
product shall be marked and labelled as
specified. It prohibits deceptive practices to
mislead the public regarding the standards,
quality, quantity, usefulness or giving of any
guarantee of the efficacy that is not based on an
adequate or scientific justification thereof.

Chapter- V: Provisions Relating to Import

Containing only Section 25, this chapter
mandates that all import of articles of food are
subject to the provisions of the Act. It provides
that no person shall import into India any article
of food in contravention of the Act or any rules
and regulations made thereunder. It also
provides that the Central Government shall,
while prohibiting, restricting or otherwise

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA



246

247

248

249

Z.S'S al

IAR- v : @ gR&AT & geg H fauy

fomeRat

Ig Jr RTaH uRT 26 9 28 AA & @re
AT FaTceld & 30T § a9 & 3ex @red
3N B IUTEH, THEWHROT, AT, fIa=or qerr
e & T raverTeli # 33 Srferf~ras qoI vaee™
g frmt derr fafrat o srvensit & )/ & &
foTT SH@) RSeIRAl &1 Susy HRaT 8 | €T 27
H @rer awgell @ fafdre, faareT vd famarsii &
TR & IR H Soorg T Ife T A iR
vdeed 99 Il iR fafesl @ warer wRen
3eTTll @ ITg™U TEl Bl & | °RT 28 H Wre
TITEAT Wishamel qom IfefIH dorm UdaE ™
it fafadi & Sudl & sruTe 7 8 & Arel
H IR I WGrE O GaTedd gRT Tl

QI o1 B RTFERIAT S IR F Tl B TS B |
JATI— v : AT BT Jad=

3 1T | AT SIfSf R @Y RT 29 I 42 db
H grel UIfeRoT qT RrSd W UTferhRen @
RrreRal wfed wada Gafud Suel & IR |
Al B | 39 IR H 157 & T GRE MMYeh Dl
FRIfRp, We T ® ATAUT TAT YSIBRI,
QIR A, fser sraen, mard fver o od
ey, @re fawrh g @ AR
SIEEANS wwma@zﬁrﬁa%ﬁgﬁﬁ JAD!
wiRkpal, I, doreh, SrfarsT, SRS T
3P ufshar & foru o sar &7 @ favad
PR el SUSY B |

JTI-VIIl: ETel BT Az yor

S U H UIHA ORT 43 W 47 d® H
RINTRITCTTRN, SITHETT | T IfAfaer @re
qrrRITeral, e faveryd, Wre faveyd & Hral

TqAT W & AT o T fIzeryor Fafa Sudy
gl
AT — IX: IURTE AR T

g 3Ty, RTAH oRT 48 9 67 A 8, s fd
S aTel U @rel yaTef Sl AN $1 TS i Al
g&Tef AT IO & Bl B, TAd 1S B A, THD
s, 9rest I 9Tl T, IRARYBR AT TS
TRRpRUT, fActae 9 defua faf= sroRmef 3R
TS | WaYd € | 39 SRAg H SRIRIE @,

ARG @Tel el Ud AS Tferd oy

RIS JIG3N H SFARTSN B, Teld ol o,
QT GRET JATHRI & BRI H T I B AT
BEH ®T YR $A, 97 A & AR e
2q TS A SUHIGIT & U1 I §e Bl DI G H
HRATIoTT defl Suser € |

2.4 10— X : <A1 fAofa= 3ix @ rer wxar sdier

3rferaor

¢TRT 68 < 80 TP dTel S AT H 1T ARBRI DI
e & =grafaoiae srferary B BT
u@w%lu@mﬁﬁ@ﬁawﬁaﬁwﬁﬁaﬁ
AR JfrRTRAT B eIRAAT, Wrer GRel e
JIABROT BT ITYAT TAT JNfBROT BT Ufsharan iR
Wﬁqﬁwﬁaw%la‘a’smwww
PY JAABTRAT DT UH AHAT § IR BT © ForaH
R gRT =Irafvra= 1ferrT AT SYfSrdhRor ®r
oAl Ued &1 s I # Susy B fe
TATTT Tl T AR AR TR AR SR bl
2 | 9 Srfdfam & wrer 9§ geafud sroxmef & for
faey <IrITert e <ld SIfRTSTRl BT T Suee

=

2.4.113A1™— x1: fa<a, Awn, r@madiar a2 Raid

T T § URT 81 9 84 © T ey urferesRor
I U a1 golc JIR B Bl UL dY Ts ©
fSrad  @rer IISaRer &1 I it e

aiffe Ruld 2014—15



2.4.6

2.4.7

2.4.8

regulating import of articles of food under the
Foreign Trade (Development and Regulation)
Act, 1992 follow the standards laid down by the
Food Authority under the provisions of this Act.

Chapter— VI: Special Responsibilities as to

Food Safety

This chapter, containing Sections 26 to 28,
provides for the responsibilities of the food
business operator to ensure that the articles of
food satisfy the requirements of the Act and the
rules and regulations made thereunder at all
stages of production, processing, import,
distribution and sale within the businesses
under his control. Section 27 deals with the
liabilities of the manufacturers, distributors and
sellers of articles of food if they do not conform
to the food safety requirements of the Act and
the rules and regulations made thereunder.
Section 28 spells out the Food Recall procedures
and the responsibilities of a Food Business
Operator to withdraw the Food from market in
case the same is non-compliant with the
provisions of the Act and the regulations framed
thereunder.

Chapter-VII: Enforcement of the Act

Sections 29 to 42 of the Act comprised in this
Chapter deal with the enforcement related
provisions including the responsibilities of the
Food Authority and the State Food Authorities.
Provisions for appointment of Commissioner of
Food Safety of the State, licensing and
registration of food business, improvement
notices, prohibition orders, emergency
prohibition notices and orders, notification of
food poisoning, appointment of the Designated
Officer, Food Safety Officer and their powers,
liabilities, powers of search, seizure,
prosecution and procedure thereof, and the
provision for a purchaser to have the food
analysed are containedin these sections.

Chapter-VIII: Analysis of Food

Sections 43 to 47 included in this chapter contain
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the provisions relating to recognition and
accreditation of laboratories, research
institutions and referral food laboratories, food
analyst, functions of the food analyst and the
provisions for sampling and analysis of food.

Chapter - IX: Offences and Penalties

This chapter, consisting of Sections 48 to 67,
deals with the various offences and penalties for
selling food not of the nature or substance or
quality demanded, sub-standard food,
misbranded food, misleading advertisements,
for food containing extraneous matter, for
unhygienic or unsanitary processing, for
possessing adulterant. The chapter contains
provisions for punishment for unsafe food, for
interfering with seized items, for false
information, for obstructing or impersonating a
Food Safety Officer, for carrying out a business
without license and compensation in case of
injury or death of consumer.

2.4.10 Chapter — X: Adjudication and Food Safety

Appellate Tribunal

Comprising of Sections 68 to 80, this chapter
authorises the state governments to notify the
adjudicating officer in the district. It defines the
powers to compound offences, the powers of
the designated officers, establishment of the
Food Safety Appellate Tribunals and the
procedures and powers of the Tribunal. The
chapter bars the jurisdiction of courts in the
matters in which the adjudicating officer or
Tribunal is empowered by the act. The act
provides that the courts can try the cases
summarily. The act also provides for the special
courts and public prosecutors for the offences
related to the food.

2.4.11 Chapter -XI: Finance, Accounts, Audit and

Reports

The Chapter contains Sections 81 to 84 requiring
the Food Authority to prepare an Annual Budget
showing the estimated receipts and expenditure
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of the Food Authority. The Central Government
shall make grants of such sum of money as it
deems fit. It provides that the Food Authority
shall maintain proper accounts and an annual
statements of accounts. The Food Authority is
required to prepare an Annual Report, which is
to be laid before each House of Parliament.

2.4.12 Chapter—XIl : Miscellaneous

This chapter, containing Sections 85 to 101,
empowers the Central Government to issue
directions to Food Authority, State
Governments and obtain reports and returns.
The chapter gives overriding effect of this Act
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over all other food related laws. It empowers the
Central Government to make rules and the Food
Authority to make regulations. The chapter also
gives State Governments powers to make rules
and the procedure for rewards and the
procedure for recovery of penalties imposed.

Schedules:

There are two Schedules given at the end of the
Act. While the First Schedule contains the five
zones into which all the States and UTs have
been grouped, the Second Schedule contains
the Act and various orders which stand repealed
with the cominginto force of this Act.
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3.1

3.2

The Central Government in the Ministry of
Health & Family Welfare notified the Food
Safety and Standards Rules, 2011, which came
into effect from 5~ August, 2011.

Under the Food Safety and Standards Act, 2006,
the FSSAI has notified the following regulations
in the Gazette of India on 1+ August, 2011 and
the same cameinto force from 5-August, 2011:-

(i) Food Safety and Standards (Licensing and
Registration of Food Businesses)
Regulations, 2011

(ii)  Food Safety and Standards (Packaging and
Labelling) Regulations, 2011

(iii)  Food safety and Standards (Food product
Standards and Food Additives)
Regulations, 2011

(iv) Food Safety and Standards (Prohibition
and Restriction on Sales) Regulations,
2011
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3.3

3.4

3.5

Food Safety and Standards
Rules and Regulations, 2011

(v)  Food Safety and Standards (Contaminants,
Toxins and Residues) Regulations, 2011

(vi) Food Safety and Standards (Laboratory
and sampling analysis) Regulations, 2011

Simultaneously, the enactments and orders
mentioned in the Second Schedule of the Act
stoodrepealed w.e.f.5.8.2011.

The Food Safety and Standards Act became
operational with effect from 5.8.2011. The food
regulatory framework has now moved from
limited ‘prevention of food adulteration’ regime
to ‘safe and wholesome’ food regime.

The exercise for review of existing Food
Standards and their harmonization with Codex
and other international best practices has been
initiated and the Scientific framework put in
place with the establishment of Scientific Panels
and the Scientific Committee as the risk
assessmentbodies.
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CHAPTER—4

T

4.1

4.2

4.3

The Food Safety and Standards Authority of
India was set up in 2008 as envisaged under
Section 4 of the Food Safety and Standards Act,
2006. It is the regulatory body for all matters
relating to food safety and food standards and
represents a shift from multi — level, multi
departmental control to a single line of
command.

Ministry of Health and Family Welfare,
Government of India, is the Administrative
Ministry of Food Safety and Standards Authority
of India (FSSAI). The Chairperson and Chief
Executive Officer of FSSAI are appointed by the
Central Government. The Head office of the
Authority is located in New Delhi at FDA
Bhawan, Kotla Road, New Delhi—110002.

As per Section 5 of the FSS Act, The Food
Authority shall consist of a Chairperson and the
following twenty two members out of which one
—third shall be women, namely:-

(a) Seven members, not below the rank of a
Joint Secretary to the Government of
India, to be appointed by the Central
Government, to respectively represent
the Ministry or Departments of the
Central Government dealing with-

(i)  Agriculture,

(i)  Commerce,
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The Food Safety and
Standards Authority of India

(iii)  Consumer Affairs,

(iv) FoodProcessing,

(v)  Health,

(vi) Legislative Affairs,

(vii) SmallScale Industries,
who shall be Members ex officio.

(b)  Two representatives from the food
industry of which one shall be from small
scaleindustries;

(c) Two representatives from consumer
organizations;

(d) Three eminent food technologists or
scientists;

(e) Five members to be appointed every
three years, on rotation, one each in
seriatim from the Zones as specified in the
First Schedule to represent the States and
the Union territories;

(f)  Two persons to represent farmers’
organizations;

(g) One person to represent retailers’
organizations.

The Chief Executive Officer (CEQ) is the legal
representative of the Food Authority and
also the member secretary of the Food
Authority.
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Pictorial representation of FSSAI

Chairman & the 22
members Food
Authority

Chief Executive Officer Central Advisory Committee

Scientific Committee

Nine Scientific Panels

Food additives, flavourings,
processing aids and materials
in contract with food

Biological hazards
Contaminants in
the food chain

Labelling claims/advertisements

Pesticides and
antibiotics residues

Genetically modified
organisms and foods

Method of sampling and analysis

Fish and fisheries products

4.4. The duties and functions of the Food Authority
have been prescribed under Section 16 of the
Actasunder:-

Functional foods, nutraceuticals
dietetic products and other
similar products

(1) It shall be the duty of the Food Authority to
regulate and monitor the manufacture,
processing, distribution, sale and import of food
so asto ensure safe and wholesome food.

(2)  Without prejudice to the provisions of sub —
section (1), the Food Authority may by
regulations specify —
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(e)

(f)

(8)

(h)

(i)
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the standards and guidelines in relation to
articles of food and specifying an
appropriate system for enforcing various
standards notified under this Act;

the limits for use of food additives, crop
contaminants, pesticide residues,
residues of veterinary drugs, heavy
metals, processing aids, myco — toxins,
antibiotics and pharmacological active
substances and irradiation of food;

the mechanisms and guidelines for
accreditation of certification bodies
engaged in certification of food safety
management systems for food
businesses;

the procedure and the enforcement of
quality control in relation to any article of
foodimported into India;

the procedure and guidelines for
accreditation of laboratories and
notification of the accredited
laboratories;

the method of sampling, analysis and
exchange of information among
enforcement authorities;

conduct survey of enforcement and
administration of this Actin the country;

food labelling standards including claims
on health, nutrition, special dietary uses
and food category systems for foods; and

the manner in which and the procedure
subject to which risk analysis, risk
assessment, risk communication and risk
management shall be undertaken.

The Food Authority shallalso

(a)

provide scientific advice and technical
support to the Central Government and
the State Governments in matter of
framing the policy and rules in areas
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(e)

which have a direct or indirect bearing on
food safety and nutrition;

search, collect, collate, analyse and
summarise relevant scientific and
technical data particularly relating to—

(i) food consumption and the
exposure of individuals to risks
related to the consumption food;

(i) incidence and prevalence of
biological risk;

(iii) contaminantsinfood;

(iv)  residuesofvarious contaminants;
(v) identification of emergingrisks; and
(vi) introduction of rapid alert system;

promote, co-ordinate and issue
guidelines for the development of risk
assessment methodologies and monitor
and conduct and forward messages on the
health and nutritional risks of food to the
Central Government, State Governments
and Commissioners of Food Safety;

provide scientific and technical advice and
assistance to the Central Government and
the State Governments in implementation
of crisis management procedures with
regard to food safety and to draw up a
general plan for crisis management and
work in close co-operation with the crisis
unit set up by the Central Government in
thisregard;

establish a system of network of
organizations with the aim to facilitate a
scientific co-operation framework by the
co-ordination of activities, the exchange
of information, the development and
implementation of joint projects, the
exchange of expertise and best practices
in the fields within the Food Authority’s
responsibility;
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(f)  provide scientific and technical assistance
to the Central Government and the State
Government for improving co-operation
with international organizations;

(g) take all such steps to ensure that the
public, consumers, interested parties and
all levels of panchayats receive rapid,
reliable, objective and comprehensive
information through appropriate
methods and means;

(h)  provide, whether within or outside their
area, training programmes in food safety
and standards for persons who are or
intend to become involved in food
businesses, whether as food businesse
operators or employees or otherwise;

(i)  undertake any other task assigned to it by
the Central Government to carry out the
objects of this Act;

(j)  contribute to the development of
international technical standards for food,
sanitary and phyto-sanitary standards;

(k)  contribute, where relevant and
appropriate to the development of
agreement on recognition of the
equivalence of specific food related
measures;

)] promote co-ordination of work on food
standards undertaken by international
governmental and non-governmental
organizations;

(m) promote consistency between international
technical standards and domestic food
standards while ensuring that the level of
protection adopted in the country is not
reduced; and

(n) promote general awareness as to food
safety and food standards,

The Food Authority shall make it public without
undue delay-
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(a) the opinions of the Scientific Committee (5) The Food Authority may from time to time give
and the Scientific Panel immediately such directions, on matters relating to food safety
after adoption; and standards, to the Commissioner of Food

Safety, who shall be bound by such directions

b) the annual declarations of interest made . S .
(b) while exercising his powers under this Act;

by members of Food Authority, the Chief

Executive Officer, members of the (6) The Food Authority shall not disclose or cause to
advisory Committee and members of the be disclosed to third parties confidential
Scientific Committee and Scientific Panel, information that it receives for which
as well as the declarations of interest if confidential treatment has been requested and
any, made in relation to items on the has been accepted, except for information
agendas of meetings; which must be made public if circumstances so

require, in order to protect public health.
(c)  theresultsofitsscientificstudies; and d P P

4.5 The composition of the Food Authority during

(d) theannualreport ofits activities; the year 2014-15 was as under:

Members of the Food Authority

Chairperson

Shri K. Chandramouli (01.04.2014 to 23.01.2015)
Sh. B. P. Sharma (04.02.2015 to 31.03.2015)

Member Secretary (CEO)

Shri D.K. Samantaray (01.04.2014 to 26.08.2014)
Shri Yudhvir Singh Malik (20.10.2014 to 31.03.2015)

Ex-officio members under section 5 (1) (a)

1 (i) Dr. Arun K. Panda, JS, Ministry of Health & Family Welfare till July, 2014;

(ii)  Sh.R.K.Jain, Additional Secretary, Ministry of Health & Family Welfare till November, 2014; and

(iii)  Sh.K.L.Sharma, JS, Ministry of Health & Family Welfare (November, 2014 onwards)

2 ShriUtpal Kumar Singh, JS, Ministry of Agriculture

Shri Asit Tripathy, JS, Ministry of Commerce

Shri Manoj Parida, JS, Ministry of Consumer Affairs

Smt. Anuradha Prasad, JS, Ministry of Food Processing Industries

Dr. Reeta Vasishta, JS & Legislative Counsel, Ministry of Law & Justice

N o (o b~ w

Smt. Sunita Chhibba, Addl. Development Commissioner, Ministry of Micro, Small & Medium
Enterprises
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Members
8 Smt. Shreya Pandey, All India Food Processors Association
9 Smt. Meetu Kapoor, Confederation of Indian Industry

10 ShriThanglura, Mizoram Consumer’s Union

11 | ShriVasudev. K. Thakkar, V. Care Right and Duty N.G.O

12 | ShriAbulkalam, Madina Munvare Caffee Estate

13 Dr. A.R.Sharma, Ricela Health Foods Ltd.

14 | Dr.Gurudayal Singh Toteja, Indian Council of Medical Research

15 Dr. Lalitha Ramakrishna Gowda, Department of Protein Chemistry and Technology

16 | Prof.(Dr.)A.K.Srivastava, National Dairy Research Institute

17 Shri. Balasubramaniam V., Prawn Farmers Federation of India

18 | Shri.SalimA. Veljee, Directorate of Food & Drugs Administration, Govt. of Goa

19 | Shri.Vineet Chawdhary, Govt. of Himachal Pradesh

20 | ShriSunilKumar, Govt. of Chhattisgarh

21 Shri P.P. Verma, Govt. of Assam

22 | ShriK.K.Sharma, Chandigarh Administration
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— Central Advisory Committee (CAC)

5.1 Section 11 of the FSS Act, 2006 provides for Food Processing Industries, Health, Panchayati
establishment of the Central Advisory Raj, Small Scale Industries and Food and Public
Committee (CAC) and Section 12 delineates the Distribution or government institutes or
functions of the CAC. organizations and government recognised

5.2 The Central Advisory Committee consists of two farmers ar<—j= nvitees to'the deliberations of the
members each to represent the interests of food Central Advisory Committee.
industry, agriculture, consumers, relevant 5.4 The Central Advisory Committee ensures close
research bodies and food laboratories. In cooperation between the Food Authority and
and the Chairperson of the Scientific Committee operating in the field of food.
are ex—officio members. The Chief Executive . _ _
Officer is the ex-officio Chairperson of the 5.5 The primary mandate of the Committee is to
Central Advisory Committee. advise the Authority on the work programme,

prioritization of work, identifying potential risks

5.3 Therepresentatives of the concerned Ministries and pooling of knowledge.
or Departments of the Central Government in
Bio- technology, Commerce and Industry, Committee during the year under Report is
Consumer Affairs, Environment and Forests, given below:

Sr. No. Name of the Person Position
1. Sh. Dillip Kumar Samantaray till August, 2014
Sh. Y. S. Malik, CEO, FSSAI from 20" October, 2014 Chairperson
2. Prof. (Dr.) Nirmal Kumar Ganguly Ex-officio Member
A. Food Safety Commissioners
3 Commissioner of Food Safety for Andaman & Nicobar Islands Member
4 Commissioner of Food Safety for Andhra Pradesh. Member
5 Commissioner of Food Safety for Arunachal Pradesh Member
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6 Commissioner of Food Safety for Assam Member
7 Commissioner of Food Safety for Bihar Member
8 Commissioner of Food Safety for Chandigarh Member
9 Commissioner of Food Safety for Chattisgarh Member
10 Commissioner of Food Safety for Dadra & Nagar Haveli Member
11 Commissioner of Food Safety for Daman & Diu Member
12 Commissioner of Food Safety for Delhi Member
13 Commissioner of Food Safety for Goa Member
14 Commissioner of Food Safety for Gujarat Member
15 Commissioner of Food Safety for Haryana Member
16 Commissioner of Food Safety for Himachal Pradesh Member
17 Commissioner of Food Safety for Jammu & Kashmir Member
18 Commissioner of Food Safety for Jharkhand Member
19 Commissioner of Food Safety for Karnataka Member
20 Commissioner of Food Safety for Kerala Member
21 Commissioner of Food Safety for Lakshwadeep Member
22 Commissioner of Food Safety for Madhya Pradesh Member
23 Commissioner of Food Safety for Mahrashtra Member
24 Commissioner of Food Safety for Manipur Member
25 Commissioner of Food Safety for Meghalya Member
26 Commissioner of Food Safety for Mizoram Member
27 Commissioner of Food Safety for Nagaland Member
28 Commissioner of Food Safety for Odisha Member
29 Commissioner of Food Safety for Puducherry Member
30 Commissioner of Food Safety for Punjab Member
31 Commissioner of Food Safety for Rajasthan Member
32 Commissioner of Food Safety for Sikkim Member
33 Commissioner of Food Safety for Tamil Nadu Member
34 Commissioner of Food Safety for Telangana Member
35 Commissioner of Food Safety for Tripura Member
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36 Commissioner of Food Safety for Uttarakhand Member
37 Commissioner of Food Safety for Uttar Pradesh Member
38 Commissioner of Food Safety for West Bengal Member
B. Food Industry:
39 Shri Arnab Kumar Hazra, C/O Federation of Indian Chambers of Member
Commerce and Industry (FICCI), Federation House, Tansen Marg,
New Delhi
40 Shri Pradeep Chordia, C/O Chordia Food Products, 48/A, Member

Pravati Industrial Estate, Opp. Adinath Society, Pune Satara Road,
Pune-411009

C. Agriculture Sector:

41 Dr. J. Tonpangyongdang Walling, Village- Sungratsu, Distt. Member
Mokokchung Nagaland

42 Shri Arun Balamatti, 815, 7th Cross Banashankari, 3rd Phase, Member
3rd Block, 3rd Stage, Bangalore- 560085

D. Consumer Organisations:

43 Shri R. Desiken, C/O Concert and Consumer Association of Member

India, 2/228, Chinnan Dikuppam Road, Vettuvankeni ,Chennai

44 Smt. Keya Ghosh, C/O Consumer Unity and Trust Society, Member
3 Suren Tagore Road, Gariahat, Kolkata- 700019

E. Research Bodies and Food Laboratories:

45 Dr. S.P Vasireddi, Chairman and Managing Director, Member

VIMTA Labs Limited, 142, IDA, Phase- 2, Cherlapally,
Hyderabad,Andhra Pradesh

46 Prof. Gopal Naik, Indian Institute of Management (IIM), Bangalore Member
F. Invitees
a7 Secretary, Ministry of Health & Family Welfare, government of Invitee

India, Nirman Bhawan, New Delhi.

48 Secretary, Department of Agriculture & Cooperation, Ministry of Invitee
Agriculture, Government of India, Krishi Bhawan, New Delhi.

49 Secretary, Department of Animal Husbandry, Dairying and Invitee
Fisheries, Ministry of Agriculture, Government of India,
Krishi Bhawan, New Delhi.

50 Secretary, Department of Biotechnology, Ministry of Sciebnce & Invitee
Technology, Government of India, CGO Complex, Lodhi Road,
New Delhi.
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51 Commerce Secretary, Department of Commerce, Ministry of Invitee
Commerce & Industry, Udyog Bhawan, New Delhi.

52 Secretary (CA), Department of consumer Affairs, Ministry of Invitee
Consumer Affairs, Food and Public Distribution, Krishi Bhawan,
New Delhi.
53 Secretary, Ministry of Environment and Forests, Government of Invitee

India, Paryavaran Bhavan, CGO Complex, Lodhi Road, New Delhi.

54 | Secretary, Ministry of Food Processing Industries, Government of Invitee
India, Panchsheel Bhawan, August Kranti Marg, New Delhi.

55 | Secretary (PR), Ministry of Panchayati Raj, Government of India, Invitee
Krishi Bhawan, New Delhi.

56 Secretary, Ministry of Micro, Small and Medium Enterprises, Invitee
Government of India, Udyog Bhawan, New Delhi.

57 | Secretary (F&PD), Department of Food and Public Distribution, Invitee
Ministry of Consumer Affairs, Food and Public Distribution,
Krishi Bhawan, New Delhi.

58 | Secretary, Ministry of Women and Child Development, Invitee
Government of India, Shastri Bhawan, New Delhi.
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CHAPTER—6

T

6.1

6.2

Sr.

No.

Section 14 of the Act provides for constitution of
the Scientific Committee comprising the
Chairpersons of Scientific Panels and six
independent scientific experts not belonging to
any of the Scientific Panels. This committee is
responsible for providing scientific opinion to
the Food Authority, general coordination
necessary to ensure consistency of scientific
opinion and harmonisation of working methods
of the Scientific Panels. The Scientific
Committee shall provide opinions on multi
sectoral issues falling within the competence of
more than one Scientific Panels and setting up
working groups on issues which does not fall
under Scientific Panels. The Scientific
Committee chooses its own Chairperson.

The Food Authority has constituted the
Scientific Committee, composition of which
duringthe year under report was as under:

Name of the Member

Prof. Nirmal Kumar Ganguly, Adviser to
Department of Health Research, Translational
Health Science & Technology Institute, New
Delhi.-Chairman

Dr. P.G. Chengappa, (Former Vice Chancellor,
UAS, Bangalore), National Professor of ICAR,
Institute for Social and Economic Change,
Nagarbhavi Post, Bengaluru
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Scientific Committee

10

11

Dr. |. Karunasagar, Senior International
Consultant, Products, Trade and Marketing
Service, FAO, Subba Meena, Jayanagar | main,
Kulashekar, Mangalore.

Dr. M.S. Mithyantha, Independent Consultant,
No. 1779, 6" Main, Rajajinagar- Il Stage,
Bengaluru.

Dr. K.C. Bansal, Coordinator, ICAR Network on
Transgenic Development, National Research
Centre on Plant Biotechnology, IARI, New Delhi
110012.

Dr. Jagadish S. Pai, Executive Director, Protein
Foods & Nutrition Development Association of
India (PFNDAI), Mahalaxmi Chambers, 22
Bhulabhai Desai Road, Mumbai.

Chairperson of the Scientific Panel on Functional
foods, Nutraceuticals, Dietetic products and
othersimilar products.

Chairperson of the Scientific Panel on Methods
of Sampling and Analysis.

Chairperson of the Scientific Panel on Food
additives, Flavourings, Processing aids and
Materials in contact with food.

Chairperson of the Scientific Panel on
Contaminantsinthe Food chain.

Chairperson of the Scientific Panel on Biological
Hazards.
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12 Chairperson of the Scientific Panel on Pesticides 14  Chairperson of the Scientific Panel on
and Antibiotic Residues. Genetically Modified Organisms and Foods.

13 Chairperson of the Scientific Panel on Labelling 15  Chairperson of the Scientific Panel on Fish and
and claims/ Advertisements. Fisheries Products.
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7.1

7.2

7.3

Section 13 of the FSS Act, 2006 provides for
establishment of subject specific Scientific
Panels, which consist of independent scientific
experts to act as the risk assessment bodies and
to give their considered scientific opinions.

The Food Authority has been empowered to
reconstitute the Scientific Panels from time to
time by adding new members or by omitting the
existing members or by changing the name of
the Panel, as the case may be. Further, as in the
case of Scientific Committee, the members of a
Scientific Panel choose one among them as
Chairman of the Panel.

The following nine (9) Scientific Panels have
been established, which remained functional
during the year under report: -

(a)  Panelfor Functional Foods, Nutraceuticals,
Dieteticand Other Similar Products;

(b)  Panel for Methods of Sampling and
Analysis;

(c) Panel for Food Additives, Flavorings,
Processing Aids and Material in Contact
with Food;

(d)  Panelfor Contaminantsinthe Food Chain;
(e) PanelforBiological Hazards;

(f)  Panel for Pesticides and Antibiotic
Residues;
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7.4

Sr.

No.

Scientific Panels

(g) Panel for Labeling and Claims/
Advertisement

(h)  Panel for Genetically Modified Organisms
and Foods.

(i) Panel for Fish and Fisheries Products

The composition of the above 09 Scientifc
Panels was as under:

Panel on Functional foods, Nutraceuticals,
Dietetic Products and other similar products:

Name of the Member

Dr. V Prakash, Distinguished Scientist,
CSIR, JSS Technical Institution Campus, Mysore —
570006. - Chairman

Dr. DB Anantha Narayana, Expert Member,
Indian Pharmacopiea Commission, Ministry
of Health & Family Welfare (1101/927),
1 F Main, 2nd Satge, Girinagar, Bengaluru —
560085.

Ms. Anuja Agarwala, Dietician, Department of
Paediatrics, 3" Floor, Academic Block (main), All
India Institute of Medical Sciences (AIIMS),
Ansari Nagar, New Delhi—110029.

Dr. BC Ghosh, Principal Scientist, National Dairy
Research Institute, Hosur Road, Adugodi,
Bengaluru—560030.

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA



10.

11.

12.

13.

14.

15.

Z.S'S al

Sl &. ARIaT ARR, IS S e uifed 9,
ST e fawmT, Ty g HRer= (3 ¥ v
AMR),  SITATE —ATEATAT,  GIRE—aRATHT,

EERIETE—500007

3 {AR AT, & WRHELIRET (AR Blawe
g&eg_ g fquor), By qen HeaiRdal d37ed,
SH—3 /W, TH 38 i, SreIvteicd, qFRa, T
faeeti—110067

<. N3 fgdd), 9= Ise, w1 . 303, WTe
fay fagm gmT, W ffasm g, drai
7T 80, TH.SII. XIS, AWGT$H—226001

. U1l I, AP WBR, Sid Wenfira! v,
TRATT WD TR, Bedh—247667

1. QSM. 31 79, W T TS AR d=Meh, SHREH,

AR fovafqemera, 528, e IS,

PHAFYIIR—570528

Sl IS RN, g fcws, da @
TRINTSITET, 1 U <1 QIR 718, . 7, V #4, 1 1N,
J TH N AR IMS of IS, INTS], 2] AROT
HYR—570026

Sf. G RS, WEREE, @ 0 & i g
Fcermer, $fY vd Feaiar fawr, s J3re,
$—472, TR DA, MFT— | |, T8 fIeeii—110048

Sf. FARAT BRI, AR (Tl d qryo7) qAT e
g HripH feerd (@Ter Wenfire)) HaecrR aer
AT B, WIEl TAT UINeT Ud @rel Uiy,
MR TASH. T $iY fawafdernmer, o TR,
2ERTETG—500030

Sf. Q1. TREr, IR mee d9e, gaR A=
TG AT HeeIT, SIRETC—785006

SI. AT YR, S, FTHUM Ud RHAD, fdga
s v vrenfiel e, we 6. g—101, S
fI=T f3TT, STaTer 7R, IRMARUE, 3R 3R Fed,
2aRTIIG—500078

Sl dNg @. 91cien, SRS d=iid, 3nfiad Sig
IS ShTs, SN oiid fase W9mT, ISR 9
ST R, PRATeI—132001

ARG @Tel el Ud AS Tferd oy

(i)

T fafer qorr fagetyor d1a:

A ol -TH

Sl geial AR w1, e, fFrafd e
aRwe (& 3 @), arfrsy SR SenT Farerd, T €
95 UH A U A dd, 1 o g s, T8
faeeli—110001—37e2e1

Sf. dferar IHEwT TS, g d=fe (Far fga),
ok, 1235, I S, W HN, F{IY TR,
HYR—570026

SI. TH. T, A, d=1d UH' (JETEa), 30,

5df A, 237 ®IM, W UF < 3R AR, of AT,
ST, 2% 2RI, HYR—570026

Sl ERffE fis1, dowR, PN Jar @@=
GETYR—721302

gf. wafder g ARaE, W 3 o, dome o9
UIferTa SHadex (SHIRE), T A1 3il— 7 d2IT 8,
Boi—5, AN IR (AIETell), God—110019

Sf. fAfeR {AR B, gd @rer ddl ATG<h, S1—776,
Y T, fRIaRsi= U, A% facei—110019

Sl PIRG g9o], T dSidh, TERT IBIA
TRANTRITET, T 3[R STIHET g, JoI—412307
. o I, aRs deiee, SO AR—IE U,

T I SR R (T S AR AT,
‘DRATeI—132001

S, W AR AT, qd eee (rRmTee),
JEhIRAT 9T, 197, Fdex 41, &L TR,
HITST—201303

aiffe Ruld 2014—15



10

11

12
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Dr. K Madhavan Nair, Scientist ‘E’, Micronutrient
Research Group Department of Biophysics,
National Institute of Nutrition (ICMR), Jamai-
Osmania PO, Tarnaka, Hyderabad —500007.

Shri Kumar Bhatia, Chief Consultant (Post
Harvest Management & Marketing), Ministry of
Agriculture and Co-operation, G-3/G, MIG DDA
Flats, Munirka, New Delhi—110067.

Dr. PD Dwivedi, Principal Scientist, Room # 303,
Food Toxicology Division, Indian Institute of
Toxicology Research, PO Box 80, M G Road,
Lucknow—-226001.

Dr. Partha Roy, Assistant Professor, Department
of Biotechnology, Indian Institute of Technology,
Roorkee—247667.

Dr. AG Appu Rao, CSIR Scientist Emeritus,
University of Mysore, 528, Anikethana Road,
Kuvempunagar—570528.

Dr. VD Sattigeri, Former Director, Central Food
Laboratory, CFTRI, No.7, V main, | cross, CFTRI
layout, Bogadi 2nd stage, Mysore—570026.

Dr. Sandhya Kulshreshtha, Consultant, Dte. of
PPQ&S, Dept. of Agriculture & Cooperation,
M/O Agriculture, E-472, Greater Kailash Pt. I,
New Delhi—110048.

Dr. Manorma Kanuri, Professor (Food and
Nutrition) and Head and Programme Director
(Food Technology), Post Graduate and Research
Centre, Food and Nutrition and Food
Technology, Acharya N. G. Ranga Agricultural
University, Rajendranagar, Hyderabad —500030.

Dr. P Goswami, Senior Principal Scientist, North
East Institute of Science and Technology, Jorhat
—785006.

Dr. Suman Kapur, Dean, Research and
Consultancy, Birla Institute of Technology and
Science, Room No. A- 101, Department of
Biological Sciences, Jawahar Nagar, Sharmirpet,
RR Mandal. Hyderabad —500078.
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(ii)
Sr.

No.

ssail

Dr. Virender K Batish, Emeritus Scientist,
Molecular Biology Unit, Dairy Microbiology
Division, National Dairy Research Institute,
Karnal—132001.

Panel on Methods of Sampling and Analysis:

Name of the Member

Dr. Sushil Kumar Saxena, Director, Export
Inspection Council (EIC), Ministry of Commerce
and Industry, NDYMCA, 3™ Floor, 1 Jai Singh
Road, New Delhi-110001. - Chairman

Dr. Lalitha Ramakrishna Gowda, Chief Scientist
(Retd.), Baylor, 1235 Gange Road, 3“ Cross,
Kuvempunagar, Mysore - 570023.

Dr. MN Manjunath, Scientist ‘F’, (Retd.) CFTRI,
30, 5th main, II" Cross, CFTRI layout, Bogadi 2™
Stage, Mysore -570026.

Dr. Hari Niwas Mishra, Professor, Agriculture &
Food Engineering Department, Indian Institute
of Technology, Kharagpur-721302.

Dr. Satwinder Singh Marwaha, CEO, Punjab
Biotechnology Incubator, SCO: 7& 8, Phase-V,
SAS Nagar (Mohali), Punjab - 160059.

Dr. Mihir Kumar Kundu, Former Edible Oils
Commissioner, D-776, First Floor, Chittaranjan
Park, New Delhi-110019.

Dr. Kaushik Banerjee, Principal Scientist,
National Referral Laboratory, National Research
Centre for Grapes, Pune-412307.

Dr. Rajan Sharma, Senior Scientist, Dairy
Chemistry Division, National Dairy Research
Institute (NDRI), Karnal-132001.

Dr. Prem Kumar Jaiswal, Former Director
(Laboratories), Central Agmark Laboratory,
Ministry of Agriculture, Department of
Agriculture and Cooperation B 197, Sector 41,
G.B. Nagar, Noida-201303.
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(iii)

Sr.

No.

Dr. Manjeet Aggarwal, Dean, Research, HOD,
Basic & Applied Science, NIFTEM, Plot No. 97,
Sector 56, HSIIDC, Industrial Estate, Sonipat
Kundli, Haryana—131028.

Dr. KS Premavalli, Scientist ‘G’, Defence Food
Research Laboratory, No.3, Satya Marga,
Siddhartha Nagar, Mysore-570011.

Dr. Suresh Walia, Principal Scientist, Division of
Agricultural Chemicals, Indian Agricultural
Research Institute, LBS Building, New Delhi -
110012.

Dr. Vijay Kumar Gupta, Head of Dairy Technology
Division, NDRI, Karnal-132001.

Prof. PK Shetty, Head Department of Food
Science and Technology, Puducherry
University, R.V. Nagar, Kalpet, Puducherry -
605014.

Dr. Sunil Kumar Verma, Senior Scientist, Centre
for Cellular and Molecular Biology, Room No.
S212, Centre for Cellular and Molecular Biolog,
Uppal Road, Hyderabad - 500007.

Panel on Food additives, Flavourings, Processing
aids and Materials in contact with food:

Name of the Member

Dr. Amarinder Singh Bawa, Former Director,
Defence Food Research Laboratory, Director,
Amity Institute of Food Technology, AMITY
University, Uttar Pradesh, Block I-1, 4" Floor,
Sector-125, Expressway, Noida - 201303. -
Chairman

Dr. Mukul Das, Scientist G & Head, Food
Toxicology Division, Indian Institute of
Toxicology Research, Post Box No. 80, Mahatma
Gandhi Marg, Lucknow - 226001.

Dr. KN Gurudatt, Former Head, Food Safety &
Analytical Quality Control Laboratory, CFTRI,
161, 4™ cross, CFTRI EHBCS layout, Bhogadi II
Stage, Mysore - 570026.
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Prof. HPS Sachdev, Sr. Consultant , Paediatrics
and Clinical Epidemiology, Sita Ram Bhartia
Institute of Science and Research, E-6/12 Vasant
Vihar, New Delhi-110057.

Dr. RBN Prasad, Chief Scientist & Head, Centre
for Lipid Research, Indian Institute of Chemical
Technology, Tarnaka, Hyderabad - 500007.

Dr. Satish Kulkarni, Head, National Dairy
Research Institute, Hosur Road, Adugodi,
Bangaluru-560030.

Dr. V Sudershan Rao, Scientist D, National
Institute of Nutrition, Tarnaka, Hyderabad -
500007.

Prof. Subash Chand, Retired Professor, IIT-D,
New Delhi, Hauz Khas New Delhi-110016.

Dr. Sunita Singh, Principal Scientist, Division of
Post-Harvest Technology, Room No: 334, NRL
Building-3" Floor, Indian Agricultural Research
Institute (Pusa), New Delhi-110012.

Prof. (Dr.) Satyanarayan Mohanty, Former Dean,
College of Agricultural Engineering &
Technology, Orissa University of Agriculture &
Technology, 1148, Bishnu Nagar, Tankapani
Road, Bhubaneswar-751018.

Dr. Rekha S Singhal, Professor of Food Technology,
Head, Food Engineering and Technology
Department, Institute of Chemical Technology,
N. P. Marg, Matunga, Mumbai—400019.

Dr. Ravindra Jayvant Zende, Professor
(Additional Charge), Department of Veterinary
Public Health, Bombay Veterinary College, Parel,
Mumbai-400012

Prof. FA Masoodi, Professor (Food Technology/
Home Science), Department of Food Science &
Technology, University of Kashmir Hazratbal,
Srinagar—190006.

Dr. AJ Varma, Scientist H & Head, Polymer
Science and Engineering Division, National
Chemical Laboratory, Pune -411008.
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Sr.

No.

Dr. Sanjay Rajput, Assistant Director & Incharge,
SARC, Shriram Institute for Industrial Research,
19, University Road, Delhi—110007.

Panel on Contaminantsin the Food Chain

Name of the Member

Dr. G Vijayalakshmi, Scientist ‘F" Retd., Food
Microbiology Department Central Food
Technological Research Institute, Mysore -
570020.

Dr SS Thorat, Head, Department of Food Science
& Technology, Mahatma Phule Krishi
Vidyapeeth, Rahuri, Maharashtra-413705.

Dr. Lata, Principal Scientist, Division of
Microbiology, Indian Agricultural Research
Institute, New Delhi-110012.

Dr. Vinod Kumar Joshi, Professor & Head (Post
Harvest Technology) Dr. Y.S. Parmar University of
Horticulture and Forestry, Nauni, Solan, HP —
173230.

Dr. AK Barooah, Chief Scientist & Head Analytical
Services, Tea Research Association, Tocklai,
Jorhat—785008.

Dr. Sailen Ghosh, Scientific Officer G, Retired
from Bhabha Atomic Research Centre, 805, Pine
Wood, Raheja Willows, Kandavali (E), Mumbai —
400101.

Dr. S. Kalbey Raza, Director, Institute of Pesticide
Formulation Technology, (IPFT), Sector 20,
Udyog Vihar, Opp. Ambience Mall, NH — 8,
Gurgaon—122016.

Dr. SC Jain, Director & Senior Research Co-
ordinator, Amity Institute of Food Technology,
I-1 Block, IV Floor, Amity University Campus,
Sec-125, Noida-201303.

Dr. Vasudeva Singh, Scientist & Head, Dept. of
Grain Science & Technology, CFTRI, Mysore —
570020.
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Dr. JPS Gill, Director, School of Public Health
and Zoonoses, Guru Angad Dev Veterinary and
Animal Sciences University, Ludhiana -
141004.

Dr. Alok Kumar Srivastava, Senior Principal
Scientist, Food Safety & Analytical Quality
Control Laboratory, CFTRI, Mysore -570020.

Dr. Vasanthi Siruguri, Scientist D, National
Institute of Nutrition, Hyderabad - 500007.

Prof. SS Lele, Food Engineering & Technology
Department, Institute of Chemical Technology,
Matunga, Mumbai-400019.

Dr. S.D. Warrier, Retired Scientist ‘E’ BARC,
Mumbai—85.

Dr. MS Thakur, Chief Scientist, Fermentation
Technology and Bioengineering Department,
CFTRI, Mysore—570020.

Panel on Biological Hazards:

Name of the Member

Dr. PK Nag, Former Director, NIOH, Upohar
Condoville, Chawk Garia, Kolkata - 700 094. -
Chairman

Dr. K Alagusundaram, Deputy Director General
(Agricultural Engineering)Division of Agricultural
Engineering, Krishi Anusandhan Bhawan - II,
New Delhi-110012.

Dr. Naresh Kumar, Principal Scientist, Microbiology
Division, National Dairy Research Institute
(NDRI), Karnal-132001.

Dr. Bhupinder Singh, Principal Scientist, Nuclear
Research Lab, Indian Agricultural Research
Institute Room No. 311, IARI, Pusa Institute,
New Delhi-110012.

Dr. A Laxmaiah, Deputy Director (Scientist ‘E’) &
Head, Division of Community Studies, NIN, 17-
112, Bharathi Apartment, Flat No. 201, SBH
Colony, Uppal, Hyderabad-500007.
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faeeti—110001

SR I RIEGE NTd, HllghR, ARd XD D

ISP AAEDR BT BT, 313—U—fd= 9a
U=, HITTHT 31ToiTe TS, Ts faeei—110011

Sf. SFerTaT UgHS, def-id S, @ ud iy
AT T 3TR, BaRTETE—500007

Sf. Ua dfed, SRICH %R/ Yd U bR
AT YT I, DY [T YA, IR DY
SIHUE RO (@M U R afE) gw, W
faeeti—110012
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B EERIET dresl, SIS fawafdeEre,
2ERTEIE—500007
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Sr.

No.

Dr. Suseelendra Desai, Principal Scientist
(Principal Pathology), Central Research Institute
for Dryland Agriculture, Santoshnagar,
Hyderabad—500059.

Dr JS Sandhu, Retired Scientist CFTRI, 1076,
Progressive Enclave, Sector 50B, Chandigarh-47.

Dr. Ravi Shankar, CN, Principal Scientist & Head,
Fish Processing Division, CIFT (ICAR), CIFT
Junction, Matsyapuri P.O, Cochin-682029.

Dr. Kiran Narayan Bhilegaonkar, Principal
Scientist, Division of Veterinary Public Health,
Indian Veterinary Research institute, Bareilly,
Izatnagar-243122.

Dr. (Mrs) Kalpagam Polasa, Director In charge,
National Institute of Nutrition, Hyderabad -500007.

Dr. (Mrs) Ajit Dua, Senior Scientist, Technical
Head-cum-Quality Manager, Punjab
Biotechnology Incubator, Agri & Food Testing
Facilities SCO:7&8, Phase-V , S.A.S. Nagar
(Mohali) - 160059.

Dr. YD Gaur, Professor of Eminence cum
Executive Director, Bhagwan Parshuram
Institute of Technology, Adjunct professor
(Microbiology), IARI, New Delhi-110012.

Dr. Alok Jha, Assistant Director General
(International Relations), Indian Council of
Agricultural Research (ICAR), Krishi Bhawan,
New Delhi-110001.

Dr. TV Sankar, Head & Senior Scientist, Division
of Quality Assurance & Management, Central
Institute of Fisheries Technology, Matsyapuri,
P.O, Cochin-682029.

Dr. Aaditya Jain, Manager (QA), National Dairy
and Development Board, Anand -388001.

Panel on Pesticides and Antibiotic Residues

Name of the Member

Dr. Debabrata Kanungo, Former Additional
Director General Directorate General of Health
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Services, Ministry of Health and Family Welfare,
Kshetra, House No.294,Sector-21 D, Faridabad -
121005. - Chairman

Dr. Paturkar Ashish Motiram, Professor and
University Head, Bombay Veterinary College
Highway park E/5, B wing 206, Thakur complex,
Kandivali (E)-400101.

Dr. B Surendra Nath, Principal Scientist, National
Dairy Research Institute, Hosur Road, Adugodi,
Bangalore - 560030.

Dr. Jai Raj Behari, Scientist F, Indian Institute of
Toxicology Research (IITR), Lucknow -226 001.

Dr. KK Sharma, Network Coordinator, Project
Coordinating Cell, All India Network Project on
Pesticide Residues, Indian Agricultural Research
Institute, New Delhi Room No. 203, Second
Floor, LBS Building, IARI, Pusa Campus, New
Delhi-110012.

Dr. SK Handa, Ex- WHO Consultant, Ministry of
Health, New Delhi-110060.

Dr. Gurudayal Singh Toteja, Scientist F and Head
(Nutrition), Indian Council of Medical Research,
New Delhi-110001.

Dr. D Yogeswara Rao, Adviser, Office of the
Principal Scientific Adviser to Govt. of India, 313-
A, Vigyan Bhawan Annexe, Maulana Azad Road,
New Delhi-110011.

Dr. Jonnalgadda Padmaja, Scientist D, Food &
Drug Toxicology Research Centre, National
Institute of Nutrition, ICMR, Hyderabad -
500007.

Dr. AK Dikshit, Emeritus Professor/ Ex. Head,
Professor & Principal Scientist, Division of
Agricultural Chemicals, Indian Agricultural
Research Institute (I.A.R.l.), Pusa, New Delhi -
110012.

Prof B Sashidhar Rao, Professor, Department of
Biochemistry, University College of Science,
Osmania University, Hyderabad —500007.

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA



12.

13.

14.

15.

(vii)

ssail

Sf. GTdl BAR WY, WHHAR, AT [T9T, AR
STENTes! |err, Biof W, 718 fdeei—110016

Sf. ). HADoll, e, L HE g
@z, dfRREr, @@ | 19, d9uE U,
2ERTTE—500092

Sf. 3T AT B, FETT AP, el e ia
e, @al e Aol e |erH,

HYR—570020
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HER—570020
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HI$—400064
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(vii)
Sr.
No.

Dr. Sunil Kumar Khare, Professor, Department of
Chemistry, Indian Institute of Technology Hauz
Khas, New Delhi-110016.

Dr. VV Kulkarni, Director, National Research
Centre on Meat, Chengicherla, P.B.No — 19,
Boduppal post, Hyderabad - 500 092.

Dr. Anu Appaiah KA, Principal Scientist, Food
Microbiology, Central Food Technological
Research Institute, Mysore - 570020.

Dr. RK Soni, Professor, Department of Social &
Preventive Medicine, Dayanand Medical College
& Hospital, Kothi No. 3741, Sector 32-A,
Chandigarh Road, Ludhiana, Punjab-141010.

Panel on Labelling and claims/Advertisements

Name of the Member

Dr. B Sesikeran, Former Director, National
Institute of Nutrition, Apt # 105,0ffice, Apt#305,
Sumeda Apts St# 2, kakathiya Nagar Habsiguda
Hyderabad-500007. - Chairman

Dr. Pullabhatla Srinivas, Scientist ‘G’, CFTRI,
Mysore, Head, PPSFT Department, Mysore -
570020.

Dr. SK Khanna, Former Emeritus Scientist, Indian
Institute of Toxicology Research 40/8 Gokhale
Vihar Marg, Lucknow - 226001.

Dr.Joseph | Lewis, Regulatory head of PFNDAI, C-
602 Vastu park, Malad West Mumbai - 400064.

Dr. Anupa Siddhu, Director, Lady Irwin College,
Lady Irwin College, Sikandra Road, New Delhi -
110001.

Dr.JamunaPrakash, Reader, Department of
Food Science and Nutrition, Manasagangotri,
Mysore -570006.

Dr. RRB Singh, Senior Scientist Dean (Dairy
Technology), Bihar Agricultural University,
Sanjay Gandhi Institute of Dairy Technology,
Jagdeo Path, Patna-800014.
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Institute of
Packaging, Indian Institute of Packaging, E 2,
MIDC Area Andheri East Mumbai - 400093.

Dr.NCSaha, Director, Indian

Mr. Udai Kumar Saxena, Trainer and system
consultant, G-904 Maple Heights, C Block
Sushantlok-1 Gurgaon-122009.

Dr. RK Jain, Scientist ‘F’ Scientist F & Head of
Department Chemical Recovery Biotechnology
& Lignin By products Division, Central Pulp &
Paper Research Institute (Ministry of Commerce
& Industry DIIPP, Govt of India) PO Box 174, Star
Paper Mill Road Himmat Nagar Saharanpur —
247001.

Dr. YK Gupta, Professor and Head Department of
Pharmacology, All India Institute of Medical
Sciences, New Delhi—110029.

Mr. Pramod B Deodhar, Mumbai Grahak
Panchayat Grahak Bhawan Sant Dnyaneshwar
Marg Behind Cooper Hospital Vile Parle
Mumabi-4000561, Kasturi, 39 A, Pandurangwadi,
Road 3 Goregaon (E), Mumbai-400063.

Dr. Subhulaxmi, Ex. Principal 705, Anand dham-I,
Society Road, Amboli level crossing, Andheri (E),
Mumbai-400069.

Dr. Pramod Kumar Omre, Senior Research
Officer, Department of Post Harvest Process and
Food Engineering, College of Technology,
G.B.P.U.A&T, Pantnagar-263145.

Panel on Genetically Modified Organisms and
Foods:

Name of the Member

Dr. SR Rao, Scientist ‘G, Department of
Biotechnology, Ministry of Science &
Technology, Lodhi Road, New Delhi - 110003. -
Chairman

Dr. Ramesh V Bhat, Former Deputy Director,
National Institute of Nutrition, M-11, Kakateeya
Nagar Habshiguda Hyderabad —500007.
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Dr. M Padmavati, Assistant Professor, Indian
Institute of Technology, Kharagpur-721302.

Dr. Sudip Ghosh, Scientist D, National Institute of
Nutrition, ICMR, Hyderabad - 500007.

Prof. Sangeeta Bansal, Centre for International
Trade and Development, JNU, New Delhi-110067.

Dr. RP Singh, Professor, Department of
Biotechnology, Indian Institute of Technology,
Roorkee -247667.

Dr. Nandkishor Namdeorao Zade, Prof. & Head,
Department of Veterinary Public Health,
Veterinary College, Seminary Hills, Nagpur,
Maharashtra-440006.

Dr. Pradeep Singh Negi, Principal Scientist,
CFTRI, Mysore-570020.

Dr. NK Singh, National Research Center on Plant
Biotechnology, LBS Centre, IARI, Pusa Campus,
New Delhi—110012.

Dr. K Satyanarayana, Retired Scientist G, Indian
Council of Medical Research, Flat 51 IES Apt Plot
9 Sector 4 Dwarka-110078.

Dr. Kalpana Joshi, Professor, University of Pune,
Pune-411007.

Dr. DV Gokhale, National Chemical Laboratory,
Dr. Homi Bhabha Road, Pune-411008.

Dr. GA Ravishankar, Scientist G & Head (Retd.),
CFTRI, Vice President R&D, Life Sciences, and
Professor of Biotechnology (VTU), Dr. C.D.Sagar
Center for Life Sciences, Dayananda Sagar
Institutions, Kumara Swamy Layout, Bangalore -
560078.

Dr. KS Prasad, Principal Scientist & In-charge
Animal Nutrition Division, National Institute of
Animal Nutrition & Physiology, Adugodi,
Bangalore - 560030.

Dr. Vidya Gupta, Chief Scientist and Chair, Division
of Biochemical Sciences, National Chemical
Laboratory, Pashan Road, Pune-411008.
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Name of the Member

Dr.S Ayyappan, Director General (ICAR) & Secretary
(DARE), KrishiBhavan, New Delhi-110001.

Prof. Dr. A Ramachandran, Registrar, Cochin
University of Science and Technology, Cochin -
682016.

Dr Wazir S Lakra, Director/Vice Chancellor, Central
Institute of Fisheries Education, Indian Council
of Agricultural Research, Panch Marg, Off Yari
Road, Versova, Andheri (W), Mumbai-400061.

Dr. Satyen Kumar Panda, Senior Scientist,
Quality Assurance and Management Division,
Central Institute of Fisheries, Matsyapuri P.O.,
Willingdon Island Cochin-682029. .

Dr. Bhaskar N, Meat, Fish & Poultry Technology,
Central Food Technological Research Institute
(CFTRI), Mysore -570020.

Dr Jeyasekaran, G., Professor, Fish Quality
Control Laboratory, Dept. of Fish Processing
Technology, Fisheries College and Research
Institute, TANUVAS, Thoothukudi-628008.

Dr. TK Srinivasa Gopal, Former Director, Central
Institute of Fisheries Technology, CIFT Junction,
Willingdon Island, Matsyapuri P.0., Cochin -
682029.

Dr. P Jayasankar, Director, Central Institute of
Freshwater Aquaculture, Kausalyanga,
Bhubaneswar-751002.

Dr AP Sharma, Director, Central Inland Fisheries
Research Institute, Monirampur (Post),
Barrackpore, Kolkata, West Bengal -700120.

Dr. AG Ponniah, Former Director, Central
Institute of Brackishwater Aquaculture(ICAR),
75, Santhome High Road, RA Puram, Chennai,
Tamil Nadu - 600028.

Dr. S Dam Roy, Director, Central Agriculture
Research Institute (ICAR), Post Box No 181, Port
Blair-744101.
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1. Erer urfereRor —
Grel WaxvT # 9@ FrefaRad dea T g3,
HY 9. | WTrer WifSrexer & 356 foar—faust fov 1w | fear—fauast &) w12
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1 20 T, 2014 BT T 14d] WSRO S3H 26 04
2 20 3N, 2014 B T~ 1541 UIIHIOT 956 06 02
3 16 STHANI, 2015 I FF~1 1641 UTEIHROT d3d 22 06

20 [, 2014 &I G~ dicedl @R d5@




12 Dr. JK Jena, Director, National Bureau of Fish
Genetic Resources (Indian Council of
Agricultural Research) Canal Ring Road, P.O.
Dilkusha, Lucknow - 226002.

13 Prof. Mukhtar Ahmad, Professor, Dept. of
Zoology, Aligarh Muslim University, Aligarh.

14

15

ssail

Mr. P Mohan Sundaram, Director, The MPEDA,
MPEDA House, Panampilly Avenue PB No. 4272,

Cochin—682036.

Dr. A Gopalakrishnan, Director, Central Marine
Fisheries Research Institute, Post Box No. 1603,
Ernakulam North P.O., Kochi-682018.

Activities and Programs undertaken during 2014-15

1. Food Authority:

The Food Authority held its meetings as under:

Sr. No. | Food Authority Meetings Total No. of Total No. of
Agenda Points Supplementary
deliberated Agenda Points deliberated
1. 14" Authority Meeting held on 20" June, 2014 26 04
2. 15" Authority Meeting held on 20" August, 2014 06 02
3. 16" Authority Meeting held on 16" January, 2015 22 06

L

b

14" Authority Meeting held on 20" June, 2014
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16" Authority Meeting held on 16" January, 2015
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2. Central Advisory Committee:

ssail

Two meetings of the Central Advisory Committee were held during the year as under:

Sr. No. | CAC Meetings Total No. of Total No. of
Agenda Points Supplementary
Discussed Agendas Discussed
1. 12" CAC Meeting held on 01" August, 2014 12 01
2. 13" CAC Meeting held on 08" January, 2015 17 01

2014
Government of India

01 August 2914
India Habitat Centre

(Faren vd aRar weumr Harer)
RA TN

MEETING

CENTRAL ADVISORY COMMITTEE

Food Safety and Standards Authority of India
(Ministry of Health and Family Welfare)
Government of India

08 January, 2015
India Habitat Centre, New Qadbi

13" Meeting of the Central Advisory Committee held on 08™ January, 2015
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3. Scientific Committee:

The Scientific Committee held a total of five meeting during the year as under:

ssail

4, Scientific Panels:

Sr. No. | Scientific Committee Number of Date
the meeting
12" Meeting 12" May, 2014
13" Meeting 24" July, 2014
14" Meeting 28" October, 2014
15" Meeting 10" December, 2014
16" Meeting 27" March, 2015

4.1 The Scientific Panels held numerous meetings during the year as per the details given below:

Sr. No. Scientific Panel Numl?er of the Date
meeting
1. Panel on Functional foods, Nutraceuticals, 20" meeting 7" May, 2014
Dietetic Products and Other similar products 21" meeting 12" June, 2014
22" meeting 23" July, 2014
23" meeting 28" November, 2014
24" meeting 26" March, 2015
2. Panel on Methods of Sampling and Analysis 10" meeting 21" April, 2014
11" meeting 26" September, 2014
3. Panel on Food additives, Flavourings, 13" meeting 15" & 16" April, 2014
Processing aids and Materials in contact with 14" Meeting 6" May, 2014
food 15" Meeting 4" July, 2014
16" Meeting 16" July, 2014
17" Meeting 7" August, 2014
18" Meeting 17" & 18" Sep., 2014
19" Meeting 15"to 17" October, 2014
20" Meeting 11",12" & 13" Nov., 2014
21" Meeting 29" December, 2014
4, Panel on Biological Hazards 10" meeting 30" April, 2014
11" meeting 8" October, 2014
12" meeting 14" November, 2014
13" meeting 20" March, 2015
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5. [dremameh &R nfosifas safire 244} 93H 12 TG 13 ¥4, 2014
25df 43® 9 amid, 2014
2641 93® 13 1, 2014
2741 9@ 11 S, 2014
28d1 dod 3 TS, 2014
29q1 Job 18 SJellg, 2014
3047 d4a® 6 3T, 2014
314} 9@ 11 g1 12 Ra=R, 2014
324} 93H 10 I7FCAR, 2014
3341 d5® 13 FTIRR, 2014
344f 4a® 7 STFE, 2015
3541 d43® 11 HRaRI, 2015
6. QT el § Hgud! A G Ul 74l d3H 29 TAT 30 3, 2014
8dl 45® 12 3T, 2014
off Jo® 10 AT, 2015
7. g o 3IR &9/ fagmo=i & Hafa Uea 149} 98P 19 S, 2014
1591 b 9 elTs, 2014
164} d5® 25 TIT 26 RIAWR, 2014
1741 d8® 28 Rqa=R, 2014
184} dod 9 HRAI, 2015
8. SMRIT o ¥ SifRieh TRl e T ey & Helfier et 78 o 22 RywR, 2014
9. el Ud AcI—UTel ScaTel W Faferd I9el 42 95 26 S, 2014
541 95® 19 RITHR, 2014
631 9B 30 3T, 2015
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5. Panel on Pesticides and Antibiotic Residues 24" Meeting 12" & 13" March, 2014
25" Meeting 9" April, 2014
26" Meeting 13" May, 2014
27" Meeting 11" June, 2014
28" Meeting 3" July, 2014
29" Meeting 18" July, 2014
30" Meeting 6" August, 2014
31" Meeting 11"& 12" Sep., 2014
32™ Meeting 10" October, 2014
33" Meeting 13" November, 2014
34" Meeting 7" January, 2015
35" Meeting 11" February, 2015
6. Panel on Contaminants in the Food Chain 7" Meeting 29" & 30" April, 2014
8" Meeting 12" August, 2014
9" Meeting 10" March, 2015
7. Panel on Labelling and claims/Advertisements 14" Meeting 19" June, 2014
15" Meeting 9" July, 2014
16" Meeting 25" & 26" Sep., 2014
17" Meeting 28" November, 2014
18" Meeting 9" February, 2015
8. Panel on Genetically Modified Organisms and Foods 7" meeting 22" September, 2014
9. Panel on Fish and Fisheries Products 4" Meeting 26" May,2014
5" Meeting 19" September, 2014
6" Meeting 30" April, 2015
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4.2 Meetings of Task Force Groups (TFG)/ Expert
Groups (EG) during 2014-15:

Number of
the TFG meeting

Date on which meeting
was conducted

Task Force Group on Milk and Milk Products

5" Meeting 28" March, 2014

6" Meeting 5" May, 2014

7" Meeting 11" August, 2014

8" Meeting 26" August, 2014

9" Meeting 27" February, 2015
Task Force Group on Meat and Meat Products

4™ Meeting 9" May, 2014

5" Meeting 11" September, 2014

6" Meeting 18" November, 2014

Expert Group on Standards for Alcoholic Beverages
15" & 16" April, 2014
31%July, 2014

7" & 8" April, 2015

9" Meeting
10" Meeting
11" Meeting

Expert Group for Regulations and guidelines on Food
Fortification

2" Meeting 17" April, 2014

3" Meeting 16" May, 2014

4" Meeting 4" July, 2014

5" Meeting 19" August, 2014
6" Meeting 21" October, 2014

Expert Group for Water Quality

4" meeting 22" April, 2014

4.3 Initiative to establish new Scientific Panels -
Callfor Expressions of Interest for nominations:

(i)  One of the recognised priorities for the Food
Safety and Standards Authority of India is to
enlarge the basket of Food Standards keeping in
view the gap between the standards already
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prescribed and the requirement. The effort has
to be to prescribe standards for as many food
products/ categories as possible.

Since the Food Authority is mandated to lay
down science-based food standards, driven by
the twin objectives of safety and wholesomeness
of food, and the Food Authority is assisted by the
Scientific Experts in this exercise, need was felt
for establishment of more and more Expert
Groups/ Scientific Panels. It was observed that
carrying on with this massive task with the
establishment of a few Expert Groups/ Task
Forces may not suffice. Hence, a detailed
exercise was undertaken and it was decided to
establish 12 more Expert Groups on various
subject themes/ food categories so astotake up
work on development of Standards for as many
vertical Food Product Standards as feasible.
Accordingly, it was decided to invite
nominations for establihment of 12 Expert
Groups on following subjects:

(i)  AlcoholicBeverages;
(i)  Caffeinated Drinks;

(iii)  Cereals, pulses and legume and their
products (including bakery products);

(iv) Food Fortification;

(v)  Fruits and vegetables and their products
(including dried fruits and nuts);

(vi) Meat and Meat products (Meat, poultry
and their products);

(vii) Milkand Milk Products;
(viii) Non-alcoholicbeverages;
(ix) OQilsand Fat;

(x)  Salt, Spicesand condiments;

(xi) Sweets, sweeteners, confectionery and
honey; and

(xii) Water
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(iii)  Expressions of Interest were initially invited from
Experts desirous of their nominations on the
above Panels by publication of the notice dated
16" February on the website. In addition, demi-
official communications were sent by the CEO,
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FSSAI to heads of more than 60 Institutions for
cicrulation amongst their staff and recommend the
names of suitable experts. Later on, it was decided
to establish 07 Scientific Panels by re-defining the
scope coveredinthe above 12 subjects.
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Setting of Food Standards and
issue of Regulations thereon:

Having undertaken work on setting of new standards or review of the existing standards, the Food Authority
has issued final/ draft notifications during 2014-15 as detailed in the table below:

Sr.No. | Name of the Product/ Commodity Standards

A. Final Notification issued

1. Food Safety and Standards Authority of India (Licensing and Notified on 10.06.2014
Registration of Food Business) Amendment Regulations, 2014 w.r.t
extension of time for the conversion of licenses issued under the
repealed Acts and Orders

2. Food Safety and Standards Authority of India (Amendment) Rules, | Notified on 18.07.2014
2014 w.r.t qualification of Designated Officer

3. Standards for limit of antibiotics in Honey Notified on 03.12.2014
4. Standards for Double Fortified Salt Notified on 05.12.2014
5. Labelling requirements for Phytostenol and Trehalose Notified on 17.02.2015
6. Standards for Phytostenol and Trehalose Notified on 17.02.2015

7. Food Safety and Standards Authority of India (Procedure for | Notified on 12.03.2015
Transaction of Business of Central Advisory Committee) Amendment
Regulations, 2015 w.r.t. appointment of members

B. Draft Notification of Standards/ Regulations issued for inviting stakeholder comments.

1. Standards for Glucose Oxidase, Lipase and Xylanase in bread Notified on 25.08.2014

2. Standards for Aspartame-Acesulfame salt Notified on 25.08.2014
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Nutraceuticals, Foods for Special Dietary uses, Foods for Special
Medical Purposes, Functional Foods, and Novel Foods) Regulations

3. Standards for Double Fortified Salt. Notified on 02.06.2014
4. Food Safety and Standards Authority of India (Procedure for | Notified on 08.08.2014
Transaction of Business of Central Advisory Committee) Amendment
Regulations, 2015 w.r.t. appointment of members
5. |Standards for Pullulan Notified on 17.10.2014
6. Maximum limit of Trans Fatty Acids up to the level of 5% in Qils and Notified on 11.11.2014
Fat Emulsions
7. Standards for Naturally Occurring Toxins (NOTS) Notified on 05.12.2014
8. Standards for Lecithin in breads Notified on 05.12.2014
9. Standards for Natural Colour and Carboxy Methyl Cellulose Notified on 11.12.2014
10. | Standards for Synthetic Colours Notified on 11.12.2014
11. | Standards for Infant Formula w.rt DHA and ARA Notified on 11.12.2014
12. | Standards for Follow up Formula W.R.T DHA and ARA
13. | Standards for Isomaltulose
14. | Standards for High Fibre Dexdrin
15. | Labelling requirements of Isomaltulose
16. | Labelling requirements of High Fibre Dexdrin
17. | Standards for Gluten Free Products Notified on 28.01.2015
18. | Standards for Low Gluten Products
19. Labelling requirements for Gluten Free Products
20. | Labelling requirements for Low Gluten Products
21. | Standards for Steviol Glycosides Notified on 06.02.2015
C. Standards/Regulations approved by the Food Authority during 2014-15
1. Food Safety and Standards (Food Recall Procedure) Regulations
2. Food Safety and Standards (Food or Health Supplements,
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3. Harmonisation of Horizontal Standards for Food Additives for use in
certain food categories or individual food items: Dairy and Dairy
Products (IFC-1); Fats and Oils (IFC - 2); Edible Ices including Sorbet
(IFC-3) ; Fruits and Low Gluten Products Vegetables (IFC- 4);
Confectionary (IFC-5); Cereal and Cereal Products (IFC-6) ; Bakery
Products (IFC-7); Meat and Meat Products (IFC-8); Fish and Fish
Products (IFC-9); Eggs and Egg products (IFC-10); Sweeteners (IFC-11);
Salt, Herbs, Spices, Seasonings and Condiments (IFC-12) Food Stuff
intended for particular Nutritional Uses (IFC-13); Alcoholic and Non-
Alcoholic Beverages (IFC-14) and Ready-to-eat Savouries (IFC-15)

4, Harmonisation of Horizontal Standards for Contamination
(Mycotoxins) in Food

5. Harmonisation of Horizontal Standards for Heavy Metals for all Food
Product Categories

6. Standards for Phytosterols

7. Labelling requirements for Declaration of class titles and Trans Fats

8. Standards for Dried and Salted Fish

9. Standards for Melamine in Milk and Milk Products

10. | Standards for Lycopene as a Natural Colouring Matter

11. Standards for Milk and Milk products.

(i)  General Standard for Milk and Milk Products
(i)  Standard for Milk

(iii)  Standard for Cream and Malai

(iv) Standard for Fermented Milk

(v) Standard for Sweetened Condensed Milk
(vi) Standard for Evaporated Milks

(vii) Standard for Edible Casein Products
(viii) Standard for Milk Powder and Cream Powder
(ix) Standard for Flavoured Milk
(x)  Standard for Khoya
(xi) Standard for Whey Powder
(xii) Standard for Milk Fat Products
(

xiii) Standard For Ice Cream, Kulfi, Chocolate Ice Cream, Softy Ice
Cream, Milk Ice, Milk Lolly and Dried Ice Cream Mix
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(xiv) Standards for frozen desserts/confections and dried frozen
desserts/ confections mix containing added vegetable oil/ fat
and/ or vegetable protein

(xv) Standard for Butter

(xvi) Standard for Chhana and Paneer(xvii) Standard for Cheeses
and Cheese Products

(xviii) Standards for Dairy whitener
(xix) Standards of Camel milk

12. | Microbiological Standards of Milk and Milk Products
13. | Microbiological Standards of Meat & Meat Products
14. | Microbiological Standards of Fruits and Vegetables Products
15. Microbiological Standards of Fish and Fishery Products.
16. Pharmacologically active substances prohibited for Fish and Fishery
products
17. Heavy Metals in Fish and Fishery Products
18. Limits of Biotoxins in Fish and Fishery Products
19. Limits of contaminants: Polychlorinated Biphenyls (PCBs) and
Polycyclic Aromatic Hydrocarbon (PAH) compounds in Fish and Fishery
Products
20. Standards of Lactic Acid - food grade
21. Standards of Malt Extract
22. Adoption of ICMR/DBT guidelines for Probiotics
23. Inclusion of new Atomic Energy (Radiation Processing of Food and
Allied Products), Rules, 2012 in Food Safety and Standards (Food
Products Standards and Food Additive) Regulations, 2011
24, Harmonization of Pesticides, Antibiotics and Veterinary Drugs
Residues
25. Use of “Sodium Alginate” as a Food Additive in Ice Cream
26. Finalization of 15 Draft FSSAl Manuals on Method of Analysis of Food
27. Amendment in Food Safety Standards (Packaging and Labelling)
Regulations, 2011 related to list of ingredients, class titles against
the Edible Vegetable Oils/ Edible Vegetable Fat Classes
28. Amendment in Food Safety Standards (Packaging and Labelling)
Regulations, 2011 related to Definition of Wholesale Package and
Exemptions from labelling requirements.
29. Standards for level for Chromium in Gelatine
30. Standards for Certain Processed Fruits and Vegetables
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The number of Food Standards prescribed in
the regulations is limited (the existing number
of vertical Standards cover 362 food products,
apart from the horizontal standards on
Additives, Toxins etc.). These are estimated to
cover about 90% of the volume of food
consumed in India. A strictly limited approach
prescribed under Sections 19 to 22 of the FSS
Act in this background and context would have
led to stagnation of innovation and blocked
fresh investments in the food sector. Most
importantly, the sector being dynamic in
nature, the position cannot be frozen at any
given point in time especially when
development of new standards and their
notification in the form of regulations is a time
consuming affair.

It is in this context that the Food Authority
issued guidelines/ advisories under Section
16(1), read with Section 16(5) of the Act due
to the restrictions imposed by the Act on
products in Section 22 and the advisory in
force was dated 11*" May 2013. Thus the
system of Product Approvals was introduced
as a means to undertake the risk and safety
assessment of the food products which are not
conforming to the prescribed standards in
order to assess the associated risks and their
safety.

ANNUAL ReporT 2014-15

Product Approvals

9.1

9.11

9.1.2

The Problem of pendency and backlog and
steps taken to address the same:

The Advisory of 11* May 2013, which was
used as an administrative mechanism to
address the impediments in the statutory
framework by undertaking risk/ safety
assessment of any food product, was
challenged by certain group from Industry and
the Indian Drugs Manufacturers Association
before High Court of Mumbai, which stayed
the operation of the said Advisory vide its
orders dated 31.01.2014. The Advisory
remained stayed through 1t August 2014
when the Hon’ble High Court struck it down
holding that the Food Regulatory Framework
had no legal space for an Advisory;

The Hon’ble Supreme Court was pleased to
stay the operation of the orders passed by the
High Court of Mumbai vide its interim orders
dated 13.08.2014 in the SLP preferred by the
FSSAI. As such, the entire process of Product
Approvals remained suspended during this
period and could re-commence only after the
intervention of the Hon’ble Supreme Court.

As a result, Product Approval applications,
pending as on 31.01.2014, and those received
during the period of stay till mid August 2014
remained unprocessed. It also led to a sudden
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qIg A9 JTdeA] & UHIUh YRAR & TS | 765
Jded forgd U-e H IMe S AP o
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11 8 ) B IAQ AFARA THRT H FgeH
i ok Seure /gl 3R BHEE |ffd @

Jod AWE H T IR fid 8 ot 9 uge
IS AWE H U IR IMAfd Bl o | 59
AW H BRI ANHT GIR B TS| BRI AT
D IR, T I MG BT & B! FAiT
(Y ST 31122014 TH BIRA W &I Ts AR
(i) 9 RS 01.01.2015 | 31.032015 qPH <RI
foar war, § fovs fear |

9.1.4. F9I & A FTcIhA # SR AR & ifed

e @l Refd fefoRad arferer 4 aftiq g—

ured Y EE LG L | THTa
ISl | TR e & Jmded >
P g&1| AR/ faarmmef  (ErR/fem | Ef=
CEILIS] AT CEIED]
T U T ardl)

3redipa

fred | Muds | tp wo | waRo
el | W@ S | wesE | @ fag
wifaa foregd | @ g | @r a9
Bisd | GdEl @Y HaEd >

dfaa g dfqd

13082014 (98 fo1 S@ AFFIA Gdld IRICRT <1 s

S e & ey o @fid R Q) @1 Rafa

3999

522 — 241 —

147

3089 - — 1063

31.12.2014 d&

TIRgeT /9T 3mdeAl &1 Reafa

4541

763 — 551 —

184

3043 — — —

15.02.2015 HI

4541

885 - 835 840

202

1779 — — —

31.03.2014

4541 1004 145 1338 367 244 1443 — — —
92 UH U U UH — 3Adzd @R Sdlg M SooRg AT YRS B b SffFesd Jomed
ITHIGT Ul S WY HUH WU UH WRA & forg aifgd B
921 W& WEGRY 7 MM < Hal U Rl arel 9.2.2 ST b U e Urenfial (3 & ) Iy

T w0 H UT o v oo @1 g fear 2
YUl T URET T e s+ & 319 Y
P U H IRAY QeI ReT U "G TRIdRor
T U WU T D WY AR ST e
fhar 3R S 00.09.2014 ¥ URW fHar| g8l a8

ARG @l & UG dHd YTiera¥or
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9.1.3

rush of fresh applications after mid-August 2014.
As many as 765 applications, each consisting of
multiple products, were received in the months
of September and October 2014 alone.
Admittedly, this accumulation of applications and
their pendency led to delays and dissatisfaction
among the Industry in this behalf.

The Food Authority engaged more Technical
Officers (the number was increased from 4/5
to about 11 over a period of two months) for
the Product Approval Division and meetings of

9.14

ZSS ai

the Product Approval & Screening Committee
started meeting on about four days a week as
against one meeting/ week held earlier. An
Action Plan was prepared in the matter. As per
the Action Plan, all pending applications were
divided into two groups i.e. (i) those filed/
received up to 31.12.2014, and (ii) those filed
between 01.01.2015 till 31.03.2015.

The Status of pendency of Applications for
Product Approvals at different points in time
is given in the following table:

No. of Product Referred Apps. Under | Rejected
Apps. | Approvals/ | to Scientific Closed Closure
received NOCs Panel (being
Issued incomplete/
non-
responsive)

Pending Files Pending Pending
(including | complete | Scrutiny with FBOs
under back | for the with for
reference) PA&SC FSSAI clarifications

As on 13.08.2014 (the day when the Hon’ble Supreme Court stayed the order of High Court of Mumbai

3999 522 - 241 - 147 3089 - - 1063
Status of Applications filed/received up to 31.12.2014
As on 31.12.2014
4541 763 - 551 - 184 3043 - - -
As on 15.02.2015
4541 885 - 835 840 202 1779 - - -
As on 31.03.2014
4541 1004 145 1338 367 244 1443 - - -
9.2 FPAS - the online Food Product Approval 9.2.2 As it happens with every new IT Application

System:

9.2.1 The Food Authority has engaged NISG as the IT

Services provider. As part of its effort to make
the system transparent and efficient, the FSSAI
got an application known as “FPAS” developed
and launched the same with effect from
09.09.2014. It may also be mentioned that the
FPAS, as an online system, is unique to India only.
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launched for the first time, operational issues
and functional gaps keep coming to notice. It
takes some time for any such eGovernance
system to reach a steady state. Similar
experience was encountered with the launch
of FPAS and it is on this account that the
Authority kept on accepting applications
simultaneously in the off-line/ manual mode
for some time. However, it was decided to
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aoE W WIEERY q 3 olsd /s 9@
MGl B WHR AT SN I@T UG 01.01.
2015 9§ dad 3iF—arsd e ¥ & e @
AR BT HT FoR form war| w9 ®R &
Qe ARl b oy ardedl @ gwd faf ¥
R fHar Srar el wifs drgex Heel
Tepraicaehall faepRi el ST o SR 9 Siierig
ToTell W IUART BRIAT ST AT |

T 41 T O SIS oTell § BB YT A D
AR & Fag  H gId W g3 AR SH@
ITMT BRI WY, Sl A fedwR, 2014 P
1456 3AMIGH U< U, 09.09.2014 ¥ 31.12.2014
TH 211 3Mded Marsd fafr & <Raa foy
T | WHRET 7 39 Sy H INIRG /Evd
fafy & 3mdeT WHR HRAT AI—1T SR T
Rife TB U U T Yol ReRIBRUT rawen |
off | WG 01.012015 & d& ATIGAl Pl Had
afferrse fafer (Feuad! Srel @1 e R ifd
ATFCIIR § YHRITHBAT SUTTE] HRIAT ST )
¥ WHR fHar T 01.01.2015 H 31.03.2015
qP B A § R/ 304 e AeTgA A
A W B S UPBR B 515 MG Bl 09,

ARG @l & UG dHd YTiera¥or

9.3.2

09.2014 ¥ 31.032015 Td &I AT H TIRIA
fpar |

9.3 PrIcd ®T TS
931 I[P IAE JAFARA DI UHAT BT @RI I

PR A TR UGG SEURT A R
foRer fbar O <ET o or &l ARER (TR
A TAT W IRIRGRO e (FA) & wWR W
ST 2014 H SN d3% H WOl g B
TETs W Sffd PR TAT IUE AFAGH DI
ufhar =g WY faFRm &1 gee o & fo
Up BRI Tdd Hvd W ggafd & TS|
SWh dRicd # IR g e o SR
(i) fawgesg faRivsil /Il (i) @rer TEwhRo
SEUN FAT | g AifAa / wfafafeeror (i)
JUARDI AW ® W gRT HAMIG SUHIRHT
el & ufafferl iR (v) a/Hu-Tg
&3 & T GRE ARl § A Yh—UD Ui
|

PRied 7 39 0¥ W IMEd 98Dl ERI

foar—famel forar| g s9er Rurc /wwgfa 22
3, 2015 AT 31.032015 & 96 U gs |
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9.2.3

accept applications only in the on-line mode
from 01.01.2015. The applications for
intermediate food products continue to be
accepted in the manual mode as this
functionality was yet to be developed and
provided in the online system.

Certain operational problems were reported
and experienced in the FPAS online system.
However, the system largely remained
functional as against a total of 1456
applications received from January to
December 2014, a total of 211 applications
were filed in the online mode during
09.09.2014 to 31.12.2014. The Authority
continued to accept applications in physical/
manual mode concurrently during this
period as the FPAS system was in
stabilisation mode. However, applications
after 01.01.2015 were accepted only in the
online mode (except for intermediate
products as this functionality was yet to be
provided in the software application). A total
of 304 applications were received in the
online mode during 01.01.2015 to
31.03.2015. Thus, a total of 515 applications
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were filed in the online mode during
09.09.2014 up to 31.03.2015.

Constitution of the Task Force:

Since the process of Product Approvals was
being opposed by the Ministry of Food
Processing Industry on behalf of the Food
Industry, it was agreed in a meeting held at
the level of the two Ministers (Health Minister
and the Minister for Food Processing Industries)
in August 214 to constitute a Task Force to go
into the whole issue and suggest a draft
regulation for the process of Product
Approvals. The said Task Force consisted of
four representatives each from the (i) Subject
matter Experts/ Scientists, (ii) representatives
of the Food Processing Industry as nominated
by the MoFPI; (iii) representatives of Consumer
Organizations nominated by the Department
of Consumer Affairs; and (iv) Food Safety
Commissioners from the States/UTs.

The Task Force deliberated on the subject
through a number of meetings. However, its
report/ recommendations were received on
22" April, 2015 i.e. after 31.03.2015.
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wre ReTl U9 A SfEfgH, 2006 B GRT 25
F ATAR WE GBI & ST e &
TgeT @ Sl € | g9 I fFeiRd fhar
2 & o5 afh Ry a1 998 sidifa g9
U fe fFem T fafgE @1 Sooud wRe
fhdl e 9% BT AT 81 B | 94 I8
W @R B b d WoR, faodl @mR
(fepra wa fafram) erfarf=m, 1992 (1992 T 22)
& Siqid W axgell @ fftg, wfodfa @
e fafafa @xa W 39 IRtRE &
UIgeEl T IFd 3 g9 7Y RE qer
faf Ml & Siaeid @rer WiieReT JRef Ud A H
A e awgell & Al H, Wi Ui
BT AR MBI SHBT THAT oW1 AR fIgeryor
2q JAAGIT TR & fITeiyd BT WOl Sl
uSpa AR B U Al & WioR Rufe
AT | FANTRe 9 weor Rud & orgaR
AT G b1 ETel gRe ue e fehar
SICIR

Th T UH T Mg A W gl ud AFd
AR 2006 BT GRT 47(5) & FAR U I3
w©FE s fleel, §ds, dITg, PIABNT 3R
PHEM U (W9, 9y, 4 afa) & w16
gaer fagell W e iffeRal &1 Fgfie &
HegH W IFRA—RIaWR 2010 | TRUEE d¥Id
| Imafad @ Merf ufhar & Aweangds

ARG @l & UG dHd YTiera¥or

arp fear 21 I/l R osmafad @
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10.1

10.2

As per Section 25 of the Food Safety &
Standard Act, 2006, all imports of articles of
food are subject to the provisions of the Act.
It stipulates that no person shall import into
India any article of food in contravention of
the Act or any rules and regulations made
thereunder. It also provides that the Central
Government shall, while prohibiting, restricting
or otherwise regulating import of articles of
food under the Foreign Trade (Development
and Regulation) Act, 1992 (22 of 1992), follow
the standards laid down by the Food Authority
under the provisions of this Act and Rules and
regulations made thereunder. Further, as per
section 47 (5) of the FSS Act, 2006, in case of
imported articles of food, the Authorised
Officer of the Food Authority shall take its
sample and send to the Food Analyst of
notified laboratory for analysis who shall send
the report within a period of five days to the
Authorised Officer. As per the test reports
from the lab, the food safety aspect of the
imported consignment is ensured.

FSSAI has successfully operationalized the
imported food clearance process in a phased
manner since August-September 2010 through
appointment of Authorized Officers in terms
of section 47 (5) of the FSS Act, 2006 for 16
points of entry at five major locations i.e.
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Imports Division

Delhi, Mumbai, Chennai, Kolkata and Cochin
Ports (including sea, air and land). Officers of
the Customs Department continued to handle
the import clearances of food at the remaining
locations.

The data regarding the number of samples
drawn & NOCs issued for the period April 2014
to March 2015 is given in the enclosed Table-
I. It is informed that a total of 63,238 samples
containing 8.25 million kilograms of imported
food products, have been handled by the FSSAI
during 2014-15. In the process, 577 samples
(0.91%), weighing 12655.49 kgs of food, have
been issued non-conforming certificates/
rejected as these were not meeting the
standards prescribed under the FSS Act, 2006
and the regulations thereunder.

Following activities were undertaken during
the year 2014-2015:-

(i) FSSAI has implemented 274x7 Customs
clearance system at JNPT Mumbai port
and Delhi and is in process of
operationalising the same at other
locations.

(ii)  The FSSAI has notified a total of 82 NABL
accredited Private laboratories, which
are being used for analysis of samples
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for FFl @ fdvewor & fog g6 T
T B IR FHH A I H R
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PcH T & A T RSP IRATAD]
B Uha Reggal Fordl gfder faeid
g %@ g

RGO PR, WReY U4 URAR  Hedmor
AATAT | ST (T3 H.91 .
17015 /1 / 2014—1SIgd—1  feids 17
JFCER 2014 ERI WY U Bl FHIE
AR T B W-UHOH Bl UieTRd
PR TG @ UREeRT S o &
T W gEEEgdl DI I YA D AHE

10.5

TR 3O MY ¥, Sfe. 16011 /14 /2014—3
g U (@) fadie 31—12—2014 RT A=A
yeH @ 2|

QHTHTATATTS gRT UIet UR S @rer Mari
D GH TAT @RI g b o
feRad ey oR R wR—

i. 100% 7/ gfaia arell smanfia @re
sEiyal & g ® o9 siffrea
FfHIRAT & oy fedid 22—-01-2015 &1
feem—facder

i, USIEl JT ofRdred & fory smanfad @
il & o fedie 19—-02—2015 &1
feom—fader|

iii. omAd® /AT FRT YTAE fRI T
TEAT GRG0 Yoob bl AUl DI Hfshar
faqi®d  27-03—2015

e 2014 @ A 2015 P @ » ford @@ I el s

R AR i T B | = ([Bun) | ga 9N R | SRy frefia | Fefa
et Iwuar gAY EL G w=r  (fs)
A9 | DI §&AT | Bl 9.
(T=TaY) ()
IR (deE d 13,058 19,25,363.95 86 3,391.12 12,972 19,21,972.8
LIRS S (0.18%) (99.82%)
F9e (SI0C), dGE | 39,162 41,66,01013 | 420 2,052.49 39,813 4,16,3957.6
g TS QIS (0.05%) (99.95%)
PeAdpIar (4G, | 5,253 212239628 | 8 709.48 5,245 21,21,686.8
T 7SS 3R Bfoa) (0.03%) (99.97%)
a8 facel ( SIS | 4,613 6,960.59 26 17351 4,566 6,787.08
qAT EATS 3TN (2.49%) (97.51%)
DA (FSTE qAT | 1,152 32,048.14 37 6,328.89 1,113 25,719.25
TalE 3TSS)) (19.75%) (80.25%)
o 6,338 82,52,779.09 | 577 12,655.49 | 63,709 82,40,123.6
(0.15%) (99.85%)
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(iii)

(iv)

drawn from the import consignments.
Preference is given to the labs situated
in close proximity to the FSSAI locations
of Authorised Officer for the purpose so
as to minimize the time in transit of
samples. 12 Referral laboratories have
been notified for re-testing of samples
based on the appeal requests made by
the importers.

Single window clearance facility to the
importers is being developed in
coordination with the Department of
Customs.

In view of the order of the Government
of India, Ministry of Health and Family
Welfare, vide O.M. No. Z. 17015/1/2014-
CDN-I dated 17t October, 2014 regarding
abolition of affidavits and promotion of
self-certifications and recognizing the
need for ease of doing business in this

ZSS ai

behalf, the Food Authority has
substituted the ‘Affidavits’ with
‘Undertakings by way of Self Declaration’
vide its order No. Z-16011/14/2014-E&A
(Pt) dated 31t December, 2014.

10.5 Following guidelines were issued by the
FSSAl in order to expedite and facilitate
food imported clearance at FSSAI port
locations:

(i)

(i)

(iii)

Guidelines to all Authorised Officers on
the imported food articles meant for
100% exports/ re-export dated
22.01.2015

Guidelines for import of food articles
meant for exhibition and tasting
purposes dated 19.02.2015

Procedure for refund of sample tasting
fee paid by the importer/CHA dated
27.03.2015

Data of Food Import Clearance for the period April 2014 to March 2015

Location Number of | Quantity Number of Quantity Number Quantity
and Port Samples (Kgs) Non belonging of Samples | cleated (Kgs)

Conforming to NCC cleared

Certificates Issued (Kgs)

(NCC) Issued
Chennai 13058 1925363.95 86 3391.12 12972 1921972.8
(Seaport & Airport) (0.18%) (99.82%)
Mumbai (JNPT, 39162 4166010.13 420 2052.49 39813 4163957.6
Seaport & Airport) (0.05%) (99.95%)
Kolkata (Seaport, 5253 2122396.28 8 709.48 5245 2121686.8
Airport & Haldia) (0.03%) (99.97%)
New Delhi (ICDs & 4613 6960.59 26 173.51 4566 6787.08
Airport) (2.49%) (97.51%)
Cochin (Seaport & 1152 32048.14 37 6328.89 1113 25719.25
Airport) (19.75%) (80.25%)
Total 6338 8252779.09 577 12655.49 63709 8240123.6

(0.15%) (99.85%)
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1.1 Y /HE 5T &7 JU-—3AU &l H Wrel GRel AMIH, 2006 & Yo b Al H @rel GREm ga|
3 g qen =g ol siteiRa, sififed sritreiRal ok @rer JRem AfdIRAl & IfeygRa ax

fear g1
THUAeY AR, 2006 @ IO NISA /WY NSA &AW yIEfae erdn
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Enforcement - Regulation of
Food Safety in States/UTs:

11.1 The State/UT Governments are primarily responsible for the enforcement of the FSS Act, 2006 in their
respective jurisdictions. All the States/ UTs have appointed Food Safety Commissioners, notified
Adjudicating Officers, Designated Officers, and Food Safety Officers. The details of administrative set up
in the States/UTs is as under:-

Administrative Setup in States/UTs under FSS Act, 2006

Sr. | Name of State Commissioners No. of No. of No. of Steering | Tribunal
No. of Food Safety | Adjudicating | Designated Food Committee

(CFSc) Officers Officers Safety

(AOs) (DOs) Officers
(FSO)
1 | Andaman & 1 3 3 18 Yes Yes
Nicobar Islands

2 | Andhra Pradesh 1 13 17 34 Yes No
3 | Arunachal Pradesh 1 20 20 3 Yes Yes
4 | Assam 1 27 5 40 Yes Yes
5 | Bihar 1 36 9 14 No No
6 | Chandigarh 1 1 2 2 Yes Yes
7 | Chhattisgarh 1 27 27 10 No Yes
8 | Dadara & Nagar Haveli 1 1 1 1 No No
9 | Daman & Diu 1 2 2 3 Yes Yes
10 | Delhi 1 11 9 12 Yes Yes
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11 | Tar 1 2 2 11 e T8l
12 | ORI 1 33 32 210 REl &
13 | R 1 21 21 12 &l &f
14 | feAMae wawr 1 10 13 9 8 gl
15 | ST9 HER 1 22 25 87 & REl
16 | IIRGUS 1 24 24 202 H Sl
17 | BelcH 1 30 36 68 GGl SEl
18 | B 1 19 14 66 gf gf
19 | leTE™ 1 1 1 15 Tl B
20 | AU QYT 1 51 51 179 gf &f
21 | FERT 1 7 62 298 f &f
22 | AR 1 9 9 9 & BEl
23 | HETeT 1 7 3 7 S &l
24 | fAoiR" 1 9 3 12 H RG]
25 | AMTTRIvS 1 11 11 11 Hl el
26 | enfssr 1 34 37 26 Hl &l
27 | ggoRI 1 2 1 2 & el
28 | GO 1 11 20 45 gl gf
29 | ORI 1 48 42 87 = el
30 | fafamH 1 4 2 2 B Rl
31 | ATy 1 32 32 503 & BEl
32 | AT 1 10 15 20 = el
33 | By 1 9 9 4 B gf
34 | STRIITS 1 13 13 30 af &f
35 | SR U 1 75 38 229 gf af
36 | U= 9T 1 19 19 43 H el

oA 36 654 630 2324 26 10
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11| Goa 1 2 2 11 No No
12 | Gujarat 1 33 32 210 No Yes
13 | Haryana 1 21 21 12 No Yes
14 | Himachal Pradesh 1 10 13 9 Yes Yes
15| Jammu & Kashmir 1 22 25 87 Yes No
16 | Jharkhand 1 24 24 202 Yes No
17 | Karnataka 1 30 36 68 No No
18 | Kerala 1 19 14 66 Yes Yes
19 | Lakshadweep 1 1 1 15 No Yes
20 | Madhya Pradesh 1 51 51 179 Yes Yes
21| Maharashtra 1 7 62 298 Yes Yes
22 | Manipur 1 9 9 9 Yes No
23 | Meghalaya 1 7 3 7 Yes Yes
24 | Mizoram 1 9 3 12 Yes No
25 | Nagaland 1 11 11 11 Yes No
26 | Odisha 1 34 37 26 No No
27 | Puducherry 1 2 1 2 Yes No
28 | Punjab 1 11 20 45 Yes Yes
29 | Rajasthan 1 48 42 87 Yes No
30 | Sikkim 1 4 2 2 No No
31 | Tamil Nadu 1 32 32 503 Yes No
32 | Telengana 1 10 15 20 Yes No
33| Tripura 1 9 9 4 Yes Yes
34 | Uttarakhand 1 13 13 30 Yes Yes
35| Uttar Pradesh 1 75 38 229 Yes Yes
36 | West Bengal 1 19 19 43 Yes No

Total 36 654 630 2324 26 19
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11.2 THUHTH SIS, 2006 & S Iod B GRS Bl & SMEGRId FIRENAr & ®©4 § BRI Bl
SR @7 T R O favelve @ fJvemed & dR W USHAd & | I5d YRR gRT fd T A
T qREOn P @R AR -

a¥ 2014—15 @ ferd affe SH—gabemear odeor Rurd

PH | /WG T g7 | U T | favel®a | wE @ | oSl amdl 3 JS /T @ "
| P AM P HE@ | TR D | G@ Sl | E@E&n

e fremadt | srwite | fRifda TS Satar /af¥n

3R Tea
EICH D |
1 | 3feAM 9 PR 17 16 04 0 0 0 14 /455,000 %
EIEANE

2 | M uew 2788 2788 290 338 78 0 51,63,020 &
3 | IreUTEd Uew 292 258 29 2 14 0 7
4 | 3rH 327 327 37 5+7 0 70,000 %
5 | 8RR 1763 1320 7 16 5,/38,000 %
6 | TSNTE 102 102 5 5 1,50,000 %
7 | BaiRTTe 133 133 27 14 41 16
8 | TR W& TR Bl 9 2 T BT AR ORI I TRANRICT §RT B ST
9 |TH9 Ud <4 65 65 3 3 3,/30,000 %
10 | feeell 1480 148
11 | T 798 800 81 1 4 412§ 435000 %
12 | ToRTE 11981 11700 1243 37 465 30 178 /56,13500 %
13 | gRAmT 989 989 105 08 114 6 1500 &
14 | femaer uewr 218 132 31 24 28 25 2293000 %
15 | 99 U4 HTR 1397 1211 236 8 195 133 11,08,300 &
16 | SIRETS 389 232 51 22 3
17 | D 2154 2110 311 56 42
18 | B 3085 2735 464 41 161 0 280,/72,39,700 %
19 | <lergi
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11.2 The State laboratories continue to act as the notified laboratories under FSS Act, 2006 and Public Analysts
have been re-designated as Food Analysts. The details of sampling and testing by the state labs are as

under:-
Annual Public Laboratory Testing Report for the year 2014-2015
Sr. | Name of Total No. No. of No. of No. of Cases No. of Convictions/ Penalties
No. | the State/ U.T. of samples | Samples | Samples | Launched
received |Analysed found
adulterated| Criminal | Civil Convictions | Penalties/
and Amount
Misbranded
1. | A & N Islands 17 16 4 0 0 0 14/Rs.4,55,000
2. | Andhra Pradesh 2788 2788 290 338 78 0 Rs.51,63,020
3. | Arunachal Pradesh 292 258 29 2 14 7
4, | Assam* 327 327 37 5+7 4 Rs. 70,000
5. | Bihar 1763 1320 7 16 5 Rs. 38,000
6. | Chandigarh 102 102 5 5 Rs. 1,50,000
7. | Chhattisgarh 133 133 27 14 41 16
8. | Dadra & N.H 9 2 Samples are analysed by Gujarat State Laboratory
9. | Daman & Diu 65 65 3 3 3/ Rs. 30,000
10. | Delhi 1480 148
11.| Goa 798 800 81 1 4 4(12) Rs. 4,35,000
12.| Gujarat 11981 11700 1243 37 465 30 178/Rs. 56,13,500
13.| Haryana* 989 989 105 08 114 6 Rs.1,500
14.| Himachal Pradesh * 218 132 31 24 28 25 Rs. 22,93,000
15. | Jammu & Kashmir* 1397 1211 236 8 195 133 Rs.11,08,300
16.| Jharkhand* 389 232 51 22 3
17.| Karnataka 2154 2110 311 56 42
18. | Kerala 3085 2735 464 41 161 0 280/ Rs.72,39,700
19. | Lakshadweep
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20 | T g 9532 9131 1412 127 716 418 418 /4328000 &

21 | FERTSS 8663 6985 1162 869 1426 75 16541499

22 | HiOTgR

23 | el 47 34 4 0 4 2 1,/10,000 &

24 | fAoiRA

25 | ANTCIvS 83 83 11 0 0 0 0

26 | Infesr 544 544 112 0 1 1

27 | ggar* 972 972 30 1

28 | U 8053 7860 1458 846 82

29 | Iroren* 3132 3031 747 158 222 116 845500 &

30 | fafdma

31 | g 2939 2873 1047 64 486 203 34,99700 %

32 | AT 393 357 37 87 51/17,57,100 %

33 | =T 933 933 2 0 0 0 0

34 | SR U< 14173 9605 4119 161 3489 186 1738 /
59808106 %

35 | STRIETS 1971 1356 233 5 117 0 80,506,489 &

36 | g &9l 120 120 65 0 17 0 1,/30,000 ®

T 78,469 | 70,688 | 13,679 |2,611 7,658 1,280 2836 /

10,99,23,414

de - At @) aiftfe Ruid o 981 g8 uReg onids) A onfaifife Ruid wifta €1 d9e ol TR & @ s |

L Sg /" ST & afba 8 o [l
113 <A & 24 (AEN) I99 @RI & A AfGT B p— 5 w5 2014
| 39S GRT §ol 86,086 U /HH A &F FcH 6 #d, 2014
A 3R 304677 UGIAl BT G fbar IR 7 3We, 2014
AT | 99 2014—15 H THUSIRUA & dgd Aflhd

I 9T 6 s, 2014
T ,
8U R /Fg 59 &l Bl ART EfeRad 24 17, 2014
g

I 30 S, 2014
TSTT 25 ells, 2014
IENIRG] 19 I%R, 2014

CD\IO’U‘I-&OJM—\ﬁ
4
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20.| Madhya Pradesh 9532 9131 1412 127 716 418 418/ Rs. 43,28,000
21.| Maharashtra 8663 6985 1162 869 1426 75 Rs.1,65,41,499
22.| Manipur
23.| Meghalaya 47 34 4 0 4 2 1/ Rs.10,000
24.| Mizoram
25. | Nagaland 83 83 11 0 0 0 0
26.| Odisha 544 544 112 0 1 1
27. | Puducherry* 972 972 30 1
28.| Punjab 8053 7860 1458 846 82
29. | Rajasthan* 3132 3031 747 158 222 116 Rs. 8,45,500
30. | Sikkim
31. | Tamil Nadu 2939 2873 1047 64 486 203 Rs.34,99,700
32.| Telangana 393 357 37 87 51/ Rs.17,57,100
33. | Tripura 933 933 2 0 0 0 0
34, | Uttar Pradesh 14173 9605 4119 161 3489 186 1738/
Rs.5,98,08,106
35. | Uttarakhand 1971 1356 233 5 117 0 80/ Rs.5,06,489
36. | West Bengal 120 120 65 0 17 0 1/Rs. 30,000
Total: 78469 70688 13679 2611 7658 1280 2836/
Rs.10,99,23,414
Note: Annual Reports of the States* not received but the data includes Half Yearly reports. Updated with Punjab and Gujarat.
11.3 Twenty four (24) States in the country had Sr.No. Name of the State/UT | GO-Live date
gone live for food licensing and registration 1. | Punjab 06" March 2014
system (FLRS). A total of 86,086 State/UT 2. | Karnataka Ost: March 2014
- -
licenses and 3,04,677 registrations have 3. |Kerala 07" April, 2014
been issued by State/UT Governments under 4. [Arunachal Pradesh 06" May, 2014
ued by Stal una 5. |Meghalaya 24% June, 2014
the Act. The.detalls of States/UTs g.onelllve 6. | Assam 30" June, 2014
under FLRS in the year 2014-15 is given 7. |Telangana 25% July, 2014
below- 8. | Mizoram 19* Nov, 2014
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114 T 2014—15 & INH AR AR GofE & Rafa A afaer § catft 1§ 23—

T9 2014—15 @ ferd <Al /99 TG A @ ASARTT /uofiAl &1 fqaxor
BH .| ST B AW SNl da=al B | SN gofel @Y e
1 JeqE g MPlaR gu Hqg 453 5147
2 T U< 10,960 20,303
3 U U 1,371 5,524
4 3 3,748 1,598
5 IEEN 8,164 21,794
6 EEIRIrS 2,873 989
7 BTG 4,975 4,839
8 TeR Td TR el 743 2,235
9 T Ud <9 375 2,147
10 el 9,772 7,439
11 T 2,427 17,024
12 TSI 44,686 1,28,523
13 gRaron 6,568 14,405
14 fRarae uer 6,768 72,397
15 SR BR 8,563 73,398
16 RETS 5,765 13,881
17 PHCh 34,520 1,28,427
18 P 44,567 1,44,651
19 g 0 0
20 ™ Uy 37,362 3,17,933
21 AERTE 1,73,751 5,97,958
22 HIOgR 394 2,350
23 AT 1,531 2,864
24 [ENIRG] 310 3,053
25 BINIES] 422 2,355
26 anfsar 8,180 9,395
27 g 829 1,653
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11.4 The status of licensing and registration during 2014-15 is given in the following table:

Statement on Licensing/ Registration in States/ UTs for the year 2014-15

Sr. No. Name of State No. of Licenses Issued No. of Registrations Issued
1 Andaman & Nicobar Island 453 5,147
2 Andhra Pradesh 10,960 20,303
3 Arunachal Pradesh 1,371 5,524
4 Assam 3,748 1598
5 Bihar 8,164 21,794
6 Chandigarh 2, 873 989
7 Chhattisgarh 4, 975 4,839
8 Dadara & Nagar Haveli 743 2,235
9 Daman & Diu 375 2147
10 Delhi 9,772 7,439
11 Goa 2,427 17,024
12 Gujarat 44,686 1,28,523
13 Haryana 6,568 14,405
14 Himachal Pradesh 6,768 72,397
15 Jammu & Kashmir 8,563 73,398
16 Jharkhand 5,765 13, 881
17 Karnataka 34,520 1,28,427
18 Kerala 44,567 1,44,651
19 Lakshadweep 0 0
20 Madhya Pradesh 37,362 3,17,933
21 Maharashtra 1, 73751 5,97,958
22 Manipur 394 2, 350
23 Meghalaya 1,531 2,864
24 Mizoram 310 3,053
25 Nagaland 422 2355
26 Odisha 8,180 9395
27 Puducherry 829 1,653
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28 ENIE] 13,335 90,370
29 RSEIE 28,482 86,276
30 fafaea 1,343 4,510

RIGEEIS 28,481 1,59,710
32 ol 1,627 1,653
33 [ERN] 1,161 3,848
34 ITRIEGTS 6,121 51,522
35 IR U 41,509 3,39,344
36 uf¥ad dd 14,977 38,567

A 552,113 23,78,082

115 dY 2014—15 & TR Ydad U9 gRT SIRI

(i)

(i)

(iii)

RERIGIY / 31T / TfeRgETd

g8 3R g SdEl @ dargaRiT

) RTS8 B W GRET JABIRAT
BT YAG 9—2 /2009 / THTHGISAT / THUHTHTSTS
fadi 472012 gRT ¥ T SRy @I e
T @R T I e T g ok g
SATEl & SARIT 3197 U+ & & Irfafd
JeIRAl gRT @ SRF (e G 2(1)
At /gacd= 11,/2013 / THUAUATITE—UTE |
f&i®  20.06.2014)

FRE Re & =la i@ s / Usiie
® YRad+ /A4 & ATdbiel @rer Jaar
daredl & foau wwa NEr &1 4 BRa)
2015 d® &1 fawaror

IR @ GRell UG Ao (g e
yoiee) fafe, 2011 @ Su-fafves 212 &
ded iR a9 AT &I 98TdHR 04.02.2015
R e 1| (1,/1/ 941/ THTHCHTIATE /
2012 (fI€)) fai®d 04.08.2014).

e SAfegEar g 4 15014 /1 /2011—
fiYHy / yhoagaganns fdie 27.06.2013 &)
U & Ulad =g 17 fwwR, 2014 @
I qafsr &1 faedror

TSIE NG F=AT Ul 15014 /1 / 2011—919%Y /
ThUAUHUSS fedid 27.06.2013 & U@L &

ARG @l & UG dHd YTiera¥or

(iv)

(v)

(vi)

U TG WEl FGER HeTAD Pl Ua
Y 3A BT QB 31.12.2015 B AT 137
(e @ 915014 /1 /2011wy /
THUETETRE (U |1) faid 17.12.2014).
ool R aEda d&r dR ydie fagq
(@) &1 <l grEeEl Y

Ife afow § o8 T dfee (/9"
&1 / foTem) Sa1e g9 ® R g™ @ uRafid
PHRAT IMEATIH BT MY 3RIAT DT BT e &
39 ot | mIfdd e g eredr dr Y
ST ORI By U @R Wy Y At # @re
I DT B 9 B 31 AR ad W@
AT UeTH @ SIRFT ST 180 faAT | a1fdd &
2R | (@IS 1(85) /2014 / AT / THUHTRIGIITS)
fadi  07.012015)

SN 83 & WE A Gdleddl & g
¥ 14 SHTY 2015 BT AR

G AR FaTeIdl & ol dgdd 3R uoia|
(MRTT: 04—05 /2012 / Yaci-—1 / THTHTHLIATS
fai®  14.01.2015)

frratae @ agar dadel @ fiv darsay
yeE &+ gl ey feAied 21.01.2015

ar] fafeEl & oFaia Faide @e JEaa
HArerdl B Ua ARt St &1 Jor a1 &R
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28 Punjab 13,335 90,370
29 Rajasthan 28,482 86,276
30 Sikkim 1343 4,510
31 Tamil Nadu 28,481 1,59,710
32 Telengana 1, 627 1653
33 Tripura 1,161 3, 848
34 Uttarakhand 6121 51,522
35 Uttar Pradesh 41,509 3,39,344
36 West Bengal 14,977 38,567

Total 5,52,113 23,78,082

11.5 Advisories/ Orders/ Notifications issued by

(i)

(i)

(iii)

the Enforcement Division during the year
2014-15:

Issue of Licensing of Milk and Milk Products

In suppression to the communication issued
earlier vide letter dated 9-2/2009/MMPO/
FSSAI dated 04.07.2012 to the Commissioners
of Food Safety of all the States/UTs, the license
of milk and milk products will be issued by the
respective Designated Officers under their
Jurisdiction (Order no. 2(1)CAC/Enf 11/2013/
FSSAI- Part- 1 dated 20.06.2014)

Extension of time-line for the FBOs seeking
conversion/ renewal of existing license/
registration under repealed orders upto 4%
February, 2015

Timelines prescribed under sub-regulation
2.1.2 of Food Safety and Standards (Licensing
and Registration) Regulations, 2011 was
extended upto 04.02.2015 (1/1/Enf-1/FSSAIl/
2012(pt.) dated 04.08.2014)

Extension of time period dated 17*"December
2014 for complying with the requirements
under the Gazette Notification No. P 15014/
1/2011-PFA/ FSSAI dated 27.06.2013

Time period granted to FBO for complying
with the provisions of the Gazette Notification

ANNUAL ReporT 2014-15

(iv)

(v)

(vi)

No. P 15014/1/2011-PFA/FSSAI dated
27.06.2013 is extended upto 31.12.2015
(Order No. P.15014/1/2011-PFA/FSSAI (Pt.-11)
dated 17.12.2014)

Order regarding Display of License Number
and Logo on the packages

In case a new geographic entity (States/UT/
District) is created in future necessitating the
change in license, or on Court directives,
new licenses shall be issued to the FBOs
affected by such decision and that in all such
cases the FBOs shall be allowed to use their
existing packaging material with the previous
license number until the 31 December of
the year, subject to a minimum of 180 days.
(Order 1 (85)/2014/Telangana/FSSAI dated
07.01.2015)

Order dated 14 January 2015 regarding
Licensing and Registration of Food Business
Operators in Diary Sector

Licensing and Registration of Food Business
Operators in Dairy sectors (Order 04-05/2012/
Enf-1/FSSAI dated 14.01.2015)

Order dated 21.01.2015 regarding Grant of
License for Exporting FBOs

Creation of separate distinct category of
“Exporting FBOs” for grant of Licenses under

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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S

FIR FEiRd AR AHE & IgHUAr JAT UH
ST &R Al U ST ARl | Sdrg
e & folg M HRAT ST 100% R &
I W B (MY 1-351 / THUATHYITS /
frata /2013 fedies  21.01.2015)

el gREl AR A (T T TH) B
I ST/ gshiexvr fafm @« siasfa
Wad Wl Jdq9 gdide b w9 H
gofleroT yred Weerl dfifaal @ 9 aew
Sl @rel A9 Wdaldd & w9 A4 BRIRd
2 @ 8 a7 Heeh faaid 21 SF&ad 2015
BT 3|

GTe AqAR FAAd & B9 H Uolipd AEdhN
AT & TS e D USIIARY d BC Bl
THUHTE AR, 2006 & S wWas THAIsH
% WU H T FEBRI AR & Usiiepd Aawil
P fory derar ar ®1 (< 03—01,/2012/
yqdd |/ UHUHTHYag fadi® 21.01.2015)

(viii) @rer gReT ud dAES (@ aqdrft @

arsa T sk uofievr) fafmE, 2011 @
fod arsdw/dofilerer 9@ wxa @ ford
4 IT 2015 AP GHY BT fawrR @
wfaa e fe-ie  04.02.2015.

Qe GRAT Ud A (T FGER & AU
Mtz ushiwror) fafwgw, 2011 @& fad
AT /TSRl Ul &R+ &l 3[afT &l 4
JTET 2015 dH dls TS v (TR
1/1/99d49— | / UHUHTHATIATS /2012 U
fei®  04.02.2015)

AREY O $31 9 Usd URWR & fAieror
D g H 12 BRAY 2015 BT HEATAT
SN

AT SR R 3 Ul GR¥R fA¥eror &l ger
fear war 21 (@RI 1 (5)/9dddA— |
UhUHTHYSS /2012 faie  12.02.2015).

ARG @l & UG dHd YTiera¥or

X.

Xi.

Xil.

Thuaey  AfSfH, 2006 @ ORT 36 @
I BT AT @ oy veravagans
3 migfeze Iff@mRal @ ftrgaer @
Wefsra amewr fedied  16.02.2015.

THUATH ARRIH, 2006 @ ORT 36 @& 3l
PEIg AR & oY THUATAUang & AHfee
AfHIRAT @1 IfeRga=T (MR 09—01/
gyqdd— 1 /2012 / THTHTHYITS  (¥TT—2)
fa-i  16.02.2015)

1—62 / THUAUAY / 2014—S Th &g Al gRT 12.
032015 @I YR & oI H UHIRE JHUATH
(@1 AARGR Affd & Bl dadeR & forw
gfshan) fafem & SorE & Ioad AR

URIRT JEU™ i der HefRd faeraerdl
qrell JARRTsl W Wewl @ Mg S
o™ @ TR | O 99 & forg @ SIoeh
IR 9 M & o9 auf & forg fFgad 8 &
CIESuEN

rel A9l & AT aur uofiever §
YT B @EIYOT Yorell | gy
D AT ST

AR AT USHRYT B MAET S AT U
g S arell Aedigpa T yA B e
TG BT UMl | gfeRenfia &= srfer 2 |
(e . 1(56)2012 / WRHERTHT / THUATETAS
fadiw 26 #A, 2015)
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(viii)

the applicable regulations, without requiring
submission of a certificate of conformity to the
prescribed Indian Standards or insisting on
Product Approval from such manufacturers
qua such products meant for 100% Exports.
(Order 1-351/ FSSAI/ Imports/ 2013 dated
21.01.2015)

Order dated 21t January 2015 regarding
exemption for members of Cooperative
Societies, acting as Food Business Operators
(FBOs) [Licensed/ Registered] from
registration as independent FBOs under
Licensing/ Registration regulation under Food
Safety and Standards (FSS)

Exemption from registration of individual
members of the Registered Cooperatives as
FBOs has been extended to the registered
members of all the Cooperative Societies
registered under the Cooperative Societies Act
from Registration as independent FBOs under
the FSS Act, 2006. (Order 03-01/ 2012/ Enf-1/
FSSAI dated 21.01.2015)

Order dated 04t February 2015 regarding
Extension of time for Food Business Operators
to obtain licenses/ registration under the
Food Safety and Standards (Licensing and
Registration of Food Business) Regulations,
2011 upto 04 August 2015

Extension has been granted up to 04t
August, 2015 to Food Business Operators to
obtain licenses/ registration under the Food
Safety and Standards (Licensing and
Registration of Food Businesses) Regulations,
2011. (Order 1/1/Enf-1/ FSSAI/ 2012 Pt.
dated 04.02.2015)

ANNUAL ReporT 2014-15

(ix)

(x)
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Office Memorandum dated 12t February
2015 regarding Inspection of premises before
issue of license.

The inspection of premises before issuance of
license has been waived off. (Oder 1(5)/ Enf-
I/FSSAI/2012 dated 12.02.2015)

Order dated 16.02.2015 regarding Notification
of FSSAl’s Designated Officers for Central
Licensing under Section 36 of FSS Act, 2006

Notification of FSSAl's Designated Officers for Central

(xi)

(xii)

Licensing under Section 36 of FSS Act, 2006.
(Order 09-01/Enf-1/2012/FSSAI (Pt-2) dated
16.02.2015)

Gazette notification of the amendment in the
FSS (Procedure for Transaction of Business of
the Central Advisory Committee) Regulations,
2011 published in Gazette of India vide 1-62/
FSSA/2014-DFQC on 12.03.2015.

“The members from the food industry,
agriculture, consumers, relevant research
bodies and food laboratories with relevant
expertise shall be appointed by the Food
Authority for a period of three years from the
date of their appointment and shall be eligible
for re-appointment for a further period of
three years”.

Introduction of Self declaration system to
substitute affidavits in the Licensing and
Registration of food businesses

Notarized Affidavits required to be submitted
along with the application for licensing and
registration substituted by a system of Self
declared Undertakings (Order No. 1(56)2012/
Advisory/ FSSAI dated 26 March, 2015).
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A wrfarfaterar

12.1.

12.2.

7 ATd 2014 B FUH DT AATGDR AT
P 11dl 98P B RAHIRET & AR 3R,
T, AERTE, Afedrg, iR IR U & @rel
GRETT ATGehl P ddR U BRI THE BT T
26 #2014 ®1 fHar w7 arfe gaemdl 8
R ® e WRfad drdsd & i w9
oo S 9@ |

Tl wfed e afafafel & forg wRfea
PRIPH & JSId o BRI TE P Usell dob
9 e, 2014 BT Bg | P TE B TAY 43
4 S[elTg, 2014 B FAREN 2 gEeidl &1 sifcw
w0 o & fow g2 | RN gt 9 oY @
IUSLT, W IM&d, SIRgH HRP, Il H
PICATST qAT IIRGI &I W@Ud, @A U,

ARG @l & UG dHd YTiera¥or

12.3.

12.4.

STetarg Reafd, g @1 fatre @ am il @18
ATEPITH  9IHa /g9 Afgd fafger
arael / AIES] Bl S H XGPR R BRI
BT FIE] IR fHar Tar iR At /HE g
a5 & W W gRe AffeIRal & UM 9%
URT defsy AR FREN TTfafafert aeme &
forg w1 feam |

Il & @rel GRET IRl 1 SI—3a It
H A well IR |, SO Idmel, frae
i CNRIed @& SWH TRl Wre gRen
R AR T JRET &R Soadl [re ugrf
@ AR R F ey fa |

sifafza if@mRal 1 - & # waER
B 2 Af= g1t & a9, da den a1 v
% forg wfby w9 4 FIRET @ @1 g
fem |
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12.2

As per recommendations of the CAC in its 11
meeting held on 7" March, 2014, a working
group comprising Food Safety Commissioners
of Assam, Goa, Maharashtra, Tamil Nadu and
UP was constituted on 26™ March, 2014 to
finalize SOP and a structured program of
surveillance.

The first meeting of the Working Group was
held on 9t April, 2014 for suggesting a
structured program of Surveillance activities
including SOPs. The second meeting of working
group was held on 4" July, 2014 for the
finalization of SOPs for Surveillance. Draft
Surveillance plan was prepared by the
Surveillance Division taking into account
various parameters/ criteria, including top food
commodities producing States, availability of

ANNUAL ReporT 2014-15

Surveillance Activities

12.3

12.4

major food items, food habits, risk factors,
consumption of pesticides and fertilizers in
States, consumption pattern, climatic
conditions, State specific food item/any
cultural festival/occasion and circulated to all
the Food Safety Commissioners of States/UTs
to conduct surveillance activities as per
calendar issued in their States.

States FSCs instructed to conduct Food Safety
Surveillance of seasonal fruits and vegetables,
dairy products, use of antibiotics in chicken,
surveillance of seasonal and festive food
commodities in their respective States.

Designated Officers instructed to conduct
active Surveillance of Fats, Oils and Fats
Emulsions of various brands used as food in
their respective regions.
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TUd<dl 3R

(AT, gfc=_ ua faweryor)

13.1

13.2

Y /S TANRITATT & SR R Heidh
A AT ST T—3felT WANRIen RUIe, 59
Rurd, ik =g RAIE &1 Fhad 9 e
91 fRivet WAl gRT fbar waT 8 | FERTeTen
RUIC TGN FANTTSA HIHBI DI 13.08.
2014 B doll TN AR Iy RUS 1 @
JRET SMYhi DI 26.082014 BT ol AT 3R
TG 96 T RO g dem WS, %
TH UE U OOME & 9w <l E |

gRT 43(1) & AR, 59 ARRH & 0= @
fageive! gRT el & fawelmor &y 2g
QeI ISRl el iR 3ielih TRt
9 s & oefid wrer favowal gRT A
@ faveys wISH Bq R oy U goRdt
DI ARYRT BAT| WrE WReRoT o fUsel av
JERIET B TS 68 WARTRIGT &1 gl H s
ad & R Bl 82 T U 41 YT v ol
TARTENETs & AT @7 |

13.3 Th TH T IffRfgH, 2006 T ORT 43 &I IU &RT

() & GUR 9 SMFRH rEr gHd I fHr
M wa M gRr SRR @ wawmersit
BT AU T BRI BT WG PR o @rel eeRoT
G ERT U I ST 3M&F @l RN
RNOT BT IRl ARIAT US| 39 e H
T T T T 3TE gRT gl 12 SRR yarmeremy
IS H AT @ ST g g

ARG @l & UG dHd YTiera¥or

13.4

13.5

13.6

13.7

13.8

E Reel # o Rawig oidfhar oo @
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13.2

13.3

The individual lab reports, State Reports and
National Report related to the baseline
assessment of the State/ Public Laboratories
have been compiled by the three-member
expert committee. The lab reports were sent
to the individual labs personnel on 13.08.2014
and the State reports were sent to all Food
Safety Commissioners on 26.08.2014. The
National Report was further put-up to the
Competent Authority, FSSAI.

As per Sec 43 (1), the Food Authority may
notify food laboratories and research
institutions  accredited by National
Accreditation Board for Testing and Calibration
Laboratories (NABL) or any other accreditation
agency for the purpose of carrying out analysis
of samples by Food analysts under this act.
The Food Authority notified a total of 82 NABL
accredited Private laboratories during the year
as against 68 notified labs earlier.

As per sub-section (2) of section 43 of FSS Act,
2006, the Food Authority shall, establish or
recognize by notification, one or more referral
food laboratory or laboratories to carry out
the functions entrusted to the referral food
laboratory by this Act or any rules and
regulations made thereunder. A total of 12
referral laboratories have been notified in
gazette by FSSAIl in this behalf.
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13.5

13.6

13.7

13.8

Quality Assurance
(Laboratories, Sampling and Analysis)

13.4

A one day inter-active meeting, involving the
FSSAI notified NABL Accredited Food Testing
laboratories, experts, food analysts from State/
Public Food Laboratory & equipment vendors
was held at FSSAI HQ., New Delhi to discuss
the components for establishing state-of-the-
art quality testing facilities and a model
structure was finalized.

Initiated the work on the proposal of FSSAI to
launch an awareness and regulatory drive in
the markets of Delhi in partnership with the
Ministry of Consumer Affairs, Food and Public
Distribution, G.N.C.T. of Delhi and NABL
accredited food testing laboratories in Delhi for
the food product categories namely Milk &
Milk Products, Edible Fats & Oils, Packaged
Drinking Water, Potable/ Drinking Water and
Fruits & Vegetables.

The work relating to finalization of testing
parameters for the analysis of all Standardised
food product categories was allotted to a
scientific/ technical experts and the same is
at the final stage of completion.

2™ Food Analyst Exam 2014 was conducted
and results were announced.

Final draft fifteen manuals of Methods of Analysis
of Food were put up for public comments and
the same are in the process of compilation.
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14.3

The Codex Contact Point of India, i.e., National
Codex Contact Point (NCCP) is set up at the
Food Safety and Standards Authority of India
(FSSAI). The NCCP of every Country
coordinates with the Codex Secretariat for all
the matters related to Codex Alimentarius.

There are a total of 22 active Codex
Committees under Codex Alimentarius
Commission working on various subjects. Each
Committee meets once in a year or once in
18/24 Months depending upon its nature and
work load.

The hierarchy in the Codex Alimentarius
Structure is as follows:

l. Codex Alimentarius Commission (CAC)

. Executive Committee of the Codex
Alimentarius Commission (CCEXEC)

lll.  The various Committees working under
Codex Alimentarius Commission are:

General Subject Committees:

(i) Codex Committee on Contaminants in
Foods (CCCF)

(i) Codex Committee on Food Additives
(CCFA)

(iii) Codex Committee on Food Hygiene
(CCFH)
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Codex Activities:

(iv) Codex Committee on Food Import and
Export Inspection and Certification
Systems (CCFICS)

(v) Codex Committee on Food Labelling
(CCFL)

(vi) Codex Committee on General Principles
(CcaP)

(viij Codex Committee on Methods of
Analysis and Sampling (CCMAS)

(viii) Codex Committee on Nutrition and
Foods for Special Dietary Uses
(CCNFSDU)

(ix) Codex Committee on Pesticide Residues
(CCPR)

(x) Codex Committee on Residues of
Veterinary Drugs in foods (CCRVDF)

Commodity Committees:

(i) Codex Committee on Milk and Milk
Products (CCMMP)

(ii) Codex Committee on Fresh Fruits and
Vegetables (CCFFV)

(iii) Codex Committee on Fats and Oils
(CCFO)

(iv) Codex Committee on Processed Fruits
and Vegetables (CCPFV)
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(v) Codex Committee on Sugars (CCS) (By
electronic means)

(vi) Codex Committee on Spices and Culinary
Herbs (CCSCH)

FAO/WHO Coordinating Committees

(i) FAO/WHO Coordinating Committee for
Africa (CCAFRICA)

(ii) FAO/WHO Coordinating Committee for
Asia (CCASIA)

(iii) FAO/WHO Coordinating Committee for
Europe (CCEURO)

(iv) FAO/WHO Coordinating Committee for
Latin America and the Caribbean (CCLAC)

(v) FAO/WHO Coordinating Committee for
North America and South West Pacific
(CCNASWP)

(vi) FAO/WHO Coordinating Committee for
Near East (CCNEA)

For each Codex Committee, a parallel Shadow
Committee has been constituted that works
for that particular Codex Committee. The
various stakeholders for each committee are
representatives from different ministries like
Ministry of Health and family Welfare,
Ministry of Commerce, Women and Child
Development, Ministry of Agriculture, Ministry
of Food Processing Industries and Department
of Animal Husbandry, Dairy and Fisheries,
representatives from educational institutions,
representatives from Industry Associations like
Confederation of Indian Industry and FICCI and
experts/scientists from concerned areas.

The list of various Shadow Committees and the
Ministry in-charge of that committee is as
follows:

(i) Shadow Committee on Core Issues —
FSSAI, MoHFW

(i)  Shadow Committee on Processed Fruits
Products, Food Additives & Contaminants
in foods —FSSAI, MoHFW
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14.6

14.7

ZSS ai

(iii) Shadow Committee on Food Hygiene
(CCFH) — FSSAI, MoHFW

(iv) Shadow Committee on Fats & Qils, Sugar
and Cereals, Pulses & Legumes —FSSAl,
MoHFW

(v) Shadow Committee on Food Import and
Export Inspection and Certification
Systems (CCFICS) — Ministry of
Commerce (MoC)

(vi) Shadow Committee on Methods of
Analysis and Sampling (CCMAS) — FSSAI,
MoHFW

Shadow Committee on Nutrition and
Foods for Special Dietary Uses
(CCNFSDU) — Ministry of Women and
Child Development (MWCD)

(vii)

Shadow Committee on residues of
Pesticides & Veterinary Drugs in Foods -
Ministry of Agriculture

(viii)

(ix) Shadow Committee on Fish and Fishery
Products (CCFFP) - Ministry of
Agriculture (Department of Animal
Husbandry, Dairying and Fisheries)

(x)  Shadow Committee on Fresh Fruits and
Vegetables (CCFFV) — Ministry of
Agriculture

(xi) Shadow Committee on Spices and
Culinary Herbs (CCSCH) — Ministry of
Agriculture

The remaining dormant Codex Committees are
also looked after by FSSAI.

Participation in various committee meetings
and submission of comments on time

The Food Authority and the concerned
Ministries/Departments and other
stakeholders have actively participated in the
following Codex Committee Meetings held
during the period:
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Sr.No. | Codex Committee Date

1 |8™" Session of Codex Committee on Contaminants in 31t March, 2014 to 4™ April, 2014 in
Foods (CCCF) The Hague, Netherlands

2 |28t Session of Codex Committee on General 7t to 11t April, 2014 in Paris, France
Principles (CCGP)

3 |46™ Session of Codex Committee on Pesticide 5t to 10 May, 2014 in Nanjing, China
Residues (CCPR)

4 | 37™ Session of Codex Alimentarius Commission (CAC) 14* to 18" July, 2014 in Geneva, Switzerland

5 |21t Session of Codex Committee on Food Import and 13" to 17* October, 2014 in Brisbane, Australia
Export Inspection and Certification Systems (CCFICS)

6 | 42" Session of Codex Committee on Food 21° to 24" October, 2014 in Rome, lItaly
Labelling (CCFL)

7 |19*" Session of FAO/WHO Coordinating Committee for 3" to 7% November, 2014 in Tokyo, Japan
Asia (CCASIA)

8 |46 Session of Codex Committee on Food 17t to 21st November, 2014 in Lima, Peru

Hygiene (CCFH)

Y - NG 1@"
- A W

Indian Delegates at the 28" Session of CCGP
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Indian Delegates at the 21* Session of CCFICS

Submission of new work proposals

India has submitted two new work proposals
on the following items in the respective Codex
Committees:

1. Labelling Standards for Non-Retail
Containers in Codex Committee on Food
Labelling (CCFL)

2. Establishment of Maximum Levels for
Aflatoxins in Spices (CCCF)

Participation in EWGs

India has participated in total 38 electronic
working groups (ewgs) and significant
comments were submitted in the ewgs. India
was also the leader of 8 ewgs.

14.10 Workshops in the country

In an effort to bring in more stakeholders
into the Codex fold, FSSAI as the National
Codex Contact Point conducted the third
workshop in the series on the theme of
Codex Alimentarius: Principles and
Procedures.
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(@) The first workshop was held in New
Delhi on 2" August 2013 and

(b) The second one at Kochi, Kerala on 3
October 2013 and

(c) The third workshop was conducted in
collaboration with Institute of Chemical
Technology (ICT) on 12%* September,
2014 at Institute of Chemical Technology
(ICT), Mumbai Technology,

The main purpose of conducting the workshop
was to create awareness about Codex
Alimentarius and the procedures among the
stakeholders for their effective increased
participation in Codex related activities in
India. The role of academia in Codex
Alimentarius was highlighted. Inputs from
Academia (Institutes, Colleges, and Universities)
can be extremely useful in finalizing the country
position or proposing a new work in the Codex
Committee. Thus, NCCP India felt the need to
interact with all the stakeholders (Government
officials, Industry and Academia) through this
workshop.
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From L to R: Dr. Rekha S. Singhal, Ms. Vinod Kotwal, Shri Purushottam Bhapkar, Shri K. Chandramouli,
Shri Sanjay Dave and Sh. Prabodh Halde at the inaugural Session.

14.11 India as the Regional Coordinator of FAO/

WHO Coordinating Committee for Asia
(CCASIA)

The Coordinating Committee for Asia (CCASIA)
was established at the 11" Session of the
Codex Alimentarius Commission (CAC) held in
Rome, Italy, in July 1976 and has 23 Asian
Member countries as of 2014. Main objective
of CCASIA is to promote mutual communication
among the Asian members as well as to
develop regional standards for certain food
products. Since its beginning in 1978, CCASIA
has been working under the purpose of the
Codex of protecting the health of the
consumers and ensuring fair practices in the
food trade.

Japan was the Regional Coordinator for Asia
since July 2011 and hosted the 18" Session
of the CCASIA in November 2012 in Tokyo,
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Japan. Prior to Japan, the Committee was
chaired by Korea followed by Indonesia. The
term of Japan as the Regional Coordinator for
CCASIA was to end in July, 2015. However,
Japan stepped down from the position of
Regional Coordinator when a member from
Japan was elected as the Vice-President at the
last session of CAC held in July, 2014. Thailand
was the interim coordinator until July 2015.
The new Coordinator of CCASIA was to be
elected in the 19* Session of CCASIA.

At the 19™ Session of CCASIA, on the proposal
of the Delegation of Indonesia, the
Coordinating Committee of Asia unanimously
agreed to recommend to the 38" Session of
Codex Alimentarius Commission that India be
appointed as Coordinator of Asia. All the
members supported the proposal of the
Committee.
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15.1

15.2

15.3

Information, Education and
Communication (IEC)

adulteration of milk and milk products, Food
Product Approval System, Food safety for
children etc. for various stakeholders of FSSAI.

Information, Education and Communication
(IEC) combines strategies and approaches that
enable the organisations, communities and
stakeholders to play key roles in achieving and
sustaining their defined goals. IEC is the
backbone of any organization to channelize the
promotional activities. It is the most crucial
component, requires continuous and constant
efforts targeted at various stakeholders. It
empowers people to make decisions and
modify behaviours.

IEC activities are developed based upon needs
assessment, to enhance the visibility, educate
about the Act, Rules & Regulations and to
generate awareness. Using various channels of
communication, the FSSAI disseminates
valuable information to address different
target groups.

A lot of activities have been organized to make
stakeholders aware about the essential
elements of the Act, Rules & Regulations
involving print and electronic media. IEC
materials in the form of booklets/ leaflets/
posters, etc. have been developed on food
safety, personal hygiene for food handlers,
kitchen food safety, Food Handlers Do’s and
Don’ts, points on food safety to be considered
while consuming street foods, licensing,
registration, food import clearance, labelling,
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15.4

15.5

15.6

15.7

The FSSAI started an awareness campaign
jointly with the Department of Consumer Affairs
under the aegis of “Jago Grahak Jago” in 2014-
15 and three creatives were published during
2014-15 on various aspects of food safety.

Two Public Relations Firms were selected
through Request for Proposal (RFP) to carry
out IEC activities and maintain PR on behalf
of the Food Safety and Standards Authority of
India.

A radio jingle on labelling of food has been
aired PAN India for a period of 15 days from
13% to 27" November, 2014.

The FSSAIl participated in the 34 India
International Trade Fair, 2014 (lITF-2014)
during 14-27 November, 2014 at Pragati
Maidan, New Delhi by putting up a stall under
“Health Pavilion” of the Ministry of Health and
Family Welfare. The posters related to several
aspects of food safety were displayed in the
stall and the informative booklets / Pamphlets
/ Leaflets related to food safety, Food Safety
and Standards Act and Regulations thereunder
were distributed to the stakeholders as well
as quiz test on food safety was also organised.
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15.8

15.9
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FSSAI participated in the Exhibition on Good
Governance Day on 25th December, 2014 at
Manekshaw Centre, Dhaulakuan, New Delhi
organised by the Department of Electronics
and Information Technology wherein the
posters on online applications of FSSAI were
showcased along with live demo of
applications. The informative booklets/
Pamphlets/Leaflets related to the online
applications were distributed also.

On behalf of FSSAI, a one day training
programme was organised by the National
Association of Street Vendors of India (NASVI)
during the National Street Food Festival held
during 25-28 December, 2014 at J. L. N. Stadium,
New Delhi for mainstreaming street food
vendors through Safe and Hygienic food
handling practices. Around 1000 street food
vendors from different States participated in
the training.

15.10 Mass Contact Activation Programme (MCAP)

in 08 Districts of Uttar Pradesh was
inaugurated on 12t January, 2015 at the DDU
State Institute of Rural Development (SIRD),
Lucknow by the then Chairperson, Food Safety
and Standards Authority of India. This

F v

-

FSSAI's Stall at the Exhibition on Good Governance Day
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Programme is being conducted by the Din
Dayal Upadhyay State Institute of Rural
Development (DDU SIRD), Govt. of Uttar
Pradesh on behalf of the Food Safety and
Standards Authority of India (FSSAI). The aim
of the Programme is to educate the
stakeholders about FSSAI on aspects relating
to FSS Act, Rules and Regulations, objectives,
roles and functions of FSSAI, food safety and
standards, common methods for detection of
adulteration in food and how to report a
problem in food etc.
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15.12 A radio jingle on adulteration of food items

was aired PAN India during the occasion of Holi
for a period of 15 days from 21t February,
2015 to 07" March, 2015.

15.13 Hoardings on the various aspects of food

safety were put up / displayed during the 1%
Agri Leadership Summit — 2015 held at
Gurgaon organised by Govt. of Haryana during
13% to 15" March, 2015.

15.14 The FSSAl Participated in the Agmark

Exhibition held at Kolkata during 13* to 15%

o -

-

Inaugurationlnauguration of Mass Contact Activation Programme

15.11 Food Safety and Standards Authority of India

displayed 06 (six) Mega Hoardings during the
29% Surajkund International Craft Mela, 2015
organised by Govt. of Haryana during 1% to
15% February, 2015 in order to make
stakeholders aware of the various aspects of
food safety.
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March, 2015 by putting up a stall wherein
posters on various aspects of food safety were
displayed as well as the IEC materials on food
safety were distributed to the stakeholders.

15.15 FSSAI has its Facebook page wherein the

general tips related to food safety are being
provided on a regular basis in order to make
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stakeholders aware about the importance of
safe food. The following campaigns have been
undertaken during 2014-15:

SafeFoodForHealthyindia,
Healthy Tiffin,
StandAgainstFoodAdulteration
FoodLabelsForSafety, and
FoodRegistrationLicensing

ANNUAL ReporT 2014-15
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15.16 FSSAI has a dedicated and well-maintained
website www.fssai.gov.in, where the FSS Act/
Rules/ Regulations along with other articles,
advisories, notifications, information on
adulteration of milk and milk products and
detection of adulterants etc. are being
updated.

FSSAl You Tube has original videos on food
adulteration.
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Training and Capacity Building:

16.1 Action Plan for Training Division 16.2 Training of Food Safety Regulators

In terms of section 16(3) (h) of the FSS Act, The FSSAI copductgd the following training
the Authority is expected to provide programmes in various States/UTs with the
whether within or outside their area’ support of state authorities in terms of the

s in food saf g space, manpower and may be faculties.
trainin rogrammes in ty an . . . - .
@ & Pprogra es 00 .sa ety a . (i) Orientation Training Programmes for Designated
standards for persons who are interested in

. food busi heth Officers (3 days duration),
starting "’T”y 00 usiness, whether as a (i)  Adjudicating Officers (1 day duration) and
food business operator or employees or

otherwise. (iii) Food Safety Officers (5 days duration)

16.3 Details of training programmes conducted during 2014-15:

Date Place State

For the Adjudicating Officers:

21 April, 2014 Kavaratti Lakshadweep
02 June , 2014 Kohima Nagaland

For the Designated Officers:

2123 April, 2014 Kavaratti Lakshadweep
02" -4™ June, 2014 Kohima Nagaland

For the Food Safety Officers:

21:-25% April, 2014 Kavaratti Lakshadweep
5th-9th May, 2014 Bhubaneshwar Odisha

2™ -6 June, 2014 Kohima Nagaland
4th-8th Aug, 2014 Raipur Chhattishgarh
1-5t Sept, 2014 Ahmedabad Gujarat
16%-20% March, 2015 Raipur Chhattishgarh
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16.4 Training of Trainers (ToT) programme through
Centralised training at FSSAI.

(i)

In the matter of training of trainers as
per agenda item 8 of 12" CAC meeting
held on 01.08.2014, FSSAI proposed to
the states/UTs to identify the trainers,
who would undergo a ToT program
through a centralized training at FSSAI,
FDA Bhawan, New Delhi in different
batches in a phased manner comprising
of 40 to 50 officers of different states
for three days training. Trainers are
identified, in accordance with the
number of DOs, FSOs and FBOs in
respective states. Around 7-9 trainers/
faculties are to be identified by the
states, who would attend the ToT
programme.

The first phase of this ToT programme
was completed at FSSAI, FDA Bhawan,
New Delhi from 12% to 14™ Nov, 2014.
The States/UTs that participated in first
phase of ToT training were: Tamil Nadu,
West Bengal, Uttarakhand, Jharkhand,
Himachal Pradesh, Goa, Meghalaya,
Rajasthan, Uttar Pradesh, Assam, Jammu
& Kashmir and Chandigarh.

16.5 Induction Training of Food Safety Officers
through institute nominated by States/UTs:

(i)

The food Safety and Standard Rules,
2011 mandates the training of newly
recruited/ appointed Food Safety Officer
(FSOs) vide rule 2.1.3 (1) (iii). To fulfil the
mandate, an induction training of FSOs
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(ii)

ZSS ai

for 60 days is envisaged. The induction
training shall be taken care of through
institutes specified by Food Authority in
a recognized institute or institution
approved for the purpose.

In year 2014-15, Deen Dayal Uphadhyaya
Institute of Rural Development, Bakshi
ka Talab, Lucknow-UP and All India
Institute of Local Self Govt., Khanpur,
Ahmedabad-Gujarat were approved as
notified training institutes for 60 days
induction training programme of FSOs.
The approval of Institute of Public
Health Convention Centre, RCH-Campus,
Namkum, Ranchi- Jharkhand and
Chhattishgarh Academy of
Administration, Raipur-Chhattishgarh, as
notified training institute, is under
process.

16.6 Technical Officers Training at regional offices
of FSSAI

(i)

(i)

As per the meeting on Central Licensing
Authority and Authorised Officers held
on 8" and 9" September, 2014 at FDA
Bhawan, FSSAI, New Delhi, it was
decided that the Technical officers
posted at regional and sub offices should
be imparted training on technical and
legal issues.

The training of Technical officers was
organized for the TOs posted at Kolkata
and Guwahati from 17"-18" January, 2015
and for the TOs posted at Regional Office
of Mumbai from 14*-15% Marh, 2015.
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CHAPTER - 17

T

\\
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17.1

17.2

Capacity Building Initiative for
Trade Development in India (CITD);
Food Safety & SPS, Technical Regulations &

tandardization & Support to Post Clearance Audit

The objective of CITD Project is to support
India in strengthening its capacity to achieve
economic growth through sustainable
development, integration with global trading
system, by increasing the safety and quality of
products, and by reducing costs and
impediments to trade.

Activities implemented under CITD during
2014-15 were as follows:

17.2.1 Training in the audit of food safety

management systems:

The objective of the training was to strengthen
inspection capacities at State level in India and
in central authorities responsible for food

ANNUAL ReporT 2014-15

(PCA) in Customs

control which would contribute directly to
enhancing food safety in India and increase
reliance of the certification process
implemented for official controls of food and
feed exported to the EU. Two trainings were
conducted during 21014-15:

(i) Training of 20 DOs and FSOs of
Southern Zone states conducted in
South Zone (Bengaluru) from 25" to
28" November, 2014 in auditing HACCP,
GHP and GMP.

(i)  Training of 31 DOs and FSOs of Eastern
Zone states conducted in East Zone
(Kolkata) from 20-23 May, 2014 in
auditing HACCP, GHP and GMP.
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18.1

18.2

Budget for the Financial
Year 2014-15

The approved Budget Estimate of the Food
Safety and Standards Authority of India (FSSAI)
under Central Sector Scheme for Strengthening
of FSSAI was Rs. 60.00 Crore during the
Financial Year 2014-15.

It is mentioned that the funds were utilized
towards Salary, Professional Services, Office
Expenses, Travelling Expenses, Rent Rates &
Taxes, IEC, Motor Vehicles and Maintenance
etc. against the available funds of Rs. 58.98
Crore (Rs. 41.11 Crore + Rs. 17.87 crore
unspent balance of previous year), Rs. 44.65
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18.3

Crore was utilized during the Financial Year
2014-15 thereby leaving an unspent balance
of Rs. 14.33 Crore.

An amount of Rs.9.16 Crore was released by
the Ministry of Health & Family Welfare
under the Centrally Sponsored Scheme for
strengthening of the State Food Regulatory
System during the FY. 2013-14. However,
funds could not be utilized for the purpose
as formal approval of the Scheme is still
awaited from the Ministry.
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Several steps have been taken for the
progressive use of Rajbhasha Hindi in the
Authority. The Rajbhasha implementation
Committee held its four meetings during the
year and their minutes issued. Follow up
action taken on the basis of decisions taken.
For the first time Hindi fortnight from 15 to
29th September, 2015 organised and Staff/
Officers participated in the programmes held.
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Rajbhasha Hindi

The successful competitors of different
competitions were given away prizes. The
Authority's monthly progress reports on usage
of Hindi sent to the Ministries in time. To
popularise usage of Hindi in different offices,
a workshop on the use of Unicode was
organized which was conducted by Sh. Rajesh
Srivastava, Assistant Director (Hindi) of
Ministry of Health and Family Welfare.
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RTlI Matters:

Following statement depicts the facts in respect of RTI requests received in Food Safety and Standards
Authority of India:

Opening Balance | Received during No. of Cases Decisions where Decisions

as on beginning the quarter transferred to requests/appeals where

of 1t Quarter (including cases | other PAs u/s rejected requests/

(Apri4- Mar-15 transferred to 6(3) appeals

other PA s) accepted
Requests 6 592 111 51 432
First Appeals 0 40 1 24 14
No. of CPIOs designated No. of Appellate Authority designated

18 05

No. of times various provisions were invoked while rejecting requests

Relevant Sections of RTI Act 2005

Section 8 (1) Sections Other
Alb |c |d|le | f | gl h| il]li 9 | 11 24
NIL

Block Il (Details about fees collected, penalty imposed and disciplinary action taken)

Registration Fee Addl. Fee Collected Penalty Amount No. of cases where
Collected (in Rs.) (in Rs.) u/s 7(3) Recovered (in Rs.) as disciplinary action taken
u/s 7(1) directed by CIC u/s 20(1) | against any officer u/s 20(2)
3095/- 8927/-

Last date of uploading the pro-active disclosures on the website.
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SCHEDULE 1 - CORPUS/CAPITAL FUND:
Balance as at the beginning of the year

Add:Contributions towards Corpus/Capital Fund

Add/(Deduct):Balance of net income/
(expenditure) transferred from the

Current Year

Previous Year

68,17,10,167

30,70,03,716

Income and Expenditure Account 32,69,63,006 37,47,06,451
Less: amount transferred to Fixed Asset Fund
BALANCE AS AT THE YEAR - END 1,00,86,73,173 68,17,10,167

SCHEDULE 2 - RESERVES AND SURPLUS:
1. Capital Reserve:
As per last Account
Addition during the year
Less:Deductions during the year
2. Revalution Reserve:
As per last Account
Addition during the year
Less: Deductions during the year
3. Special Reserves:
As per last Account
Addition during the year
Less:Deductions during the year
4. General Reserve:
As per last Account
Addition during the year
Less:Deductions during the year

Current Year

Previous Year

TOTAL

ANNUAL ReporT 2014-15

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs)

SCHEDULE 3 - EARMARKED/ENDOWMENT FUNDS

CURRENT YEAR

PREVIOUS YEAR

Fixed Asset Fund

Fixed Asset Fund

a) Opening balance of the funds 2,34,01,497 2,34,01,497
b) Additions to the Funds:
i. Donations/Grants - -
ii. Income from Investments made on
account of funds - -
iii. Other additions (specify nature)
a) Capital Expenditure - Plan - -
b) Capital Expenditure - Non Plan - -
c) Gifted Capital - -
e) Staff Subscription to GPF - -
f) Interest credited in GPF Account - -
g) Refund of Advance - -
iv. Accumulated Reserve - -
v. Transfer from Corpus Fund - -
Total (b) - -
TOTAL (a+b) 2,34,01,497 2,34,01,497
c) Utilisation/Expenditure towards objectives of fuinds
i. Capital Expenditure - -
-Fixed Assets - -
-Others - -
- Disposal of unserviceable material - -
- Depreciation during the year - -
Total - -
ii. Revenue Expenditure
-Salaries, Wages and allowances etc. - -
-Rent - -
-Other Administrative expenses - -
- Advance to staff - -
- Final Payment to Staff and Artists - -
- Transferred to Unclaimed Balances - -
- Final Withdrawls by staff - -
Total - -
TOTAL (c) - -
NET BALANCE AS AT THE YEAR-END (a+btc) 2,34,01,497 2,34,01,497
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs)

SCHEDULE 4 - SECURED LOANS AND BORROWINGS

[

. Central Government
2. State Government(Specify)
3. Fiancial Institutions
a) Term Loans
b) Interest accrued and due
4. Banks
a) Term Loans
- Interest accrued and due
b) Other Loans (specify)
-Interest accrued and due
5. Other Insitutions and Agencies
6. Debentures and Bonds

7. Others (specify)

Current Year

Previous Year

TOTAL

ANNUAL ReporT 2014-15

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA




ISS ai

S

ARA W GRET Ud Ad  HIfereRoT
31.03.2015 &I o UF ST AN 99 drell  gqfadl

(R duy #)

qduaE 99 fioenr ad

YA 5— Iufa@ &l R SuR Afdy

2. g War (i &) - -
3. foxig e

(@) fomd oo - _
@) o= wol (e o) — —
=g AR 3R ol - —
6. SR iR df< — -

o

. (e &) - _
T — —

o]

qduar 99 froar ad

IgA—6 IRARG ST Q™AT

®) Yoll SURHR IR I UREUT & Hictaes — —
ERI GREd & W

Q) I — _

T _ _

HRA @rel ARET Ud JFD YTiedRor aiffe Raid 2014—15



ZSS ai

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs)

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS
1. Central Government
2. State Government (Specify)
3. Financial Institutions
4. Banks:
a) Term Loans
b) Other Loans(specify)
Otherlnstitutions and Agencies
Debentures and Bonds

Fixed Deposits

© N o v

Others (Specify)

Current Year

Previous Year

TOTAL

SCHEDULE 6- DEFERRED CREDIT LIABILITIES:

a) Acceptances secured by hypothecation of
capital equipment and other assets

b) Others

Current Year

Previous Year

TOTAL

ANNUAL ReporT 2014-15

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs)

Current Year Previous Year
SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS
A. CURRENT LIABILITIES
1. Acceptances - -
2. Sundry Creditors
a) For Goods/Services (as per Schedule-7.1) 4,69,12,209 4,82,70,634
b) Others (as per Schedule-7.2) 20,569 20,569
3. Earnest Money Deposits 2,36,000 7,11,000
4. Interest accrued but not due on:
a) Secured Loans/borrowings - -
b) Unsecured Loans/borrowings - -
5. Statutory Liabilities:
a) Overdue - -
b) Others (2,571) 92,828
6. Other current Liabilities:
a) Deductions from Salaries 2,68,011 5,62,938
b) Stale Cheques 12,73,661 11,36,342
c) Security Deposits Received 88,39,165 77,76,697
7. Unspent balance of the grant at
the end of the year:
a) Unspent Grant at the end of the year 23,48,59,841 27,02,64,441
TOTAL (A) 29,24,06,885 32,88,35,449
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ZSS ai

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs)

B. PROVISIONS
1. For Taxation
. Gratuity
. Superannuation/Pension

2
3
4. Accumulated Leave Encashment
5. Trade Warranties/Claims

6

. Others (Specify)

Current Year

Previous Year

a) Legal & Professional Expenses 31,00,735 70,11,205

b) Salary Expenses 30,00,000 30,00,000

c) Office Maintenance Expenses 12,58,436 14,48,175

d) Conference Expenses 50,000 50,000

e) Rent Rate & Taxes Expenses 2,50,000 2,25,000

f)  Training Expenses 5,00,000 5,00,000

g) Motor Vehicle Expenses 6,70,355 5,00,000

h) Office Expenses 10,00,000 9,73,200

i)  Supply & Material Expenses 1,84,060 2,00,000

j)  Travelling Expenses 9,79,110 10,00,000

k) leave salary & Pension Cont. Expenses 26,35,834 55,71,000

I)  Audit Fees Expenses 50,000 67,416

m) Medical Expenses 50,000 50,000
TOTAL (B) 1,37,28,530 2,05,95,996
TOTAL (A+B) 30,61,35,415 34,94,31,445

SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/SERVICES

Current Year

Previous Year

1 Controller Food & Drug Administration 500 500

2 R.K Saxena, Deputy Director 60 60

3 Accredited Laboratories Claims (As per Annexure |) 4,69,11,649 4,82,70,074
TOTAL 4,69,12,209 4,82,70,634

SCHEDULE 7.2 - SUNDRY CREDITORS FOR OTHERS
1 Interest Expenses Payable

Current Year

Previous Year

20,569

20,569

TOTAL

20,569

20,569
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs.)

SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT FUNDS | Current Year

1.

2.
3,
4.
5.
6.

In Government Securities
Other approved Securities
Shares

Debentures and Bonds
Subsidiaries and Joint Ventures

Others (to be specified)

Previous Year

TOTAL

SCHEDULE 10 - INVESTMENTS - OTHERS

1.

2
3
4.
5
6

In Government Securities

. Other approved Securities

. Shares

Debentures and Bonds

. Subsidiaries and Joint Ventures

. Others (to be specified)

Current Year

Previous Year

TOTAL

ANNUAL ReporT 2014-15
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—3re @l H (HEd | B IF9R)
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A il @ d9d @[ (@eed || & JUR)
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fooer ad

45,90,000
35,24,614
30,55,185

45,884

99,33,766
60,88,80,974
5,13,12,079
49,66,56,908
11,91,413

25,000

6,44,95,923

2,18,10,106
81,59,35,345

Bl

1,17,91,90,823

90,22,66,374
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC.

A. CURRENT ASSETS:
1. Inventories
a) Stores and Spares
b) Loose Tools
c) Stock-in-trade
Finished Goods

Work-in-progress

Current Year

Previous Year

Work-in-progress - Northern Region (CHEB) 45,90,000
Work-in-progress - Regional Office Chennai 35,24,614
Work-in-progress - Regional Office Kolkata 30,55,185
Raw Materials - -
2. Sundry Debtors
a) Debts Outstanding for a period exceeding six months - -
b) Others - -
3. Cash balances in hand (including cheques/drafts and imprest) 45,884 25,000
Bank Balances:
a) With Scheduled Banks:
-On Current Accounts (As per Annexure Il) 99,33,766 6,44,95,923
-On Deposit Accounts (As per Annexure Il) 60,88,80,974 -
-On Regional Offices Saving Accounts (As per Annexure Il) 5,13,12,079 2,18,10,106
-On Saving Accounts with Headquarter (As per Annexure Il) | 49,66,56,908 81,59,35,345
-TDS Deducted on F.D’s 11,91,413
b) With non-scheduled Banks:
-On Current Accounts - -
-On Deposit Accounts - -
-On Saving Accounts - -
5. Post Office-Savings Accounts - -
TOTAL (A) 1,17,91,90,823 | 90,22,66,374
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—fawr N1 & fow afM (2014—15) (™D |1l D SATER) 5,94,227 -
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

SCHEDULES FORMING PART OF BALANCE SHEET AS

AT 31-03-2015

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC. (Contd.) Current Year Previous Year
B. LOANS, ADVANCES AND OTHER ASSETS
1. Loans
a) Staff - -
b) Other Entities engaged in activities/objectives similar - -
to that of the Entity - -
c) Other(specify) - -
2. Advances and other amounts recoverable in cash or in
kind or for value to be received
a) On Capital Account - -
b) Prepayments - -
c) Others - -
- Advance to Staff (as per Annexure lll) 3,02,625 3,21,375
- Advance to Contractors and others (as per Schedule-11(B)(1)) 3,58,88,030 5,34,40,904
- Security Deposits 1,26,87,070 1,15,00,840
- LTC & Medical Advance (2014-2015) (as per Annexure lll) 90,866
Advance for IEC (2014- 2015) (as per Annexure lll) 1,74,44,611 -
- Advance for Training (2014-2015) (as per Annexure Ill) 60,63,400 -
- Advance for Library (2014-2015) (as per Annexure lll) 48,550 -
- Foreign Tour Advance (2014-2015) (as per Annexure lll) 5,94,227 -
- Advance for Others (2014-2015) (as per Annexure lll) 45,67,696 -
- Advance For IEC (2013-14) (as per Annexure lll) 5,50,55,664 5,50,55,664
- Advance for Training (2013-14) (as per Annexure lll) 5,18,234 9,65,698
- Advance for Library (2013-14) (as per Annexure lll) 46,000 64,660
- Foreign Tour Advance (2013-14) (as per Annexure lll) - 6,77,721
- Advance for Others (2013-2014) (as per Annexure lll) 9,900 29,02,157
3. Income Accrued
a) On Investments from Earmarked/Endowment Funds - -
b) On Investments - Others - -
¢) On Loans & Advances - -
d) Others - -
4. Claims Receivable - -
TOTAL(B) 13,33,16,873 12,49,29,019
TOTAL(A+B) 1,31,25,07,696 1,02,71,95,393
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19.| wETAfYE, fieell CeT® IIHIEH! 50,000 50,000
20.| TATH. . W1 sfewr fafics 16,414 16,414
21.| RO ORI A6 2,00,000 2,00,000
22.| RO Jg9 I, ddS 4,37,698 4,37,698
23.| MR U0 EReE, BERIES 47,43 444 47,43,444
24.| WY U4 URAR SV HAG (W, TH. fdesde M) 2,00,000 2,00,000
25.| I TR ARISE], SR 4,56,400 456,400
26| g U Td Uh S W W@ GR&AT UG AMD, SBRIGH 1,61,600 1,61,600
27.| Uf¥TM §TaT o WRY UG URIR — 86,400
28.| SU fQerd, a8 1,10,000 1,10,000
29| SU fQere (Uw. de 4L W), uA 4 WL A 44,394 44,394
30.| JU fAQw, TamErel 10,000 10,000
31.| ST fIS9d, PBretd 62,336 62,336
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T 3,58,88,030 5,34,40,904
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2015

(Amount in Rs.)

SI.No.| SCHEDULE 11(B)(1)ADVANCE TO CONTRACTOR AND OTHERS Current Year Previous Year
1 | ABP Pvt. Ltd. 14,134 14,134
2 | All India Food Processing Association 2,167 2,167
3 | Authorised Officer Chennai 10,000 10,000
4 | Authorised Officer INPT Nhava Sheva 10,000 10,000
5 | Authorised Officer Sea Port Chennai 10,000 10,000
6 | BAG Full 1,200 1,200
7 | Commission of Food Safety Indian Overseas Bank, Chennai - 17,13,500
8 | Commissioner of Food Safety, J&K 2,45,073 2,45,073
9 | Confederation of Indian Industries 18,50,000 18,50,000
10 | Consumer Association of India Chennai 58,148 58,148
11| Central Drugs Standards Control Organisation 2,19,78,385 3,73,32,359
12 | D.G. Academy of Administration Bhopal 90,000 90,000
13 | Daksh Education & Welfare Society 2,64,900 4,14,900
14 | DDU State Institute of Rural Development, Lucknow 2,34,008 2,34,008
15| Deputy Food Safety Commissioner - 2,49,000
16 | Directorate of Advertising and Visual Publicity (DAVP) 44,56,977 44,56,977
17 | Dy Director SPIPA, Ahmedabad 1,002 1,002
18 | FICCI 79,750 79,750
19 | General Secretary, Delhi Telegraph Academy 50,000 50,000
20| H.S.C.C. India Ltd 16,414 16,414
21| India Trade Promotion Organisation 2,00,000 2,00,000
22 | Indian Institute of Management, Bangalore 4,37,698 4,37,698
23| National Institute of Nutrition, Hyderabad 47,43,444 47,43,444
24 | Ministry of Health & Family Welfare (S.S. Buildcon, GZB) 2,00,000 2,00,000
25| State Health Society , Jaipur 4,56,400 4,56,400
26 | UAHFWS Food Safety& Standards, Dehradun 1,61,600 1,61,600
27 | West Bengal State Health & Family - 86,400
28 | Deputy Director Chennai 1,10,000 1,10,000
29 | Deputy Director (F&VP) NBCC 44,394 44,394
30 | Deputy Director, Guwahati 10,000 10,000
31| Deputy Director, Kolkata 62,336 62,336
32 | Deputy Director, Mumbai 90,000 90,000

TOTAL 3,58,88,030 5,34,40,904
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2015

(Amount in Rs.)

Current Year

Previous Year

SCHEDULE 12 - INCOME FROM SALES/SERVICES
1) Income from Sales
a) Sale of Finished Goods
b) Sale of Raw Material - -
c) Sale of Scraps - -
2) Income from Services
a) Licence Fee 18,80,11,968 17,62,59,167
b) Sample Testing Fee 69,42,795 61,43,928
¢) Product Approval Fee 3,54,00,056 8,38,26,060
TOTAL 23,03,54,819 26,62,29,155
Current Year Previous Year
SCHEDULE 13 - GRANTS/SUBSIDIES
1) Central Government (Ministry of Health & 41,11,00,000 66,09,00,000
Family Welfare, Govt. of India)
2) State Government - -
3) Government Agencies - -
4) Institutions/Welfare Bodies - -
5) International Organisations - -
6) Others :

Add: Unspent balance at the beginging of the year

Less: Unspent balance of grant at the end of the year

Less: Grants Capitalised during the year

27,02,64,441

(23,48,59,841)

3,07,02,159

(27,02,64,441)

TOTAL

44,65,04,600

42,13,37,718
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2015

ZSS ai

(Amount in Rs.)

SCHEDULE 16 - INCOME FROM ROYALTY, PUBLICATIONS ETC.
1 Income from Royalty
2 Income from Publication

3 Others (Specify)

CURRENT YEAR

PREVIOUS YEAR

TOTAL

SCHEDULE 17 - INTEREST EARNED
1 On Term Deposits
a) With Scheduled Banks

Bank of Baroda
ICICI Bank

Oriental Bank of Commerce
b) With Non-Scheduled Banks
c) With Institutions
d) Others

2 On Savings Accounts:
a) With Scheduled Banks (as per Annexure V)
b) With Non-Scheduled Banks
c) Post Office Saving Accounts
d) Others:
3  On Loans:
a) Employees/Staff
b) Others

CURRENT YEAR

PREVIOUS YEAR

37,95,410
39,74,194

41,44,516

3,43,45,639

1,70,08,038

TOTAL

4,62,59,759

1,70,08,038
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2015

ZSS ai

(Amount in Rs.)

SCHEDULE 18 - OTHER INCOME

CURRENT YEAR

PREVIOUS YEAR

1 Profit on Sale/disposal of Assets

a) Owned Assets - 2,878
b) Assets acquired out of grants, or received free of cost - -
2 Miscellaneous Income

-Guest House Earnings 1,19,711 1,57,565
-Sale of old Newspapers 21,946 35,671
-Sale of Tender Form 1,000 40,500
-RTI Fees 21,516 5,387
-Others:

Penal Interest & Recoveries 9,594 1,36,520
-Examination Fees - 8,500
TOTAL 1,73,767 3,87,021

FINISHED GOODS & WORK IN PROGRESS
a) Closing Stock
- Finished Goods
- Work in Progress
b) Less: Opening Stock
- Finished Goods
- Work in Progress

SCHEDULE 19 - INCREASE/(DECREASE) IN STOCK OF

CURRENT YEAR

PREVIOUS YEAR

NET INCREASE/(DECREASE) (a-b)

a) Salaries and Wages
b) Allowances and Bonus
c) Staff Welfare Expenses

Terminal Benefits
e) Others:

SCHEDULE 20 - ESTABLISHMENT EXPENSES

CURRENT YEAR

PREVIOUS YEAR

d) Expenses on Employee’s Retirement and

-Reimbursement of Medical Claims

9,05,34,629
31,086

5,17,622

9,52,93,483
31,086

23,77,695

TOTAL

9,10,83,337

9,77,02,264
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2015

(Amount in Rs.)

SCHEDULE 21 - ADMINISTRATIVE EXPENSES

CURRENT YEAR

PREVIOUS YEAR

a) Labour and processing expenses - -
b) Electricity and Power 51,37,138.00 49,58,263.00
c) Water charges 7,52,919.00 3,51,188.00
d) Rent, Rates and Taxes 2,98,40,308.00 2,73,55,785.00
e) Postage and Communication Charges 7,04,563.00 6,60,777.00
f)  Printing & Stationery 4,10,714.00 2,80,416.00
g) Travelling and Conveyance Expenses 2,41,28,804.00 2,50,23,804.00
h) Expenses on Seminar/Workshops 14,06,164.00 24,085.00
i)  Subscription Expenses (Contribution to Codex Trust Fund) 9,12,513.00 -
j)  Auditors Remuneration - -
k) Legal & Professional Charges 17,91,32,176.00 9,73,31,352.00
I) Expenses on operationalisation of food
Import Clearance Process - -
m) |EC & Publicity Expenses 1,05,21,481.00 1,61,49,497.00
n) Office Expenses 71,13,121.00 48,53,246.00
o) Training Charges 48,65,184.00 18,55,483.00
p) Publication expenses - -
g) Telephone & Mobile Expenses 8,54,687.00 8,75,233.00
r) Entertainment Exp 1,42,059.00 21,274.00
s) Guest House. - -
t) Sample Charges - -
u) Security Charges - -
v) Other Administrative Expenses
-Bank Charges 32,436.00 76,815.00
-Internet Charges 75,478.00 69,635.00
-Computer Expenses - -
-Membership Fees - -
-Digitisation charges - -
-Generator Expenses - -
-Others 1,73,67,226.00 1,68,90,690.00
w) Prior Period Expenditure 42,68,660.00 1,33,55,149.00
TOTAL 28,76,65,631 21,01,32,692

SCHEDULE 22 -Repair & Maintenance Expenses
Repair & Maintenance

i)

ii)
i)
iv)

Repair and Maintenance of Office

Repair and Maintenance of AC Plant, Computers &
Other Equipments

Repair, Running and Maintenance of Vehicles
Others

CURRENT YEAR

PREVIOUS YEAR

75,51,054

1,00,61,930

2,49,392

TOTAL 75,51,054

1,03,11,322
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2015

(Amount in Rs.)

SCHEDULE 23 - EXPENDITURE ON GRANTS, SUBSIDIES ETC.

Current Year

Previous Year

a) Grants Given to Institutions/Organisation (CFTRI, Mysore) 30,00,000 30,00,000
b) Subsidies given to Institutions/Organisations — —
TOTAL 30,00,000 30,00,000

SCHEDULE 24 - DEPRECIATION

Current Year

Previous Year

On Fixed Assets 70,29,917 91,09,203
TOTAL 70,29,917 91,09,203
Less: Transferred to Fixed Asset Fund — —
TOTAL 70,29,917 91,09,203

SCHEDULE 25 - INTEREST PAID
a) On Fixed Loans
b) On Other Loans

c) Others- Interest on CPF

Current Year

Previous Year

TOTAL

ANNUAL ReporT 2014-15

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA
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A BRIl § Y 2,45,14,434.00 2,18,10,106.00
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e g 9§ 201213 & folU U6 U9 T U 3ME &l 3MARe 3 25,53,25,389.00 25,53,25,389.00

ger: g 98 201112 & folU U% U9 T U 3fE &l 3MaRe 3 3,12,84,900.00 3,12,84,900.00

ger: g 9§ 201011 & folU U% U9 T U 3 B SRS 3o 71,96,249.00 71,96,249.00

ger: i 9§ 200910 & folU T% T TH U QM P SRS 3o 49,83,589.00 49,83,589.00

e fRig 9§ 200809 & folU U6 T T U 3N &l 3RS 3+ 13,32,896.00 13,32,896.00
a¥ ¥g AR IgaE (adurE <Han) 23,48,59,841.00 27,02,64,441.00
gy B RS H UE IAJa 41,11,00,000.00 66,09,00,000.00

S 99 @ URS § g oy 27,02,64,441.00 3,07,02,159.00

(23,48,59,841.00)

44,65,04,600.00

(27,02,159.00)

42,13,37,718.00

ol af & fow ve v w U o B e Bl wra Al 2014—15
AT Yoob 18,80,11,968.00
IAE A 3,54,00,056.00
T wXIEoT 55,84,370.00
% =T 4,62,59,759.00
ST STt 9,594.00
A TE Fob 1,19,711.00
IR T Mg Yeb 21,516.00
fAfaer /gaerR. o= @ 9 21,946.00
fafder @1 arma 1,000.00
{AM G W o o 2,50,00,000.00
e st 5,16,968.00
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2013—14
17,62,59,167.00
8,38,26,060.00
5,44,14,022.00
1,70,08,038.00
1,36,520.00
2,01,736.00
5,387.00
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30,11,59,250.00

33.18,78,910.00
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
FORMING PART OF BALANCE SHEET AS AT 31.03.2015

ZSS ai

Treatment of Unspent Grants on CASH BASIS

ADD:
ADD:
Less:
Less:
Less:
Less:
Less:
Less:
Less:

Add:
Less:
Less:

Cash & Bank Balance as on last day

Balance with Regional Offices

Investments in FD

TDS Refundable on FD

Internal Earnings of FSSAI for the Financial 2014-15
Internal Earnings of FSSAI for the Financial 2013-14
Internal Earnings of FSSAI for the Financial 2012-13
Internal Earnings of FSSAI for the Financial 2011-12
Internal Earnings of FSSAI for the Financial 2010-11
Internal Earnings of FSSAI for the Financial 2009-10
Internal Earnings of FSSAI for the Financial 2008-09
Unspent Grant for the year (Current Liability)

Grant received during the year

Unspent balance at the beginging of the year
Unpent balance of grant at the end of the year
Grants Capitalised during the year

Grants to be shown as Income

2014-15
53,34,34,203.00
2,45,14,434.00
60,88,80,974.00
11,91,413.00
30,11,59,250.00
33,18,78,910.00
25,53,25,389.00
3,12,84,900.00
71,96,249.00
49,83,589.00
13,32,896.00
23,48,59,841.00

41,11,00,000.00
27,02,64,441.00
(23,48,59,841.00)

44,65,04,600.00

2013-14
88,04,56,268.00
2,18,10,106.00

33,18,78,910.00
25,53,25,389.00
3,12,84,900.00
71,96,249.00
49,83,589.00
13,32,896.00
27,02,64,441.00

66,09,00,000.00
3,07,02,159.00
(27,02,64,441.00)

42,13,37,718.00

Funds received other than Grant of FSSAI for the Financial Year
License Fee

Product Approval

Sample Testing

Bank Interest

Penal Interest

Guest House Fees

RTI Fees

Sale of Tender/Newspaper

Cost of Tender

Received from CDSCO

Security Deposit

Misc Receipts

Stale Cheques

Statutory Deduction from Salary

2014-15
18,80,11,968.00
3,54,00,056.00
55,84,370.00
4,62,59,759.00
9,594.00
1,19,711.00
21,516.00
21,946.00
1,000.00
2,50,00,000.00
5,16,968.00
6,792.00
1,37,319.00
68,251.00
30,11,59,250.00

2013-14
17,62,59,167.00
8,38,26,060.00
5,44,14,002.00
1,70,08,038.00
1,36,520.00
2,01,736.00
5,387.00
28,000.00

33,18,78,910.00
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gRa 9AITenenel ® <rd

Tl e |

B9 9. faazor BRI
1 TR 99,37,011.00

2 g R Iy 46,51,596.00

3 e BT, B 8,94,163.00

4 ey BRIy, g 2,55,90,528.00

5 SART BT, BITdHT 10,39,805.00

6 g BRI, S e 47,98,546.00
AT 4,69,11,649.00
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Annexure |

ACCREDITED LABORATORIES CLAIM

Sr. No. Particulars Amount
1 Head Quarter 99,37,011.00

2 Regional office Chennai 46,51,596.00

3 Regional office Cochin 8,94,163.00

4 Regional office Mumbai 2,55,90,528.00

5 Regional office Kolkata 10,39,805.00

6 Regional office Northern Region 47,98,546.00
TOTAL 4,69,11,649.00
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el |l

qre, @

B9 9. | faaxor rdar 4. L3 afdr
1 g BRI, g 00000032302220325 THIsTE 43,93,540 / —

2 & BRI, RS 32589757745 T3S 32,01,467 /—

3 g=rerd, g foeet 32107255077 TS 10,54,448 / —

4 AT He, g 32438212886 TadIeg 3,21,025 /—

5 AT BT, Sl e 32431522645 TadIeg 9,63,286 / —
T 99,33,766

e H 99d @

9 9. | gaIoH rdar 4. G rar YeR RIRI
1 NERCICHCIR] 26030100006313 | §% 3iftp ¥SIaT | 18,31,57,046 / —

2 uiftq rar 26030100008653 | §& 3if% eIl | 21,80,03,110 / —

3 bl YRNTT AT T TS 26030100005654 | §9b i d<IaT | 9,54,96,752 / —
T 49,66,56,908 / —

AR @Tel R T qS TR
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CURRENT ACCOUNTS

ZSS ai

Annexure Il

Sr. No. | Particulars Account No. Bank Amount
1 Regional Office, Mumbai 00000032302220325 SBI 43,93,540/-
2 Regional Office, Mumbai 32589757745 SBI 32,01,467/-
3 Headquarter, New Delhi 32107255077 SBI 10,54,448/-
4 Regional Office, Chennai 32438212886 SBI 3,21,025/-
5 Regional Office, NR 32431522645 SBI 9,63,286/-
TOTAL 99,33,766/-

SAVINGS ACCOUNTS WITH HEADQUARTER
Sr. No. Purpose Account No. Account Type Amount
1 Grant in Aid 26030100006313 BOB 18,31,57,046/-
2 Receipt Account 26030100008653 BOB 21,80,03,110/-

3 Centrally Sponsored Scheme -
State Grants 26030100005654 BOB 9,54,96,752/-
TOTAL 49,66,56,908/-
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AT HRIfedl ® dad @

B9 ¥, | faavor Qrdar §. CED RIRI
1 W TH Ud, DIABET 09020100004758 | §& i §SI&T| 74,75,792/—
2 AT BRI, os 168701000006201 s, em. 9l 58,22,738 / —
3 TAT GRS, TS 05290100019364 | 3ifh IaT |  45,03,243 /—
4 AT BRI, B 08020100003247 | d& 3ifp §SI&T| 13,35,653 /—
5 &E BRI, IATEIe] 27670100007292 |4 3% wSIal 523,733/ —
6 EET BT, DIl 19700100011468 | §& 3% d<SIaT |  40,12,001 /—
7 &y PR, gRE 1517101058298 SR dB 49,73,196 / —
8 THAT GRS, gy 29040100007549 | § it FSIaT | 1,84,04,199 /—
9 U% 3R TH Udd, ITISTATENS 30750100002259 | §& i §Srar 371,321 /—
10 | T e, ST & 26030100008954 | 9@ 3 F$IaT | 38,90,203 /—
T 5,13,12,079 / —
STHT T
HH H. | 9B 3T
1 d% offp aSrar 20,15,74,136 / —
2 TS WY IS W IME g 20,35,76,774 / —
aMR¥ea d& 3 ®HEd 20,37,30,064 / —
T 60,88,80,974 / —

AR @Tel R T qS TR
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SAVING ACCOUNTS WITH REGIONAL OFFICES

ZSS ai

TOTAL

60,88,80,974/-

ANNUAL ReporT 2014-15

Foob SAFETY AND STANDARDS AUTHORITY OF INDIA

Sr. No. Particulars Account No. Bank Amount
1 CFL, Kolkata 09020100004758 BOB 74,75,792/-
2 Regional Office, Chennai 168701000006201 I0B 58,22,738/-
3 Sample Testing, Chennai 05290100019364 BOB 45,03,243/-
4 Regional Office, Cochin 08020100003247 BOB 13,35,653/-
5 Regional Office, Guwahati 27670100007292 BOB 5,23,733/-
6 Regional Office, Kolkata 19700100011468 BOB 40,12,001/-
7 Regional Office, Mumbai 1517101058298 Canara Bank 49,73,196/-
8 Sample Testing, Mumbai 29040100007549 BOB 1,84,04,199/-
9 FRSL, Ghaziabad 30750100002259 BOB 3,71,321/-
10 Sample Testing, NR 26030100008954 BOB 38,90,203/-
TOTAL 5,13,12,079/-
DEPOSIT ACCOUNTS
Sr. No. Bank Amount
1 Bank of Baroda 20,15,74,136/-
2 ICICI Bank 20,35,76,774/-
3 Oriental Bank of Commerce 20,37,30,064/-




Heri e

w<ie &
HH 9. | 9HHR I AW BRI
1 Ua < ¥ oeiim 1,96,363.00
2 Yrarer  Rig 5,625.00
3 IR & WeTaR 4,237.00
4 Td. &. BAGR 10,000.00
5 TH. U9, AR 86,400.00
AT 3,02,625.00
T < 1 don fafecar ifRm
HH 9. | UHBR BT AW BRI
1 4. T, s 26,966.00
2 A FAR 63,900.00
ART 90,866.00
ag § W @ fav Aafm 201415
HH 9. | UHBR I AW Ul
1 s &R g9 wER feemea 4,647.00
2 s &R g3 wER fFeemea 1,91,406.00
3 g &R g9y R feemed 54,79,312.00
4 s &R g3 wER fFeemea 18,22,782.00
5 fagmoe iR ¥ waR fcemes 98,41,464.00
6 JrIE TIIRRITH 3 e dvsd 3o sfear 1,05,000.00
T 1,74,44,611.00
yfdreror & ferw S\ 201415
HH 9. | UHBR BT AW BRI
1 fees WRen War(dergv) 62,750.00
2 T SURI U [AaN I, aa s, 57,25,000.00
3 TS fAcia gewe R 39,326.00
4 YT U R, 31UiG 35,955.00
5 SIS BN IS 70,000.00
6 T BRI, g8 27,164.00
7 T U R, 31UiG 35,955.00
8 U6 I U, BIARNG 67,250.00
T 60,63,400.00

ARSI @Il HYET Ud JMd YTiRIdRor
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Advance to Staff

ZSS ai

Annexure I

Sr. No. PARTY NAME AMOUNT
1 LTC Advance 1,96,363.00

2 Pitamber Singh 5,625.00

3 R. B. Khotkar 4,237.00

4 S.K Haldar 10,000.00

5 S.S. Tomar 86,400.00
TOTAL 3,02,625.00

LTC & Medical Advance

Sr. No. PARTY NAME AMOUNT
1 B.S Acharya 26,966.00

1 Kamal Kumar 63,900.00
TOTAL 90,866.00

Advance for IEC 2014-2015

Sr. No. PARTY NAME AMOUNT
1 Directorate of Advertising and Visual Publicity 4,647.00

2 Directorate of Advertising and Visual Publicity 1,91,406.00

3 Directorate of Advertising and Visual Publicity 54,79,312.00

4 Directorate of Advertising and Visual Publicity 18,22,782.00

5 Directorate of Advertising and Visual Publicity 98,41,464.00

6 National Association of Street Vendors of India 1,05,000.00

TOTAL

1,74,44,611.00

Advance for Training 2014-2015

S No. PARTY NAME AMOUNT
1 Director of Health Services (Lakshadweep) 62,750.00
2 Deendyal Upadhaya State Institute of

Rural Development, Lucknow 57,25,000.00
3 National Institute of Financial Management 39,326.00
4 Institute of Rural Management Anand 35,955.00
5 T.D Prashanth Rao 70,000.00
6 Designated office Mumbai 27,164.00
7 Institute of Rural Management, Anand 35,955.00
8 FDA Chhattisgarh 67,250.00

TOTAL 60,63,400.00
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gdaie & fag B 2014—15
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B 9. | UEHBR BT AW BRI
1 AUE STBRATE AIQRE Usde fofics 46,000.00
2 INS @7 STHR 2,550.00
T 48,550.00
faQwr <1 A 2014-15
HH 9. | UEBR BT AW BRI
1 Th & U afed, (@ @ e uedwH (@N) Yod 1,74,451.00
2 U6 <1 U dfod, (o 98§y dred) UIeaeH(@N) Yob 1,73,905.00
3 sl @, @, foreen, gfel| 76,523.00
4 #7 faSg 98IgR I1ed, dfed 80,431.00
5 s o Fear &R Sl Wl MR, 9 88,917.00
7 5,94,227.00
= B AR 201415
HH 9. | UHBR BT AW BRI
1 Hraed e 11,573.00
2 DRI TR BT 14,045.00
3 TTel TS 11,990.00
4 W TE & AR AR 4,16,000.00
5 ol IfEBRY, UA 3mg W, el 200.00
6 wIfa gfead sifaa 21,840.00
7 P Ao fas drenfirer dver 1,50,000.00
8 T dfera, 98 fece 22,75,618.00
9 T dfera, 93 feeel 11,37,809.00
10 T dferd, 1,42,317.00
11 T dfferd, 34,262.00
12 T dfferd, 2,41,842.00
13 gid g wH A W gifvie ugae fofics 1,00,000.00
14 Tl TS 10,200.00
T 45,67,696.00
ARSI @Il HYET Ud JMd YTiRIdRor




Advance for Library 2014-2015

ZSS ai

Sr. No. PARTY NAME AMOUNT
1 Manupatra Information Solutions Pvt. Ltd. 46,000.00

2 Senior Accounts Officer 2,550.00
TOTAL 48,550.00

Foreign Tour Advance 2014-2015

Sr. No. PARTY NAME AMOUNT
1 FTA - Berlin (K.K Jitha) - Course Fee 1,74,451.00

2 FTA - Berlin (Vijay Bahadur Yadav) - Course Fee 1,73,905.00

3 Ms. K.K Jitha, Berlin 76,523.00

4 Mr. Vijay Bahadur Yadav, Berlin 80,431.00

5 Mr. Anil Mehta & Ms. Sakshi Gambhir, China 88,917.00
TOTAL 5,94,227.00

Advance to Others 2014-2015

Sr. No. PARTY NAME AMOUNT
1 Crompton Greeves 11,573.00

2 Carrier Airconditioning 14,045.00

3 Tata Sky 11,990.00

4 CFTRI 4,16,000.00

5 Accounts Officer NIC Delhi 200.00

6 Pragati Indian Oil 21,840.00

7 Central Institute of Fisheries Technology, Cochin 1,50,000.00

7 The Lalit, New Delhi 22,75,618.00

5 The Lalit, New Delhi 11,37,809.00

8 The Lalit 1,42,317.00

9 The Lalit 34,262.00
10 The Lalit 2,41,842.00
11 Purple UMTC Transit Pvt. Ltd. 1,00,000.00
12 Tata Sky 10,200.00
TOTAL 45,67,696.00
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ars € A & faw affw 2013—14

HH 9. | UEHHR ST AW BRI
1 g &R g9y R fFeemey 47,575.00
2 g &R g9y R fFeemey 2,19,102.00
3 g &R g9y R fFeemey 3,98,09,396.00
4 faemT iR gw wER fMewme™ 1,49,79,591.00
T 5,50,55,664.00
yfdreror & feorw afi\ 2013—14
HH 9. | UEHBR BT AW ;U
1 I IATGHAT IRYG 1,000.00
2 I I e HRer 1,07,500.00
3 wre SR efiwy e fEs® 1,70,500.00
4 9 I SURAE g AT e AR, s, 1,28,500.00
5 Aferarerd ufderr iR y&uE  axer 2,000.00
6 Um0 T WRey 3R URAR oo |fafa 85,250.00
7 ITdIe Fcdd Twrd 17,484.00
8 IR IATGHAT IRYG 6,000.00
T 5,18,234.00
qddle @ fau 3l 2013—14
HH 9. | UEHBR BT AW ;U
1 AUE STBRATE AIQRE Usde fofics 46,000.00
T 46,000.00
I =B ARH 201314
HH 9. | UEHBR BT AW ;U
1 Tl TS 9,900.00
IRl 9,900.00

ARSI @Il HYET Ud JMd YTiRIdRor
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Advance for IEC 2013-2014

ZSS ai

SNo. PARTY NAME AMOUNT
1 Directorate of Advertising and visual publicity 47,575.00
2 Directorate of Advertising and visual publicity 2,19,102.00
3 Directorate of Advertising and visual publicity 3,98,09,396.00
4 Directorate of Advertising and visual publicity 1,49,79,591.00
TOTAL 5,50,55,664.00
Advance for Training 2013-2014
Sr. No. PARTY NAME AMOUNT
1 National Productivity Council 1,000.00
2 State Institute of Rural Development 1,07,500.00
3 Controller of Food and Drugs Administration 1,70,500.00
4 Deendyal Upadhaya State Institute of Rural
Development, Lucknow 1,28,500.00
5 Institute of Secretariat Training and Management 2,000.00
6 West Bengal State Health & family welfare samiti 85,250.00
7 Alpcord Net Work Travels 17,484.00
8 National Productivity Council 6,000.00
TOTAL 5,18,234.00
Advance for Library 2013-2014
Sr. No. PARTY NAME AMOUNT
1 Manupatra Information Solutions Pvt. Ltd. 46,000.00
TOTAL 46,000.00
Advance for Others 2013-2014
Sr. No. PARTY NAME AMOUNT
1 TATA Sky 9,900.00
TOTAL 9,900.00
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T9d @l w® 3Affa e

el e IV

i 9. | faavor @ rar . 9% afdn
1 T 26030100006313 | ¥ i qSIaT | 72,34,167 /—
2 TR 26030100008653 | 9 3 FSIaT | 2,14,87,818 /—
3 TR 26030100008654 | dd i qSIaT |  37,26,100 /—
4 AT BRI, os 168701000006201 ST | 218,111/ —
5 TAT GRS, TS 05290100019364 | dd i dgraT 1,86,289 / —
6 g BRI, g 1517101058298 DRI P 2,53,794 /—
7 T IRIEv, g 29040100007549 | 9@ it F<raT 4,090,374 /—
8 eE Haed, B 08020100003247 | d& 3ifh dIaT 56,319 / —
9 A TF A, DroADl 09020100004758 | i qgraT 212,515 /—
10 e P, PIABII 19700100011468 | d i FSIaT 391,822 /—
11 & BRI, IATEIC] 27670100007292 | §% i FSIaT 17,679 / —
12 e FEed, ST & 26030100008954 | 4 i qSIaT 54,943 / —
13 Th AR TH U, TAmans 30750100002259 | dd i eIl 96,708 / —

T 3,43,45,639 / —

AR @Tel R T qS TR
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Annexure IV

Sr. No. Particulars Account No. Bank Amount
1 Headquarter 26030100006313 BOB 72,34,167/-
2 Headquarter 26030100008653 BOB 2,14,87,818/-
3 Headquarter 26030100008654 BOB 37,26,100/-
4 Regional Office, Chennai 168701000006201 0B 2,18,111/-
5 Sample Testing, Chennai 05290100019364 BOB 1,86,289/-
6 Regional Office, Mumbai 1517101058298 Canara Bank 2,53,794/-
7 Sample Testing, Mumbai 29040100007549 BOB 4,09,374/-
8 Regional Office, Cochin 08020100003247 BOB 56,319/-
9 CFL, Kolkata 09020100004758 BOB 2,12,515/-
10 Regional Office, Kolkata 19700100011468 BOB 3,91,822/-
11 Regional Office, Guwahati 27670100007292 BOB 17,679/-
12 Regional Office, NR 26030100008954 BOB 54,943/-
13 FRSL, Ghaziabad 30750100002259 BOB 96,708/-
TOTAL 3,43,45,639/-
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SCHEDULES FORMING PART OF THE FINANCIAL ACCOUNTS
FOR THE YEAR ENDED 31-03-2015

SCHEDULE 26 — SIGNIFICANT ACCOUNTING POLICIES

1.  ACCOUNTING CONVENTION

The financial statement are prepared on the basis of historical cost convention, unless otherwise stated and
on the accrual method of accounting.

2. REVENUE RECOGNITION

License Fees, Product Approval Fees and Sample Testing Fees are recognized as and when received. Other
Income is recognized on accrual basis. Interest on saving bank accounts is accounted on accrual basis.

3. INVESTMENTS

Investment classified as “long term investments” are carried at cost. Provision for decline, other than temporary,
is made in carrying cost of such investments. Investments classified as “Current” are carried at lower of cost
and fair value. Provision for shortfall on the value of such investments is made for each investment considered
individually and not on a global basis. Cost includes acquisition expenses like brokerage, transfer stamps.

4. FIXED ASSETS

Fixed Assets are stated at cost of acquisition less accumulated depreciation inclusive of inward freight, duties
and taxes and incidental and direct expenses related to the acquisition. In respect of projects involving
construction, related pre-operational expenses (including interest on loans for specific project prior to its
completion), forming part of the value of the assets capitalized.

Fixed Assets received by way of non-monetary grants, other than towards the Corpus fund, are capitalized at
values stated, by corresponding credit to capital Reserve.

5. DEPRECIATION

Depreciation is provided as per the provisions of Income Tax Act and based upon written down value method
& as per rates specified therein.

In respect of additions to / deductions from fixed assets during the year, depreciation is considered accordingly.
6.  VALUATION OF INVENTORIES

Expenditure on purchase of stationary, consumables, publication, and other stores is accounted as revenue
expenditure.

7. MISCELLANEOUS EXPENDITURE
Deferred revenue expenditure is written off over a period of 5 years from the year it is incurred.
8. GOVERNMENT GRANTS

8.1 Government Grants are accounted on realization basis. However, where a sanction for release of grant
pertaining to the financial year is received before 31 March and the grant is actually received in the next
financial year, the grant is accounted on accrual basis and an equal amount is shown as recoverable.
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8.2 Government Grants of capital nature are recognised on accrual basis and shown as capital grants under
Earmarked/ Endowment fund in consistent with fund based accounting.

8.3 Government grants for meeting revenue expenditure are treated, to the extent utilized, as income of
the year in which they are realized.

8.4 Unutilized grants computed on Cash Basis are carried forward and exhibited as a liability in the balance sheet.
9. FOREIGN CURRENCY TRANSACTIONS

9.1 Transactions denominated in foreign currency are accounted at the exchange rate prevailing at the date
of the transaction.

9.2 Current assets, foreign currency loans and current liabilities are converted at the exchange rate prevailing
as at the year end and the resultant gain/loss is adjusted to cost of fixed assets, if the foreign currency
liability relates to fixed assets, and in other cases is considered to revenue.
SCHEDULE 27 — CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS

A. CONTINGENT LIABILITIES
1. CONTINGENT LIABILITIES
1.1 Claims against the Authority not acknowledged as debts — Rs. NIL (Previous year Rs. NIL)
1.2 In respect of:

- Bank guarantees given by /on behalf of the Authority — Rs. NIL (Previous year Rs. NIL)

- Letters of Credit opened by Bank on behalf of the Entity— Rs. NIL (Previous year Rs. NIL)

-Bills discounted with banks— Rs. NIL (Previous year Rs. NIL)

1.3 Disputed demands in respect of:

-Income-tax — Rs. NIL (Previous year Rs. NIL)
- Sales-Tax — Rs. NIL (Previous year Rs. NIL)
- Municipal Tax — Rs. NIL (Previous year Rs. NIL)

1.4 In respect of claims from parties for non-execution of orders, but contested by the Entry Rs. NIL (Previous
year Rs. NIL)

2.  CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not provided for (net of advances)
Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety and Standards Authority of India is a Statutory Authority established under Food Safety & Standards
Act, 2006 under the Administrative control of the Ministry of Health & Family Welfare and is fully financed by
Govt. of India, therefore, its accounting policies are mostly based on GFR’s & R&P Rules. The accounting
principles and policies of the authority in brief are as under:
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1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a value on realization in the
ordinary course of business, equal at least to the aggregate amount shown in the Balance Sheet. Increase in
advances during the year is mainly on account of advances given to employees/ outside parties.

TAXATION

In the FY 2014-15 the Authority has obtained the PAN number i.e AAAGF0023K The Food Safety and Standards
Authority of India is registered as Trust, and the Authority has obtained exemption from Income Tax under
Section 12A of Income Tax Act, 1961.

2. FOREIGN CURRENCY TRANSACTIONS

2.1 Value of imports calculated on C.I.F. Basis:

Purchase of finished goods NIL
Raw Materials & Components (Including in transit) NIL
Capital Goods NIL
Stores, Spares and Consumables NIL

2.2  Expenditure in foreign Currency:
a) Travel 31,07,796/-

b) Remittances and Interest payment to Financial Institutions/
Bank in Foreign Currency NIL

c) Other expenditure:

Commission on sales NIL

Legal and Professional Expenses NIL

Miscellaneous Expenses NIL
2.3 Earnings:

Value of exports on FOB basis NIL

Value of Services NIL

3. The presentation of the financial statements is based upon the prescribed format given by CAG
applicable to our Authority.

4. SOURCE OF FUNDS
The receipts of funds in the budget of the authority are classified as under:-
i) Net grant from Ministry of Health & Family Welfare, Govt. of India

ii) Misc. Receipts like Licence Fee, Sample Testing Fee, Interest on saving bank accounts, Interest on
Fixed Deposits and other miscellaneous receipts, etc.
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5. FIXED ASSET FUND & BUILDING FUND

The capital assets acquired out of grant-in-aid has been capitalized under fixed assets by capitalizing grant
under Corpus Fund by simultaneously reducing the grant in aid received for the year and accordingly, the
depreciation charged on the fixed assets has been charged to the corresponding fund in accordance with fund
based accounting and matching concept.

6. Figures are rounded off to the nearest rupees.

7. Figures of the previous year have been regrouped/ rearranged and recasted wherever considered
necessary in lines with format prescribed by AGCR adopted by the Authority.

8. Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at 31-03-2015 and
the Income and Expenditure account for the year ended on that date.
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Separate Audit Report of the Comptroller & Auditor General of India on the accounts of
Food Safety & Standards Authority of India for the year ended 31* March 2015

We have audited the attached Balance Sheet of Food Safety & Standards Authority of
India (FSSAI) as at 31 March 2015, Income & Expenditure Account and Receipts &
Payments Account for the year ended on that date under Section 19 (2) of the Comptroller &
Auditor General’s (Duties, Powers & Conditions of Service) Act, 1971. These financial
statements are the responsibility of the management of Food Safety & Standards Authority of
India. Our responsibility is to express an opinion on these financial statements based on our
audit.
2 This Scparate Audit Report contains the comments of the Comptroller & Auditor
General of India (CAG) on the accounting treatment only with regard to classification,
conformity with the best accounting practices, accounting standards and disclosure norms etc.
Audit observations on financial transactions with regard to compliance with the Law, Rules &
Regulations (Propriety and Regularity) and efficiency-cum-performance aspects, ete., if any,
are reported through Inspection Reports/CAG’s Audit Report separately.
3 We have conducted our audit in accordance with auditing standards gencrally accepted
in India. These standards require that we plan and perform the audit to .obtain reasonable
assurance about whether the financial statements arc freec from material misstatements. An
audit includes examining on a test basis, evidences supporting the amount and disclosure in the
financial statements. An audit also includes assessing the accounting principles used and
significant estimates made by management. as well as evaluating the overall pfcscnta!ion of
financial statements. We believe that our audit provides a reasonable basis for our opinion.
4. Based on our audit, we report that:-

i.  We have obtained all the information and explanations, which to the best of our
knowledge and belief were necessary for the purpose of our audit.

ii. The Balance Sheet, Income and  Expenditure  Account  and
Receipts and Payments Account dealt with by this report have been drawn up in the
uniform format of accounts approved by the Ministry of Finance, Government of
India.

iii.  In our opinion, proper books of accounts and other relevant records have been
maintained by the Food Safety & Standards Authority of India, in so far as it
appears from our examination of such books.

iv.  We further report that :
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A. Balance Sheet
A.l  Liabilities
A.1.1 Earmarked Fund (Schedule 3) ¥ 2.34 crore

As per the Uniform Format of Accounts for Ccntral Autonomous Bodies, amounts
received as grants or assistance, or retained by the entity to be utilized for specific or
earmarked purposes and remaining to be expended/utilized for the specific purpose for which

these are intended, are required to be disclosed under Earmarked Fund, However,

grants/funds, which have the characteristics of promoters’ contribution, which are of the

nature of additions/accretion to the Corpus Fund should not be reckoned as part of this head.

FSSAI had shown ¥ 2.34 crore as Earmarked Fund which was the amount of grant-in-aid

received from the Ministry of Health and Family Welfare that was si?cnt on procurement of
fixed assets for the FSSAI The same should be reflected under ‘Capital Emd‘ and not under

‘Barmarked Fund’. This has resulted in understatement of Capital Fund and overstatement of

Earmarked/Endowment Fund by X 2.34 crore

B. General | .

B.1.  As per AS 15 and Uniform Format of Accounts, the retirement benefits obligations are

to be done on actuarial valuation method. No provision has been made for retirel;nent benefits

on actuarial basis.

B.2.  Time barred cheques worth ¥ 12.73 lakh were not cleared. Out of this cheques valued

% 8.17 lakh related to the period 2012-13.The samc\ncc_ds to be reconciled. '

C. Grants-in-Aid :

The Food Safety & Standards Authority of India received grants-in-aid of ¥ 41.11
crore (Plan) from Ministry of Health & Family Welfare during the year 20 14-15, out of which
T 14.74 crore was received in March, 2015, It had unspent balance of T 27.03 crore of
previous year.. The Authority utilized ¥ 44.65 crore leaving an unspent balance of ¥ 23.49
crore as on 31" March 2015. |
D. Management Letter

Deficiencies which have not been included in the Audit Report have been brought to
the notice of the FSSAI through a management letter issued separately for remedial/corrective

action.

V. Suinjcct to our observations in the preceding paragraphs, we report that the Balance
Sheet, Income and Expenditure Account and Receipts and Payments Account dealt with by this

report are in agreement with the books of accounts.
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vi. In our opinion and to the best of our information and according to the explanations
given to us, the said financial statements read together with the Accounting Policies and
Notes on Accounts, and subject to the significant matters stated above and other matters
mentioned in" Annexure to this Audit Report give a true and fair view in conformity with

accounting principles generally accepted in India;

a. In so far as .it relates to the Balance Sheet, of the state of affairs of the Food Safety
and Standards Authority of India (FSSAL), as at 31 March 2015; and
b. In so far as it relates to Income and Expenditure Account of the surplus for the

year ended on that date.

For and on be of C&AG of India,

Place: New Delhi . ' Direétor,General of Audit
Date: 19129015 (Central Expenditure)

ANNUAL ReporT 2014-15 Foob SAFETY AND STANDARDS AUTHORITY OF INDIA



fssai

S

Hel =1
JiaRe o@r ufEr yovmell @l gafwar—

1.

WRY UG URIR ST HATTT gRT AARD oGl TR &1 Sl & MR 3 9 d¥ 2013—14 b P
oRgT UeT BB

IgiaR® e @ gaiwanr—

IR WTEl WRefT U4 A UH@R0 & o) H a9 2009—10 ¥ F9M WU ¥ 31T AR &I H gg 3@
ARG 9 T R sHd HGIR INARE RE0T &1 gar o Tar B |

il uRyufeqal @ vifae g™ gomefi—

R @I ERET U9 AMG IR0 Jrerd & Il gR|wfcaadl &1 Hifde dmos 9y 2014—15 &
foq o1 81 M | 39 WifteRy & wrEr eriert @ Rer uRemufoaat @ Wifde w8 gem

amfl A @ w7 e 9@ gomeli—

¥ 2014—15 & o0 ARl G SI-—J®, oE@d GRET 9T 3R WIS awqgell a1 Wifde deid fhar
TN AR BRI & AFel H AWl g & Hifde Fa9d T8l fhar T

ifafres < RN @& yraq A Fafcar—
31.032015 TP Pz W Fifafded ITdr A9 81 M|

ﬂﬂﬁnmﬁmqﬁwuﬁ'ﬂw aiffe Raid 2014—15



ANNUAL ReporT 2014-15

ZSS ai

Annexure

Adequacy to Internal Audit System:-

The internal audit is conducted by Ministry of Health and Family Welfare, who had
conducted audit up to 2013-14. - |
Adcquacy of Internal Control:-

Consistent prior period adjustments of income and expenditure were observed in the
accounts of FSSAI since 2009-10 which is indicative of weak internal control.
System of Physical verification of fixed assets:- ; _

Physibal veriﬁéation of fixed assets of FSSAI Headquarter was conducted for the year
2014-15. Physical verification of fixed assets in respect of Branch offices was not
conducted.

System of Physical verification of inventory:-

The Physical verification of inventory like books, stationery and other consumables was

" conducted for the year 2014-15. Physical verification of inventory in respect of Branch

offices was not conducted.
Regularity in payment of statutory dues:-
No statutory liability was outstanding as on 31.03.2015.
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

(e vd yRAR ®edreT JATeY)
(Ministry of Health and Family Welfare)
UHSIY Had, dlcdl I, -8 faeell - 110002
FDA Bhawan, Kotla Road, New Delhi - 110002
gicd :fssai.govin aedals+ : 1800-11-2100
Portal : fssai.gov.in FSSAI HELPLINE : 1800-11-2100
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